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LOK SABHA 
ThuTsdall, April 9, 1964 I ChaitTa 20, 

1886 (Saka) 

The Lok Sabha met at Eleven of the 
Clock. 

[MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

Asian Population Coafereace 

+ r Shri Bbagwat Sha Azad: 
I Shrimati Savitri Niram: 
I Shri Subodh lIanlIda: 
I Shri M. L. Dwivedi: 

·968.~ Shri Karni Sinrhji: 

I Shri Sidheshwar Prasad: 
Shri Hem Baraa: 

I Shri Yampal SlIlrh: 
L Shrl Vishwa Nath Pandey: 

Will the Minister of Health be 
pleased to state: 

(a) whether the Asian Population 
Conference held at Dellhi in December, 
1963 discussed problem of population 
control in India; and 

(b) if so, whether it made any 
specific suggestion in this regard? 

The Deputy MInister in the Minis-
try of Health (Dr. D. S. Raju): (a) 
The Asian Population Conference dis-
cussed the major problems of planning 
for economic and social development 
in the ECAFE region arising from the 
present and prospective trends in the 
growth, composition and geographical 
distribution Of population. The pro-
blem or population control in India 
as In other countries in the region 
was referred to during the discussions. 

(b) No specific suggestions on popu-
lation control in India were made by 
the Conference. The Conference re-
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commended that in countries where it 
was found desirable and feasible to 
promote measures for the moderation 
of fertili ty as a means of promoting 
family welfare and health, such mea-
sures should be an integral .part when 
planning for extending health services. 

Shri Bhagwat Jha Azad: May J 
know whether the recommendation 
contained in the answer to part (b) 
of tlhe question has been considered by 
the Government of India? 

The Minister of Health (Dr. itushlla 
Nayar): The Government of India 
have been giving th" maximum im-
portance to this aspect, and this wa~ 
greatly appreciated by the Population 
Conference also. 

Sllrl Bhagwat Jha ADd: In the con-
text of the discussion on overpopula-
tion in the geographical region in 
whiclh India also comes, may I know 
how far the difficulty of overpopula-
tion in this country was discussed in 
this conference? May I know whether 
it Wa." raised suo motu by our delega-
tion or not? 

Dr. SushlJa Nayar: The problem of 
overpopulation is common to practical-
ly the whale of this region. India is 
one of those conn tries, which)s taking 
the population problem in right ear-
nest and in all seriousness, whidh can-
not be said of every other country in 
the region. The conference was pleas-
ed with our efforts and wanted us to 
help the other countries in the region 
also in this connection. 

Shrimatl Savltrl Nlram: May I 
know whether the family planning 
programme was greatly appreciated by 
the various delegates. and whether 
they also wanted that their workers 
should be trained in India? 

Dr. Sasblla Nayar: Yes. 
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Ilft fi:rj~ smN : ~li~ ~ If"{ 
qf-m<:-f;N\;;r;l' if ~O!l if ~1'iH 'lIT 
~ ~1l!'ifI' ~ m~ ~:r'Tlf q';f~ ~~ 
~ ~" ~!l it m~ ;fr<l'T ~-lf!f"f1f 
1I1arrr iii ~'" it ~ ~ if ~. 
~ f~ onit mrr t ? 

WTo ,~ ~ : SJll'i"f ~ ~ f~ 

W~ tt~ f~~ CAi ~ qfW"'-f.ici,;;r;l' 
!fOr u~ q'~ U~ I U-~ q "'I'IGT "1~ 
~qr ;;rr ~T ~ ~fw!ITor If"{, iJlf~ ofl'l'T 
.r ~ll' if ffij": ll'~ ~;;m i!1 f~ ~m 
qn:<m: ~ier ~r I fq;~ UfiffR !for ~R 
~ f~ ~11 3'i!' ~I if1.fT Uf!:l'l' '!.~1.fT <r.<: 
~(f ~ I iJTUU 0IT"f ~ f~.;l, f$ If"{ 
~ ;;rh: ~ ~ ~ fr. ~~ ~u ~r;t ~I 'J:TT 
rn 't forn.; 'fi"t;r ~ UTa-~ U~ ;:ffif 
~oril:i ~~ ~~ ~ I 

8hri Hem Barua: In view 01 the fact 
that this phenomenal growth of popu-
lation is almost paralysing our ec0-
nomy, may I know whether Govern-
ment have maintained constant touch 
with the latest discoveries in birth 
control methods in the rest of tJhe 
world, such as the one recently dis-
covered" in the UK, and if so, whether 
Government propose to popularise 
those methods in this country? 

Dr. Sushila Nayar: I do not know 
which particular method the hon. Mem-
ber is referring to. We are in touch 
with all the new developments, and 
apart from being in touch with them, 
we are using several of these new 
discoveries and making our own 
studies on them. 

Shri Hem Barua: May I explain 
what discovery I meant? 

Mr. Speaker: The hon. Member can 
write to the hon. Minister about that 
particular sugrestion. 

11ft lmq"(\'I' Mil' : ;pn lfi!: uif\" ~ f~ 
~u ~m if ~u ;ml' If"{ f~\ f:r.'.fT 
tTll'1' f~ ~fm;fT c;rrf;fIr q'ift iJ~, ~ 

lfi! ~ q ~1 ll'T '(~ ~, f~$ 
~-ft;V ~ f~-lfmU <11m iJ~ 

mr~wt ~~ ~~ ~ 
q,ft ~U ~ ctf1iJ ~ ; m:~, iJ) ~ 

if~~I!i1~iIi~~ 
it ifllT ~ f~ ~ ? 

~To ~ ~ : ~ ~ ~~iJ 
~ ~ f~ ~ (R; qfW~-fi'flii~ ~ 

~~itprt IlI1\'ifP'fu~tf!fO 
qfw~-f;rlJl;;r.; ~1 3;q7 't m ~!f,' 

qrur;fr ~ ~"\<r.r<: ~ ~ ~);: WR"T 
lifm;fT ~1 ~rer <:19it if; ~ ~e:r ~~if>" 
~, ~f~ lI1\' 'Wf ~~, ~~r.rT, f~, 
~iJ m~ ~<:T if ~-=l-~<:"ll'TT, ,,~T 
it~;;rr~Ttl 

Ill' ~m" il'fl(!{ : Q;f1!Tll"OT q '1-
m 'imnm ;r fjf;f.t ~t ~ 'ITTIT f;:r:rr, 
~'I' ;r ~ 'fi"t'l' ur ~w ~, f;;rq it if~­
~Tor 1: flfq'lf ;r ;Jll'Te:T ~ "ll'Te:T 11111' 

q.e:r f f.lIT ~ ? 

"i1 0 !~l<'TT ifltn : If( f~~Hi11f 

Shri Kapur Singh: I wonder if t.he 
Government of India have ever 
thought over the 9.ueerness of endea-
vouring to raise the material standards 
of the born by blockage of the coming 
into existence of those not born. Have 
they? 

Dr. Sw~hila Nayar: My hon. colleague 
in his reply has stated that the main 
object of tne Population Conference 
was to consider the major problems 
of planning for economic and social 
development in the ECAFE region. 
PopUlation control is one of the in-
cidental fields in which major em-
phasis has to be laid in order to 
achieve economic progress. 

Shrl Kapur Sinth: Has she answer· 
ed my question! 

Dr. M. S. Aney: Will the hon. Minis-
ter say Whether those who approach 
the ~rsons for persuading them to 
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accept the family planning metJhod ar~ 
instructed not to approach those who 
have no children or who have three 
or less than three children? Or do 
they approach anybody and every-
body? 

Dr. SushiJa Nayar: I have not follow-
ed the question. 

Mr. Speaker: 
YaShpal Singh. 
minutes on this. 

Next question. Shri 
VVe have spent 6 

Dr. M. S. ABey: My question has not 
been answered. 

Mr. Sneaker: Probably he was satis-
fied with the question 'being put. 

Transmission and Distribution of Power 

-969. Shrl Yashpal Singh: VVill the 
Minister of IrrigatioR and Power be 
pleased to state: 

(a) whether a code for safe opera-
tion and maintenance of transmission 
and distribution systems Of power 
has been finalised; 

(b) if so, its salient features; and 

(C) whether it has been forwarded 
to the State Governments for imple-
mentation? 

The Minister of Imgatioll and Power 
(Dr. K. L. Rao): (a) Yes, Sir. 

(b) A statement giving tJhe required 
information is laid on the Table of 
the House. 

STATEMENT 

The Code for safe operation and 
maintelUlllce of Transmission and Dia-
tribution Systems of Power indicates 
the safety precautions to be adopt~d 
in the transmission and di.!ttibution 
systems with particular reference to 
file safety procedure to be followed 
in respect of the following:-

(i) Protective Equipment and 
Tools. 

(ii) Storage and Safe Handling 
of Material and !lqwpment. 

(iii) Transportation and Auto-
motive EqUipment. 

(iv) VVorkshops and Garrages. 
(v) Fire Prevention and Fire 

Fighting. 
(vi) First Aid and Resuscitation. 
(vii) Eartihing. 
(viii) Clearance Procedure. 
(ix) Receiving Stations Sub-

stations and Switching St~tions. 
(X) Overhead Lines. 
(xi) Forestry work. 
(xii) Hot Line Tcchniques. 

(c) Copies are under print and will 
be forwarded to State GovemmE:nt 
shortly. 

11ft ~f<'( Mil' : "lIT ~. if(iT 

~ ~ f'f> ~'1 ~ ~MlWo'l' if; 1lT~ 
if iflIT <itf;;r11T'i ~ ~R ~u torr'!' if; ~~~ 
ifm 'f": iflIT 'l'Torrn.r tl r;rr ? 

Dr. K. L. Rao; The length of the 
transmission lines we had in the coun-
try at the end of the Second Plan wall 
134,400 circuit kms. and we are 
adding 105,000 circuit kms. in the 
Third PIan. 

Shri Yashpal Singh: What type 01 
code has been finalised and wlhere hal 
it been operated? 

Dr. K. L. Rao; The present rules in 
the country which are being followed 
by several States are not uniform; nor 
are they comprehensive, nor are they 
consistent with the latest modem re-
search. Therefore, a separate code hal 
been prepared just now and that ja 
the one now under print. 

Shri Bade: Is it a fact that power ia 
given always to comrumers other 
tlhan the cultivators, and the cultiva-
tors are charged extra it they want 
to use power? 

Dr. K. L. Rao: It is not quite cor-
rect to say that cultivators are not 
given electricity. They are given; In 
fact, preference is also given to them. 
Of course, tarH!s di1!er from State to 
State, and there are same States where 
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there is a certain minimum payment 
required. 

Shri Bade: Why is it not given to 
cultivators? 

Mr. Speaker: It is not relevant t:l 
this question. 

Shri Bhagwat Jha Azad: Does the 
code relate to the safe operation ann 
maintenance of transmission for the 
future or it indicates any corrective 
to the imbalance t!hat exists in some 
States like Bihar where the prolinc-
tion is all right but transmission has 
not been given to the needy people? 

Dr. K. L. Rao: This code is for safety 
purposes. I t does not lay down the 
design of the kind of tronsmission 
line. I regret to say that in North 
Bihar the> transmission lines arc not 
laid completely to utilise the gene-
rated capacity. 

Shri KrisllIlapal Singh: I would iike 
to know from Government whethpr it 
is a fact that charg~s called minimum 
charges are levied on cultivators for 
the period during wh;ch they do not 
consume electric power or consume 
insufficient electric power, and thnt 
these charges have accumulated in 
certain States? 

Mr. Speaker: That has nothin; to 
do with this question. 

Ravi Multi-Purpose Project 

+ 
{ 

Shri S. C. Samanta: 
.970. Shri Maheswar Naik: 

Shri P. Venkatasubbaiah: 

Will the Minister of Irrigation and 
Power be pleased to state: 

(a) whether the investigation report 
of experts on the Ravi Multi-purpose 
project to cater to the need of Punjab 
and Jammu and Kashmir has been 
submitted to t.he Central Water ond 
Power Commission; and 

(b) if so, the broad features of the 
project as reported by the expert5 in 
regard to irrigation and power poten-
tial and the likely cost? 

The MbUster of Irrigatioa an. 
Power (Dr. K. L. Rao): (a) and (b). 
A statement is laid on the Table or 
the House. 

STATEMENT 

The Thein Dam (Unit I) Project 
Report has heen received recently by 
th~ Central Water & Power Commis-
sion and is under examination. The 
project envisages the construction of 
a 482 ft. high rock-fill dam near village 
Thein to store 2'66 M.A.Ft. of water of 
whieh 1'9 M.A.Ft. will be live storage. 
A power house on the left bank will 
be construe: ,.:] ha\'ing 6 units of 70.000 
KW each. 1 Ill' Th, 'n Power Plant 
wilJ yield 2,22,000 KW of power at 
60 per cent. load factor. The construc-
tion of this dam will increase the firm 
power potontial of U.B.D.C. Hydro-
electric Project from 30,000 KW at 
60 per cent. load factor to 1,23,000 KW 
at 60 per cent. load factor. Thus the 
Thein Dam Project will yield 3,15,nOO 
KW of power at 60 per cent. load fac-
tor. The project will also result ir. 
an incrpase in irrigation of 8.61,520 
acres. The es'imated cost of this pro-
j pct is Rs. 6fl:li3 cror!'s of which the 
power component will be Rs. 58"il 
crore~, irri [(ation component Rs. 9'04 
cror('s and flood control component 
Rs. 1'18 crores. The project is ~t:tted 
to yield a return of 10'08 per cent. in 
the 17th year after its completiem. 

Shri S. C. Samanta: May I know 
how much foreign exchange will be 
necessary for this Rs. 69'63 crore pro-
ject? 

Dr. K. L. Rao: Ii is too early to say 
that because the project has yet to be 
clhecked and it is not in the Third Plan. 
It has yet to be examined. and the 
policy settl!'d whether it will be take'Il 
up in the Third Plan or not, but ;o:ene-
rally. the foreign exchange will be of 
the order of about 20 per cent. 

Shri S. C. Samanta: May I know the 
percentage of benefit that will he 
derived by Puniah and J. & K. Gov-
ernml"nts and whpthl"r there will be 
any contribution from the Centre, and 
if so, how much? 
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Dr. K. L. Bao: The dam is one of the 
.eries of Itructures that will be built 
in order to utilise the waters that we 
are geUing as a resulf Of the Indus 
Treaty, and under that Rajasthan gets 
8 million acre feet. To the extent that 
the Theil'l Dam enables this 8 million 
acre feet to be utilised, to that extent 
the Rajasthan Government will alse; 
'have to bear the share. At the mo-
ment, the project is still under very 
preliminary consideration and check-
ing, and therefore the allocation has 
not yet been taken into account. 

~T ~'f : 'A"T ~~ it <f;'Ift 
~ ~r"'r ~ f'li <lJ[p.f <:l""'m it <fgiJ ~n:'T 
;;rt'I"~'f 'lJ:fll i 'l;fT"l:: 'WT"l:: '3'~ ~T ~'Tt1 
1I'r;ft ft:"lfr .;;rr~ '1"1 or;r;T[;;r '101 "!~r;i 

~iJ ~~rr t ? l".fft:" F:f, 'iT '3'~ ;;r;;r€\r, 
."!fir ifi'r H 'i<f. 'rr·ft fll ""it '1ft trmT 
;tt ;";IT ~"'ifT ~ ? 

Dr. K. L. Rao: On the completion ()l 
the Beas dam, there will be qU!tP. a 
large amount of water available fur 
Punjab, and thc Thein Dam will add a 
little more, but Punjab will be great-
ly benefited by the early completion 
'Of the Beas Dam. 

Shri l> C. Sharma: It is said in the 
5tatemcnt that the project is expected 
to yield a return of 10 pcr cent in tl'e 
5e; .. nteenth year after its completion. 
May I know if something cannot be 
done to step up the completion of this 
·project earlier than that, because it 
mean~ 25 to 30 years again after the 
project comes under way? 

Dr. K. L. Rao: This project, after it 
is storted will take about six to eight 
years, and 17 years is the period during 
which the financial returns are calcu-
lated, and 10 per cent is expected to 
be the return. That will be available 
17 years after the completion. This 
has nothing to do with tJhe completion. 
The completion of the project will de-
pend upon the finances that we CAn 
spare and on the topographical dift-
culties to be overcome. 

COal IndllBtry 

*971. Shri P. R. Chakravert1: Will 
the Minister of ~ce be pleased te.: 
state: 

(a) whether the World Bank Team. 
which recently inquired into the work-
ing of tiIIe coal industry in India has 
suggested that prices of superior 
grades of coking coal should be in-
creased by up to 20 per cent; and 

(b) whether it has recommended 
the lifting of controls on coal as an 
alternative measure? 

The Deputy Minister In the MJnlstrJ' 
of Finance (Shrimati TarkeshwarJ 
Sinha): (a) and (Ib). While thert: has 
been no specific enquiry into the work-
ing of the coal industry in India, the 
World Bank team has generally been 
in favour of an upward revision of 
prices of superior grades of coking 
coal or alternatively of relaxation of 
the rigours of the present contNI 
system. 

8h"i P. R. Chakraverti: May I know 
what special reasons have been ad vo-
ca:ed by the World Bank in making 
:his recommendation, and to what ex-
tent they have been acceptable to ~he 
G{)vernment? 

Shrimati Tarkeshwari Sinha: This 
report has not been submittpd to us. 
The World Bank mission from time to 
time comes and examines the po~ition 
and the working of the Indian economy 
for their own bpncfit, for the ben~fit 
of the World Bank's information, and 
therefore, the report was submitt!'d to 
the World Bank. One of our Ex(~ru­
tive Directors is a Director Of the 
World Bank, and he also, by the cour-
tesy of the World Bank, sees the re-
port. and that report wa~ ~hown tf) the 
Government of India. On that basis. 
that information was rcrdvNI bv us, 
and it is a fact that they did comment 
in genera I terms On the coal po~ition 
in this country. 

Shrl P. R. Chakraveril: In the light 
of the recommendations of such an 
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exp€rt body, has Government conSi-
dered the possible effects of the lift-
ing of control so far as coal is concern-

.ed? 

Shri T. T. Krishnamachari: I think 
that matter has been examined by ttie 
Ministry concerned and that certain 
steps have been taken by them. 

Shri S. M. Banerjee: May I know 
whether any representative from Ind;a-
was also associated with tftlis team 
which went through this problem of 

-cbal indu, try and whether it submitted 
the repo only to the World Bank 
and whether India does not know 
anything about this report? 

Shei T. T. Krishnamachari: If the 
basis Of tJhe question is whether the 
Government of India have been asso-
ciated in the preparation of the report 
by that team, we helped them to go 
round, and usually our representative 
in the World Bank, on the board, goes 
with them, Our relations with the 
World Bank are so cordial and we get 
a lot of assistance from them that we 
withhold no relevant information from 
them. 

Shri Harish Chandra Mathur: The 
Ministry concerned have also been 
examining this question for a consider-
able time and have also taken such 
steps as they tought fit. May I know 
whether the two enquiries, one by the 
World Bank and the other by lhe 
Ministry, are exclusive or whether 
they fit in and, if so, how do their 
conclusions compare? 

Shri T. T. Krishnamacharl: 'The 
. World Bank's appreciation of the po~i­
~ion iii only incidental; the World 
Bank's report is on the economic con-
ditions in India so far as the enquiry 
conducted by the Ministry is conCern-
ed, it is primary. 

'IT '6.~ : ~T ~ fI'lIT a f~ 
~lf'fi1T ~<'I' it; ~ ~ ~ ~OT f<'l'lIT 
~ I ~ ;;mr;;r ~ ~ f~ ~~ l.Fl' 

"'flIT ~'t ~? 

'lltm ~t f~{J : _ 
~.n ;tit ;ifr it ora-flIT t '4l ..>u.s. 
f'l\f;f~T a, ';3~ ~~ ~ijo ~~nC( ~ 
~ ~n: ~., it; 3i'R ~rtcrr'{ ~ ii1l ~ 

al 
Shri Bade: In certain newspGlpElES it 

has been reported that the co.ltin;,! GJal. 
reserves will last only far twer:t.J' 
years. I.f controls are lifted wLa:t. 
effect will it have on the posilu.-. 
coking coal? At tftle pitheads there. 
are what are ca~led the stocks of~. 

fourth and fifth rate coal. What is tille' 
I eaction of the Government! 

Shrl T. T. Krishnamachari: '11ac dis-
cussion that is going on in the BIOUSC' 
at the present moment is about the 
1 eport of the World Bank teaJC alJ'I' 
I do not think they are. cOIK'C'rned. 
abou t it. 

Sh"im3 ti Savitr i Nigam: lih,. (l 
I<now whether the report also mel'!l.ioo:s. 
the need for improvement of trans-
portation system ' of. coal?" 

Shri T. 'T. Krishnamachari: T hat 15 
a differen t matter altogether; tb."l t ... ar. 
a different team. This was a ~ 
survey of the economic eomliticr.zs ~:a' 
India and incidentaTIy a refereur~ _ 
made to coal prices standing Dr tile-
way of development and prodUci:lr# 
r1leaper and' larger quantifies of c.'1a!.. 

Linking ot Brahmaputra witli'.G2Dp 

~ 
(8hri Sub~dh Kamdi:-

· 97J.~ Sbri. P. R. Chakravertr. 
L Shri S. N. ChatUl"nll1l: 

Will the Minister of Irripn.. .. 
Power be pleased to state whf'ther 
there is any pioposal to Ii:nI: riV5" 
Brahmaputra with Ganga'" 

The Mjllister of Irrip.... UIIi# 
rower (Dr. K. L. Rao): Yes. Sir. 

Shrl Subodh Hansda: May I !nomv' 
when this scheme will be tam. UP' 
ana what are its ftnanciaI impJic:aflons? 

Dr. K. L. Rao: The projeet Is now 
under investigation. TIle n!l*I willi 
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be received in the course of this YSllr: 
it has to be considered duly. I cannot 
say now when it will be taken up 
;!ctually. 

Shrl Subodh 1IaDlIda: What is the 
;,~oposed alignment of this schena"? 

Dr. K. L. BaD: This canal starts with 
Farakka barrage and then goes to II 
place called Gajaldoba on Teesta and 
joins Brahamputra in Assam at Dubl'i. 

Shri P. R. Chakraverti: What are 
the financial implications, if t~':Ie.)' have 
I,('en worked out? 

Dr. K. L. Bao: Estimates are ul"der 
preparation nnd financial im~lic::ltions 

i,r" yct to be studied. 

Shri S. C. Samanta: May I know 
'~hether an expert committee was s',t 
t1p for this purpose and, if so, what 
arc their rccomm('ndations? 

~r. K. L. Rao: Not yet. 

Shri Nath Pai: Has the Government 
ilny long-term perspective of linking 
11", entire riv('r systems in this coun-
try as has been suggested by Dr, C. P. 
Ramaswamy Aiyer as a means of com-
bating 'the s2our,ge of floods and 
ramines and also for developing an in-
ternal river transport? 

Dr. K. L. R&D: Yes, Sir. T!le feasi-
ble waterways are under investiga-
tion, and this is one of them. 

Shri D. J. Naik: May I know whether 
there is any proposal to link lip all the 
major rivers Of India? 

Mr. Speaker: That is too general a 
question. 

Shrl Shivaji Rao S. Deshmukb: May 
I know whether there is any proposal 
under consideration of the Government 
GI India to link up Tapti with the 
Narmada? 

Mr. Speaker: That is a different 
question altogether. 

Sbrl ShivaJi BaD S. Desbmukb: The 
Minister has stated that there is a 
I!eneral plan to link all the major 
rivers .... 

Mr. Speaker: Then' he has alrelldv-
s~id it 

'iT "9lOli : ~ ;;rr;;rrr :q;~ ~ 
f~ ~ lfl;;r;{T If.iI' Wf' ~ ~Iifr ~"i<: 't;if 
~ ~I ;;rrimT I ~~ it 'AT<; m.ToI": 

If,T f~ '" il'lTT I q'r, ..r~ ~ij' it 
~ ~~ 'tOT ~~ ri ~lm erl fWOfT 
~illT I 

Dr. K. L. BaD: The estimates are 
under preparation; I would not be 
able to say very correctly the actual 
estimate. But the order of the cost 
involved will be something like this: 
thE' barrage will cost about Rs. 20 
('rores; the eonnected embankment. 
will cost about Rs. 10 crores, and the 
navigation canal which is dependent 
on the size which we are going to 
finally choose, wili vary somewhere 
betwecn Rs. 100 crores and Rs. 15(); 
crores. 

'iTIIi~:~~~fr.~~~ 
vr~ lr)IfT lff, 1I;) 'AT I lI'~ WT ~lGl1' if 
;;riff iRmlIT I 

Dr. K. L. BaD: I thought I submitted 
it earlier in answer to an earlier ques-
tion. These are under preparation, and 
then they have got to be duly con-
sidered, and a final decision has to be 
1aken about the time, having regard 
10 the financial resources. 

Shri P. C. Borooab: What is the-
estimated length of the link canal? 

Dr. K. L. R&D: The total length of 
both the canals, from Farakka to 
Dhu'bri, will be 300 miles. 

~ '!<'mif : ~ lI'8: ;;rr;;rrr 'fTm 
~ f~ lP<r ~ *"' ;;r~T em- ~ f~ 
~ ;mJ tftrr ~ t I 

Mr. Speaker: Sllri Vishram Prasad: 

Sbrl Vlabram Prasad: How will it 
affect the water-level it the Ganga is 
connected with the Teesta and Bra-
hmaputra? 
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Dr. K. L. Rao: There is a difference 
.in the water level between Ganga and 
Teesta, which is about 320 ft. in 
.Assam. That is, the ships or the boats 
will have to go up 320 ft into Teesta 

.and come back again by 320 ft. into 
the Brahmaputra. This will be nego-
tiated through a series of lifts also 
'known as locks. 

Dr. RaDen Sen: May I know whetlher 
-this proposal to link up these rivers 
"Would affect the f\.ushing of the 
Bhagirathi river and the Hooghly at 
'Calcutta or it will simply help the 
communication between Assam and 
West Bengal? 

Dr. K. L. Rao: It would not help in 
-the flushing. The water required for 
the navigation canal will come from 
'Teesta river. 

NeyveU Thermal Plant 

+ r Shri D. C. Sharma: 
I Shri Dharmalingam: i Shri Muthu Gounder: 

'·9'71. Shri Ram Harkh YadaT: 
Shri Onkar Lal Berwa: 

L Shri R. G. Dubey: 

Will the Minister of Irrigation and 
"Power be pleased to state: 

(a) whether the terms for the sup-
ply of machinery and equipment by 
the Soviet Union for the exp:msion of 
the Ncyvcli Thermal Project !have 
'been approyed; and 

(b) if so, when the machinery and 
equipment will arrive and the generat-
ing capacity of the plant doubled? 

The Minister of Irrigation and 
Power (Dr. K. L. Rao): (a) Yes. Sir; 
for expansion of th,' installcd capacity 
from 250 MW to 400 MW. 

(b) Equipment for the first unit (50 
MW) is expected to be delivered by 
the 3rd qnarter of 1964. Based on 
'this sehedule ot delivery, this unit is 
'likely to b(, commiss!oaed by March, 
1960. 

Equipment for the Second Unit (100 
MW) is expected to be delivered by 
the last quarter of 1965. Based on this 
sdhedule at delivery, this unit is like-
ly to be commissioned by March, 1966. 

The installed capacity of this Pr0-
ject is to be raised further from 400 
MW to 600 MW. 

Shri D. C. Sharma: May I know 
what will be the arrangements made 
to raise the capacity from 400 MW to 
600 MW and whether the arrangements 
will ht made with the Soviet Union or 
wrth some other country? 

Dr. K. L. Rao: I cannot say at 
present what exactly will be the size 
of the unit; that is still for considera-
tion. But I think it will be a repeti-
'tion of the order, of 100 MW-two 
more unit. of 100 MW each. It will 
be from Soviet aid. because the other 
units are with the aid of USSR. 

Shri D. C. Sharma: What are the 
terms of the agref'ment between the 
Soviet Union and our country so far 
as the supply of machinE'ry and equip-
ment for this project is conccrned~ 

Dr. K. L. Rao: The rate of inte-
rest is 2~ per cent intC'rcst repayable 
in 12 years in convertible rupees. 

lilT ~ : it ~;;rrr 'i'f11?rr i 
f=r. ;f'!/Tl1T ~ ;;(1 <m'C' m m ~ <p:IT ~ 

'fi'T ~~ 'foT .r1'1' 't.n" ~ I ~ ?t, oT 
<Po ~Il' <r.! '3'i1 ~.: tTl3T i':' ~.:rr 'Tg;rr 71T 
wR .r~T it 

Dr. K. L. Rao: In convertible 
rupees. 

lilT al1f.l"{ <m'f ol~: it GfTififT 
~'iT ~ fr. ~;:r i!t;jfl rl nmr ~:a'il' 
it ~ 'FIT 'FIT rmf +!Til' ''1.'1' m: ~ I 

Dr. K. L. Rao: There/~re no other 
conditions. 
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Electricity for Food Produetioa 

+ 
[ Shri Sidheshwar Prasad: 

Shri p. R. Chakraverti: 
I Shri Barish Chandra Math1ll': i Shri D. C. Sharma: 

• Shri Yashpal starh: 
974. Shri Vishwa Nath Pandey: 

Shri M. Rampure: 
Shri D. D. Mantrl: 
Shri R, Barua: 

L Shrl D. S. PaW: 

Will the Minister of Planninr be 
pleased to state: 

(a) the extent to which Central aid 
for electricity for more food produc-
·tion is to be stepped up: and 

(b) how this amount will be distri-
buted? 

The Deputy MiJli~ter in the Minis-
·try of Fimlllce (Shrimati Tarkeshwari 
Sinha): (a) This ques'tion is under 
'~'onsideration of the Government. 

(b) Does not arise. 

15fT f~i~ ~ : ~ '3ffi'f;;r 

.... f?,"lT ~ f:T> 'l;fm ~<: ~~ ~;~:r 
if f'fo"f f~ ;:mff 'l<: f'f"l'T'<: 'F ~r ~. 

.n-,: 'fo:;J' <'1'", ~ ~ if f~ f.-":rnl 
~~1 

15fTltffi' m~~ fW!n : ~ If 
.~ 'lfT11'1?!T ~~ reT'>: ~ ~ ~ lfll1flF 
'U~ :r:m;n:T ~ * ~I'f 'l7l' i'ITF'!'fi' ~ 
.n<: 'l;f'Jfr f'l"#r f'fw:n: if itf'1wn: 
.iti lFr lJ1fc:1T if ~ m"fi'l<:T ~ ~ 
~T trIT q'f flF ern ~~ mer lFT IF)fl1T!IT 
~ f-r. ;;rr rem if ~ ~ f~ oi"r 'f~T 
'l<: p.(·;r;;rT flR"<fT ~ '3'~ q~ 9i'lJ ~ 
~r IF)f'1J11T :ct I 

15fT f'lJi~ ~ : .m ~~ Wofi'U 

it W'FT(, 'f. t<nif ;;r ~ ;;mr 'l;fTf ~ flF 
'3''l.ftIfT 'li f.--:ri'r <1'0 ~ n 'l<: f~;;fT 
<:'T ;;rrcrT -qT ~ "A1', lim ;r, fi~ '3'fT lFT 
~"( <;f~cr oi'fT ~? lff<:: f.t, <'1') <::);ft ~ 

it ~I'f<1r ;;rr.t if; f;;Jit ~ ~9i'T"{ lfJIT lfi"'{ 

~t ? 
15f11f«t m~~ f~ : iff u'illT 

if -efi ;;r-r <::7 ~ ~ ~;;it Q6' $!I' m <r.lJ 

~ ~ lfi'f ,[>71ft it, '"' 'I'l'Rifm ~fIl' 
f.;ro- 'U'ilT ~ r.mt ~ q~t 'Ill', ~ ;;it q ~ 
~ ~ ~ I ~m~ ~ oTlF ~, '"' ~~ 
'U;ilf ~~,,:rt ~~ if; m't if ~1, "fT lfi"'{ 

<W~, flF ~~ ~~ ~;;r'r oi'fr~, 'l<: mrr 
~ f;;Jit '"' ~~ lfi'TlfT or. f<i~ f~T 
f~T ~ ~ lFT ~ 9i'lJ ~)ifT ;ct'~~ I 

Shri p. R. Chakraverti: Taking in-
to account the urgent factor of step-
ping up production of food, may I 
know whether the Government has 
drawn up an elaborate prog:-amme, an 
idtcgrated programme, so that India 
may be self-supporting in the Fourth 
Plan at least? 

Shrirnati Tarkeshwari Sinha: Out 
of Rs. 10·5 erores provided for the 
expenditure on rural electrification in 
the third Plan, Rs. 100 crores are ex-
pected to be spent in 'the first four 
years. It is likely that the expendi-
ture in 1965-66 may be of the order 
of Rs 20 crore~. The hon. Member 
asked' about th" integratjion of the 
whole scheme so thnt i't may be verY 
beneficial to the agriculturists. The 
Government. is quite conscious of the 
seriousnf'sS of the problem and the 
Government is looking into it. 

Shri Barish Chandra Ma'hur: May 
I know whether 'the Ministrles of Irri-
gation and Power and Food and Agri-
culture have submitted any concrete 
propos a 1 s in this resppet and, if so, 
what is the nature of these proposals 
and the Planning Commission's reac-
tion in the matter? 

Shrimati Tarkeshwari Sinha: The 
Agricultural Production DO:lrd at the 
meeting held on 231'd D('ccmber 1963 
decided 10 place this question of elec-
tricity tariff for irri.~ation pumping 
before 'the Stales during the regional 
meetings. On the conclusions arrived 
at the State Governments are asked to 
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take necpssary steps in the immediate 
future. 

Shri Harish Chandra Mathur: 
want to know wha't are the concrete 
proposals from the two Ministries and 
what is the Governmcnt's reaction to 
those proposals. 

Shrimati Tarkeshwari Sinha: So 
far as the proposals from both these 
Mini,trie;; are concerned, 'they arc un-
der active consideration. 

Shri Harish Chandra Mathur: What 
is under active consideration? What 
is the nature of the proposal,? 

The ~Iinister of Finance (Shri T. T. 
Krishnarnarhari): The initial answer 
mentioned "the m3rter is under con-
sideration." The matter is under con-
sideration with the Planning Com-
mission. the A~rirulture Ministry and 
the Ministry of Irrigation and Power 
wherever they arc-concerned. The 
Board of Agril'ul'tural Production is a 
compo,;!!, body in which all these 
Ministric5 ar" repr(>sented and my 
colleagUe mentioned t'le decisions 
taken there in regard to the four re. 
gions where the Board of Agricultural 
Production, the Central Government 
and the Planning Commission have in-
dicated the lines On which State Gov· 
ernments will proceed. But it is a 
matter v.'hich is under continual con-
sideration. The hon. Member knows-
I announced the other day-Ahat the 
Agriculture Ministry is seized of in· 
tensive production in 80 districts. 
This is a matter which is under con· 
tinual examination. There is no point 
in saying, what are the recommenda-
tions, because for 60 distric'ts, the reo 
commendations will vary considerably. 

Shrl D. C. Sharma: Since the mat-
ter is very very urgent and the Minis-
ter says it is always under examina-
tion, may I know when this matter 
was brought under consideration and 
what were 'the items that were refer-
red to in the committee. May I also 
know when we are going to hllve a 
final decisiOn On this matter because 
the whole question requires imme-
diate and urgent action? 

Shri T. T. Krislma.maehari: I am 
afraid, perhaps, I did not use the pro. 
per word. I said it is under continual 
consideration; that means, perhaps, 
always. The question of production 
and provision of electricity is only 
part of the scheme of ,.gricultural pro-
duction. In relation to that matter my 
colleague stated that the Board or 
Agricultural Production has draw'l up 
a .scheme both in regard 10 tariff and 
in regard to supply. Both the Minis-
tries of Agriculture and Irrigation 8I'e 
seized of the problem. 

..n QmT<'r ~ : lsf~~ ~~ 

fWA' it> or"" it f~ if; ~ it 1l'rU 
~ ~ I nf~f~ oii ~ ~ tT~ 
q7 l1,f'P-' q7 fil;;r.{T f>r'1<fT ~, ~ f"tr 
f'l>7Wf ;ir '! E. ~ olU ~"f l!:frrc rn 
'T~ift ~ I 'fllT~:r;f.t 'f."If rn <€I' ~R 
;f.tt ~"f f~ If<lT ~ ? 1l'R ~, crT 
f'f.'<lT"f <it fv:r.ft "Jim fl1'n ~ ? 

... fllf<f) ffi~~) f~if. T if i'1 
~'T't '3'W it ~ ~. f<j; itlft <!Ttl' ~, 

'Q'P: '3lfr .r.: r.r~?'if'T -nFr rr, fro7T'if 
~'T ~T i f'f. '(e 'f.1l 'f.~ it> m it im 
Gfrlt I 1l lfT"f'ifT<r ~ 'ffr ~ ~ f'f. 

fl:f~ ~ 1iT"'ff it v;ft' ~ f;;rrr: for'r."ft it 
'3'1:f<fi<T it fW-lT smf iT ~f ~ I -r{ 
'lUo-X'! it ~t '!~~ fm"!<A' f~ 
~ ~ Vffi it> f~ .rr :omfT 'ft 
~ ~ 'lE.~o-~'l it ~~~ f~~~ 
f~ ~ fif"'jl'<'fT ~ <€I' ~ I 

..n- _0 mo ~ : 'fllT ~ ~cr ~ ~ 

f.r.~~sr~mifVRI~ 
Itf~f~otT~ E.O{if~~t 

~~~~f'fim~~ 
~ Xo ~mff~r~~~ 
mite ~o ~~m~? 

~'tfl("~ f~ : ~ ~ 
~f.1;f~~itf.rW~~ tqv 
~~a~~l!i'1!'mil>~ 
~w.t~it~~~~~. 
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.n wo 5{0 *" : I!ln' it '3I'rJ ~ 
~f~f;Jlil';ftifft'~~~m1ft 
~i'I' ~ift ~ f'l\" lr.f ante ~ ~ 
O<tr lfi~ Of~ f'I!'i'ffT ~ ~ ~ 
am: ~ ~ ~l ~ ~) if;'T If," 

..,. • ? 
~l!.I"'t!:. 

~mm~~~: ~ 

1:m'li it ~ fW<m'i'l' ~ ~ <flr t\"if,' ~, 
~ 9;l"iIT ;rr;r.ftlr ;:rw.r ~ \3'~ 5rtw 
~ it ~ Cffl'T \3'rifrr \3'~ sr~ 1;!T.,;n: 

if: llTl1it ~Of <IT'" ~ ~.,. 'fr ~ \3'ffT 
sr~ "l1:m1: 'roT nT'i ~"T ~ ~~ 
f'f.'Tf 'fT I 

>.oft mltil~ "'I'" i~: ~ ;;rr;,.rr 
~ ~ fT. "iT f<iJi it lfrot "'1"l1~ hr ~ 
~ ;rhr W. ·;:pr~qr.f .m 'Q"ift fm:r 
~ ~, "3.rt. 'Ilr~ it ~ ~T ~ ? 

","",,<'ff ,"~~T firm : ~ -.ir 
~ ~ ~ q:rr it f~ fcproft ~i ~ 

"'tT 'Q"Tltil"{, <=rT'" i~T : itift ~ 
f;;r,~ fonr'~"r '-roT ~ 1ft fft 4-' '(1;'<9 'l';T 
~I 

IRt~~ ~)~ : \3'~ 'Wf ~ 
~ ;ro;:r 'VT ;;r <lTif ;tr<l<: Of@ ~ I 

Shri Shivaji Rao S. Deshmukh: May 
1 know whether the Government is in 
a position to give us at least rough 
estimates as 'to the amount of elec-
tricity that is consumed for indus-
tries and agriculture both in terms of 
quantity and sale price? 

ShrimatJ Tarkeshwari Sinha: I have 
given the figures for agricultural and 
irrigational purposes. r have nC't got 
the figures for industrial purposes. 

Regarding Starred QuestiOD No. 9'75 

Mr. Speaker: Next question-Shri 
Hari Vishnu Kamath. 

An Ron. Member: He is not here. 

Shrl Nath Pai: Sir, in view of the 
importance of the question, may I re-
quest you to 'take up this quesron. 

Mr. Speaker: It cannot be done, un-
less there is time at the end. 

Shri Nath Pai: Time permitting, I 
would request you. Sir, to take it uv . 

Mr. Speaker: I will certain'y do 
that if time permits. 

Public Sector Projects in Third Plan 

·976. Shri "alish Chandra Mathur: 
Will the Minister of Planning be 
pleased to refer to the reply gi" en to 
Unstarred Question No. 1096 on tI .. e 
12th March, 1964 and state: 

(a) the rea~ons for 'the expenditlll e 
of only Rs. 596 crores out of the total 
investment of Rs. 1330 crores er~i­
saged in Third Plan; 

(b) what is the estimated eXpP'ldl-
ture in each State during 1964-G5, /1l l d 

(c) what accounts for the fact that:. 
out of R~. 596 crares spent only 
Rs. 0.8 crore has been spent in Rajas-, 
than? 

The Deputy Minister in the Minis-
try of Finance (Shrimati Tarkeshwari 
Sinha): (a) to (c). A statement is 
laid on the Table of 'the House. [Plac. 
ed in Library, See No. LT-2669164]. 

Shri lIarish Chandra Mathur: In 
Rajasthan there was hardly an:;'thing 
done in the public sector during the 
First and the Second ·Plan. periods. 
Now, in view of the fact that in the 
Third Plan during the first three 
years out of Rs. 596 crores spent in 
the various States only Rs. 0.8 cr'lre 
was spent in Rajasthan and, again. in 
the next year out of Rs. 311 crOJ'es 
to be spent in the various States only 
Rs. 0.6 crore is going ito be !pent in 
Rajasthan, may I know what nole has 
been taken of this fact and how the 
Planning Commission is going to ad-
vise the other Ministries to give more 
public sector projects to Rajasthan to 
bring rt at least in line with the other 
States? 

The Minister of Finance (Shrl T. T. 
Krishnama.chari) : The Planning' 
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Commission is dependent largely on 
the suggestions that come either 
from the Central ministries or trom 
the State Governments. UndoubtedlY, 
'the Planning Commission is seized of 
the fact that there should be balanc-
ed regional development. Maybe, the 
fact is that the Rajasthan Govern-
ment is pre-occupied with major 
schemes that 1l1ey have, for exan,,, .". 
·the Rajasthan Canal, which perhap~ 

might lead to the setting up of other 
public sectOr projects later on. But 
certain,ly this suggestion which has 
been made by (he hOn. Member will 
be taken note of. I will communicate 
tt to the Planning Commission with 
regard to the Fourth Plan. 

Shri Barish Chandra Mathur: The 
outstanding fact is that durin~ the 
first two Plans and during the Third 
Plan Rajasthan has not got even five-
hundredth partt of what is distribut-
ed al] over thp States. Even for those 
projects which are given, Olle at 
Kotah and another at Khetri, the 
foreign exchange required has not 
been cleared. $().5 million were asked 
for the Khetri project more than a 
year and a half ago; even that has 
not been cleared. In the light of this 
will the hon. Minister of Finance and 
Planning explain how the m:l', ter 
stands and what do they propose to do 
in future? 

Shri T. T. Krishnamaehari: So far 
as the Kotah project is concerned, the 
scheme is now under way. I think, 
very soon steps will be taken for get-
ting ahead with the scheme. So far 
as 1l1e Khetri project is concerned, it 
is running into some technical diffi-
culties. lit is not a question of finance 
-the half a million dollars that al'e 
required will be provided-but there-
after it is a question of the t.echnical 
difficulties which are to be overcome 
and which make it difficult for the 
project ~o progress faster. But this is 
a matter which the Government has 
under consideration. 

Shrl Barish Chandra Mathur: I 
may clarify it. In the report on the 
Metal Corporation which has been 
submitted to the Parliament ouly two 

days ago they have said that they 
have asked for $0.5 million for prio-
rity one projects for Khetri and this 
foreign exchange also has not been, 
cleared for a long time. It would have· 
given at least Rs. 21 crores. 

Shri T. T. Krishnamaehari: What I 
am suggesting is that at the present 
moment the matter is bein~ lr)oked' 
into. As I said, there are certain tech-
nical difficulties in regard to this malt-
ter. Once they are cleared the money 
will be found. I can tell you what I 
know nbout it; r cannot say anything: 
else. 

I5(T ~ U~ ilT1I11f : ~ ~cil'e 
~ m ~ 'f'fT ;;.;r;n ~ f<r. f~ miT 
~~~iftlTlfti~~~ 
If.'I1' I fllf;m;<: 'TIf?-" ~ ~ f<r. .r'TT 
~f 'loT q;ry;; milT ~ ::;4'1' w.rr it \j~ 
~ ~ ;;rrft i I ~ "I'RiiT 'fIVIT 

~ fot> ~ 1l¥f l"]<I'.flk ~ ':T~ :r<'i71<:T 
~ f~ i f;;; ~'T ~T" 'ffr ~ 
~? 

15(~ m~~T f~ : ~ 
...norif,' ~ if; m<:r.i f~ qif ~ I ~'1T 

g'm' ~ fif\' ~ ~ it 'Rfwr. m<: 
it ~ ~;;~R:;? g-'m' ~. ~'i~ <:'llt 
1FT ~~~ g".rT ~, ~ ,!1J -um it 
~ ~ it ~ if?T <r.T<:'fAT ~T 
~ t11IT ~ I ~ ~ 'I1'TT' 
~).n ~ I "'W Cf'17 <F~ ;;;r ;:rcm;r 
~ ~ qilfuif\' ~.m: it tt'i> iFg'f if~ 
lIiroi'AT ~ ~}i~1=f if.T ~ 
~ 'ff ~ ;;@ ~ I m;;ro; 'fj~A' 
it ...norif\' ~ G">.: f~ ri io'rr;nf~ 
'fT ~ ~ ~ qrlfJ' I 

Shri Ra.machandra maka: May I 
know as to how much will be spent 
on rural industrial projects in Orissa 
out of the total investment of Rs. 33.5' 
crores under the Central sector dur-
ing 1964-65 and what steps have been 
taken by Government to develop th~ 
rural industrial projects in the State 
during the Third Plan? 
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Shrimati Tarkeshwari Sinha: The 
total amount, both for the Central and 
the Stalte sectors, for 1964-65 is 
Rs 34.8 crores-Rs. 33.5 crores to-
w~rds the Central public sector indus-
trial projects and Rs. 1.3 crores for 
the States' projects. 

~ (A ~: tf'Ift li"R"iJP:r f~ 'l'iiT 
~ if ;;rn'T7.IT fr. orof1> "U~ 
~it~~WiT~~<W~ 
{IIf;;rT\ ~ it rffi~ ~ if 
<r.ll ~ ~ ~ ~ I 'flIT ~ :;rr;r ~ 
~ f>r. ~ 1j7'f.'T7 it ~ ~ 
~ SlJ "!I"'m: ;iT ~ '1ft ~ f'f." ~;r 
<f.;rrli lfi*n- ;f.: itlIr·;;; Il:T~ li"R" 
fOflfT ~ ? 

Shri T. T. Krishnamachari: That 
would have to be one of the consi-
derations when we decide On the 
Four1lh Plan. namely, whether the 
State could undertake a project of 
this magnitude and whether the pro-
ject should not be a separate one and 
expenditure on it identifiable. The 
matter is under examination. 

Shri Hem Barua: In spilte of Gov-
ernment's loud professions of faith in 
socialism and public sector the pro-
gress in that direction has been 
awfully slow and sluggish. rs it due 
to the lack of adequate enthusiasm on 
the part of Government or due to 
slipshod planning or due to lack of 
talent to man these projects? 

Shri T. T. Krlshnamachari: I deny 
all the aIIegations. 

Mr. Speaker: Next Question. 

Shri Hem Barua: He denies all the 
allegations. That is all right. But will 
he please teU us what are the reasons? 

Mr. Speaker: Next Question. 

Committee for D.P.s from East 
Pakistan 

+ r Shri Dhaon: 
-97'1 t Shri B. P Yadava: 

• Shri Blsha:nchander Seth: 
Shri Ram Rarkh Yadav: 

WiII the Minister of Works, Housinl 
and Rehabilitation be pleased to state: 

(a) whether it is a fact that Gov-
ernment have formed a committee to· 
deal with the influx of displaced per-
sons from East Pakistan; and 

(b) if so, its composition, functions; 
and powers? 

The Deputy Minister in the MiIlls-
try of Works, Rousing and' RehablIl:"-
tation (Shri P. S. Naskar): (a) and. 
(b). A statemenlt furnishing the re·· 
quired information is laid on the 
rable of the House. 

STATEMENT' 

A Committee called the Rehabili-· 
tation Committee of Scretaries has· 
been constituted to consider the prob-
lems arising out of the new influx; 
of migrants from East Pakistan. 

The composition of the Committee' 
is as foIIows-

Composition 

1. Shri S. Boothalingam, Secre-
tary, Ministry of Finance' 
(Department of Coordination). 

2. Shri V. Shankar, Secretary,. 
Ministry of Food and Agri-· 
culture (De.partment of Food): 

3. Shri V. T. Dehejia, Secretary, 
Ministry of Finance (Depart-
ments oil! Expenditure and' 
Revenue and Company Law),. 

4. Shri L. P. Singh, Special Sec-
retary, Ministry of Home 
Affairs. 

5. Shri V. V. Chari, Addl. Sec-
retary, Ministry of Financp' 
Department of Expenditure) 

6. Shri Prem Krishen, Add!. Sec-
rettary, Ministry of Works, 
Housing and Rehabilitation. 

The Cabinet Secretary will attend' 
the meetings of the Committee when--
ever necessary. 

2. 'Ole Committee may coopt other 
members for any meeting or meetings' 
as and when· necessary. 
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3. The Ministry of Works, Housing 
.and Rehabilitation provides the Sec-
retariat for this CommitJtee. 

Shrl S. M. Banerjee: I would like 
to know whether it is a fact that all 
the displaced persons who are coming 
over Ito India because of the atroci-
ties committed by Pakistan are being 
treated as Pakistan nationals under 
political asylum in India and, if so, 
the reasons for taking such an unkind 

·decision by the Government of India 
and whether this is to deprive them 
of permanent rehabilitation. 

The Minister of Works, Rousing and 
Rehabilitation (Shri Mehr. Chand 
Khanna): Which Question is he 
referring to? 

Mr. Speaker: This is Q. 977. 
Shri S. M. Banerjee: My question 

is rel~vant. Now a Committee has 
been formed. I want to know whe-
'ther . . 

Mr. Speaker: That would be a 
different question. Mr. Banerjee 
shOUld reaLse i'l. Dr. Ranen Sen. 

Shri S. M. Banerjee: Sir, my ques-
,tion is relevant 

Mr. Speaker: 
'again. 

am coming to him 

Dr. Rant'n Sen: In the statement I 
find that six officials are members of 
the Committee. In view of the fact 
that the D;,ndakaranaya Au:thority is 
mainly responsible for this resettle-
ment and o',her things, why has the 
'Government not taken the Chairman 
of the Dandakaranaya Authority in 
~his Committee? 

Shri Mehr Chand Khanna: This is 
a Central Committee. The Chairman 
'Of the Dandakaranaya Authority deals 
wi~h the development in Dandakara-
naya. They have a committee of their 
own on which the Governments of 
Madhya Pradesh, Orissa and West 
Bengal are represented. This ques-
tion is deaDt with at an all-I'ndia 
level. 

Shrt S. M. Banerjee: want to 
!know what are the terms of reference 

of this Committee, what will be the 
function of this Committee and whe-
ther this Cammi!ttee will also treat the 
displaced persons as Pakistan national.> 
under political asylum in India or will 
they be rehabilita:.ed on a permanent 
basis? 

Shrl P, S. Naskar: This Committee 
is only to coordinate the work so far 
as the relief and rehabilitation of 
'these new migrants is concerned. 

Mr. Speaker: Shri Dinen Bhatta-
charya. 

Shri S. M. Banerjee: Sir, I r~e on a 
point of order. I have put tnis question 
twice. My information is that these 
displaced persons are being treated liS 

Pakistan nationals under political aSy-
lum in India. I want a specifil' reply 
from the Government. 

Mr. Speaker: When it is not rele-
vant to this Queston, how can I force 
them to give the reply? That would 
be a different thing altogether. He 
may kindly Tl'sum£' his s(:at. 

Shri S. M, Banerjee: Kindly give 
me half a minute. My submission is 
!this. If they want to rehabilitate 
these displaced persons, my question 
is wh('~her the rehabilitation will be 
on a permanent basis 01' will they be 
regarde:l as Pakistan nationals under 
political asylum in India. 

Mr. Speaker: This Committee has 
nothing to do with the rehabili'tation. 
He has be"n told that. If he does not 
understand it, what shall I do? 

Shri Dinen Bhattacharya: May I 
know whether this Committee also 
will look into the matter of shifting 
of refugees who are coming from re-
ception centres to the rehabilitation 
centres? In the meantime, in the 
West Bengal papers, complaints have 
been received that during the shifting 
from one place to ano'ther, proper 
attention is not being given by the 
Government to them. 

Shri Mehr Chand Khana: Thi! 
Committee, as has heen stated by my 
colleague. is meant to coordinate the 
ma'tter of relief and rehabilitation at 
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the Centre As regards the other part 
of the question the allegations made 
are entirely unfounded. 

Shrl DlDea Bhattaeharya: Why did 
not the Government contradict i~? 

ShrI Mebr CbaDd lDwma: Only 
two days ago, in this very House, I 
contradicted it. The hon. Member 
was present. So did my hon. colleaguE' 
who has been to Mana Camp. 

11ft ~ : m-fQ ~ if 
~~~~m~~ 
~ iI~ lTln" ~ ~ ~ ;;no ~ i 
~~f~,,"~~m~~ 
ffi ~ ~ if ~ ~ ~ ofIti'f lIillFtT 
~ f<;rln I!1n q'R rn<tiT 'PtT i!iror ~? 

~ "l~ : ~f.t .,. "'1lf 

~tl 

11ft "1f"1r : ~ ~ ~ ~ 
t ~ ~ f'lfQ ~ it; .n-m lIil 
IFtT ~ f<;t1n" I!1n ~ ~ N" ~ 
iIm1fT ;;no ~ ~ ? 

aaM~:IIT~~t 
~N";rrq~~~~ 
~~ Iqrq'mm~amr 

~;;no~~wffiffi~~ I 

Shri Hem. Barua: In view of the 
tact that the problem of ·these new 
refugees has to be dealt with on a 
twin level, short-ter.m for Immediate 
relief, and long-term for ultimate ab-
sorption of these people in our eco-
nomy, may I' know whether Govern-
men't have drawn up programmes in 
this direction, and whether Govern-
ment have asked this committee to 
co-ordinate these programmes or some 
other illusory programmes? 

Shrl Mehr ChaDd Kh .... a: A bro-
chure giving the latest position in re-
gard to relief and rehabilitation was 
circulated to the hon. Members of this 
House only a few days ago, 
which gives detailed information in 
this connection. 

Shri B. S. PlUldey: In order to 
deal with the problem of rehabilita-
tion of these refugees, may I know 
whether the hon. Minister has written 
to the various States which have 
offered active help in this matter, to 
have a committee and deal with this 
question? 

Shri p. S. Naskar: The State Gov-
ernments have been requested to have 
a Rehabilitation Minister and appoint 
officers to deal exclusively with this 
rehabilitation and relief work con-
cerning the new influx of refugees? 

Shri Bade: Just now, the hon. 
Minister has said that a committee has 
been formed for relief and rehabili-
Itation. What is the principle of re-
habilitation? Will it be the same 
principle of rehabilitation? Will it 
be the same principle as was adopted 
in the case of the former refugees, 
or will it be a new principle? 

Shri Hehr CbaacI Khaaaa: I could 
not follow the question. 

Mr. Speaker: This is a commi1tce 
for rehabili!tation of those that arc 
coming ... 

SIui Ba4e: The hon. Minister has 
given the reply that the committee 
has been formed to deal with rehabi-
litation. I want to know whether 
the principle of rehabilitation will be 
'the same as before or it will be a 
new one? 

SIlri Mehr ClwI4 KhaaDa: Sir, you 
have clarified the position yoursell. 
Decisions are taken at the level of 
Government. And decisions are taken 
in my Ministry. Similarly, we have 
a co-ordination between the various 
Ministries. For instance, I may re-
quire corrugated iron sheets, or I may 
want food or I may want military offi-
cers for camps and so on. So, we 
have set up a committee of secretaries 
to see that all the decisions that arE' 
taken at the level of Government are 
co-ordinated properly. They are to 
ensure that for these relief measures 
there is co-ordination; also, at the 
secretaries' level, they ensure co-ordi-
nated and expeditious action. 
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Mr. Speaker: Rehabilitation has to 
be done by some different body or by 
the committee? 

Sbri Mehr Cbaad KhanDa: Rehabi-
litation is to be done by the State 
Governments. 

~ ~!rEm : ~ '3fT ~ ~1ilif 
~ ~;p;r( 'If ~ \3"!it ~ m.: 
~ftvr;r.r ~ ~ I ~ ~ ~ 
~ fr. <.,~ ~ flf.'l ~ 'f7: ;p;r( 
'It ~ m.: ~ <r.qtT it ~ ~ ;:fW: 
'ISIit ~ ifQT ctf'o/f ~ f~ ~ ? 

~~m:Cfi!:'fT~'f~ 
Cf'FlT f~ f'f. ~ W ~ iri;rinr ~ 
~~t I 

Sbri Swell: Is it a fact that thous-
ands of Buddhist refugees from East 
Pakistan have taken shelter in the 
Mizo Hills in Assam, and if so, havp 
Government referred the question of 
rehabilitation of these refugees in the 
Mizo Hills also to this committee? 

8hri Mehr Chand KhanBa: Th'.! 
point is this. A number of displaced 
persons have come from Pakistan, and 
they are Christians, Hindus, Buddhists 
etc. As far as the Central Govern-
ment are concerned, in consultation 
with the State Government of Assam, 
we have taken two decisions, firstly, to 
set up camps immediately, and second-
ly to formulate rehabilitation schemes. 
When these rehabilitation schemes are 
formulated and they are to be imple-
men'ted as they must be, if there is 
any bottle-neck here or there in one 
Ministry Or the other, then the secre-
taries' committees shall see that those 
bottle-necks are removed and the de-
cisions are implemented expeditiously. 

Sbri Swell: My question was this. 
Is it a fact that thousands of Buddhist 
refugees have fled East Pakistan and 
are taking shelter in the Mizo Hills in 
Assam? 

Shri Mehr Clwld Khanna: I got the 
report 'this morning, and I think that 
the number in the Mizo Hills is over 
5000 ... 

Shri Hem Barua: The Chief Minis-
ter of Assam has made a statement to 
that effect. 

Shri Mehr Cbaad Khanna: I am 
talking from facts, on the basis of the 
s~atemen't that I saw this morning. 
A number of people are coming in. 
The number is over 5,000 in the Mizo 
Hills, and about 75,000 to 80.000 in the 
Garo Hills. 

Sbri Tridib Kumar Cbaudhuri: 
What is the relation between this 
committee and the new Cabinet Com-
mittee which has been formed? May 
I know whether this committee to 
which the hon. Minister has referred 
reports to the Ministry of Rehabilita-
tion or to the Cabinet committee? 

Shri Mehr Chand Khanna: The 
Cabinet Committee comprises of the 
Ministers, while this committee 
comprises of the' Secretaries. 
Whatever decisions are taken by the 
Ministers will be implemented by the 
Secretaries. 

Mr. Speaker: Shri Berwa. 

Sbri Bade: On a point of order. 

Mr. Speaker: I have called Shri 
Berwa. 

~ .m;1'{ """ mT : "rtf qrf~;r 
5!r mn: ~Q; ~~liT '1>' ~ it ~ 
:mit ~ 'Ii'fIl' 'f7: <'fITTlIT ~ m.: ~'f<ti) '{~­
'TT'{;:r ~ ~ h ~ ~ 11'\<: 1lfRT-1P: 
mr ~'hrrft a I ft ~;;rr;:r;:rr ~ 
f'l> iJlfT 'Z'~ mm<f it ~~ ~i'I' 'f7: ..rr f~'{ 
f!f)lff ~ f'l> ;;.r 'fiT ~ 11'i1'~T ~T ijfJ1f I 

~ ~.~..wT: 1!~ ~ ~'''' 
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~,~ ~ '1fT 11'\<: 'RT~-~ '1fT 
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~ """r ~ ~ I 
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,,"~"IIm:~ ~~ 
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Shri Bade: I want a guidance from 
you. Just now Shri Banerjee put a 
question and you disallowed it. I put 
a question and you allowed it. Shri 
Banerjee asked what is the principle 
and whether they will be treated as 
Pakistan nationals. That is a very 
important question. This matter has 
disturbed us much. Parliament will 
be in the dark if Government does 
not throw light on it. 

Mr. Speaker: He has explained that 
rehabilitation is to be done by the 
State Governments. There are several 
Ministries dealing with those prob-
lems. This Committee has only to co-
ordinate those proposals when it sees 
that there is some bottle-neck. That 
has to be removed by this Committee. 
It has not to deal with the policy 
matter raised by Shri Banerjee. 

Shri S. M. Banerjee: Reply may 
be given only to this question: whether 
they will be regarded as displaced 
persons or not? 

Shrl Mehr Chand Khanna: I have 
made a categorical statement in the 
House during the discussion of the 
Demands of this Ministry. I said, and 
I am repeating, that the displaced 
persons who come from East Pakistan 
are in two categories, one, those with 
migration certificates issued at Dacca 
and the other, those who come into 
West Bengal, Tripura and Assam 
through the open border. After certi-
fication by the State Government con-
cerned, whether it is the Government 
of Assam or of Tripura or of West 
Bengal, that a particular person has 
come to India after the 1st January 

1964, he can be considered for the 
grant of relief and rehabilitation 
assistance. 

IndUll CoJllDllsdon 

·9110. Shri D. C. Sharma: Will the 
Minister of Irrigation aad Power be 
pleased to state: 

(a) whether the permanent Indus 
Commission set up under the Indus 
Water Treaty, 1960 held a meeting in 
March, 1964 at New Delhi; and 

(b) if so, the problems discussed 
and the conclusions arrived at? 

The Minister of Irrigatioa and Power 
(Dr. K. L. Rao): (a) Yes, Sir. 

(b) A copy of the Record of the 
Thirteenth Meeting of the Permanent 
Indus Commission is laid on the Table 
Of the House. [Placed in Library, 
See No. LT-2680164]. 

Shri D. C. Sharma: I have gone 
through the statement and I find that 
there is one single sentence running 
like a refrain through the whole state-
ment, namely 'The two Commissioners 
discussed this item and agreed to 
discuss it further at a subsequent 
meeting'. The whole of the statement 
is full of this sentence. It is there on 
the 1st page, the 2nd page, the 3rd 
page and the 4th page. What is the 
use of holding these meetings when 
no firm decision can be taken? What 
are the factors inhibiting firm deci-
sions being taken at these meetings? 
What is going to be done to come to 
a finality regarding the subjects 
discussed? 

Dr. K. L. Rao: May I submit that 
in meetings of this type it is always 
very difficult to arrive at conclusions 
all at once in one meeting? So, a 
series of meetings are held, and so 
tar, the Indus Commission has bef.n 
working quite smoothly. If the hon. 
Member goes through the records, he 
will find that in respect of some items 
like the maintenance of the drains, 
the arrangements for wireless stations 
and timber recovery, quite substantial 

• 
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progress has been made in trying to 
understand each other. 

Shri D. C. Sharma: May 1 know 
whether the tours which are going to 
be undertaken by this Commission are 
going to be productive of results; if 
so, what results are they supposed to 
bring? 

Dr. It. L. Ba.o: I did not hear. 

Sbri D. C. Sharma: I find it is stated 
in the statement: 

"The Commission tentatively 
decided to undertake four Parts 
of the First General Tour during 
the year 1964-65 as follows: ...... 

and it mentions the 9th part, 10th part, 
11th part and the 12th part. What is 
the purpose of these tours, and how 
are they gOing to benefit the inhabi-
tants of India so far as irrigation 
potential is concerned? 

Dr. K. L. Rao: Under the Indus 
Treaty of 1960, a general tour once in 
five years for the inspection of the 
river systems in both the countries is 
necessary in order to find out and 
watch what type of developments are 
taking place in the respective coun-
tries. In addition to this, on special 
request, special inspection tours are 
also necesilary. This is one of the 
items that is compulsory under the 
Indus Treaty. 

SJui D. C. Sharma: What is the use 
of these tours? 

Mr. Speaker: Shri Iqbal Singh. 

Shri Iqbal Singh: May I know 
whether at this meetin, the question 
of the shortage of water in Punjab 
in the Upper Bari Doab, the Sirhind 
Feeder and the Gang Canal was taken 
up, aDd it so, with what results? 

Dr. IL L .... : Water allowed to the 
Pakistan is in accordance with the 
Indus Treaty very strictly. Unfortu-
naIlely, there hu been some shortage 
of water in some months this year, 
and therefore Punjab had lesser 
amount of water this year. 

Shri Nat.h Pal: Is it a fact that 
Government is considering a proposal 
for withholding the instalments due to 
Pakistan under the Indus Treaty for 
the resettlement of the refugees from 
Pakistan, and may I know whether 
at this Commission meeting a hint 
was given to Pakistan that unless this 
influx was stopped, India would have 
to carry out this proposal? 

Dr. K. L. Rao: I am afraid I do not 
have that information. 

Shri Nath Pai: Will somebody 
enlighten the House? IS that the only 
reply to such an important question? 
What is the reply? 

Mr. Speaker: The Minister can ask 
for notice if he has not got the 
information. 

Shri Nath Pai: There are several 
seniOr colleagues who can tell us. 

Mr. Speaker: Shri Deshmukh. 

Shri Shlvaji Rao S. Deshm1lkh: 
May I know whether the issue of the 
blockade of Poonch Canal for supply 
of hydroelectric power was taken up 
by the Indus Commission as was pro-
mised before this House? 

Dr. K. L. Rao: Yes, it was taken 
up. Inspection was arranged, and it 
was found that the defect had been 
rectified .before the inspection. 

Cbit FuDds 

-981. Shri P. C. Borooah: Will the 
Minister of FillaRce be pleased to 
state: 

(a) whether a decision has been 
taken to extend the provisions of the 
Madras Chit Funds Act to Delhi; 

(b) if so, the major changes likely 
to come about in the regulatiOns relat-
ing to Chit Funds with this step; and 

(c) the steps being taken, if any, to 
make the law relating to Chit Funds 
more or less uniform? 

The Deputy Minister In tile MbliS-
try of Finanee (Sbrlmati Tark_warl 
SiIIha): (a) to (e). A statement is 
laid an the Table of the House. 
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Statement 

(a) Yel. 

(b) The Madras Chit Funds Act, 
1961, when it is brought into force in 
the Union territory of Delhi, will pro-
vide for the registration of chit funds, 
the definition of the duties and obli-
gations of the foremen in charge of 
such funds, the maintenance of proper 
accounts and the timely and orderlY 
disbursement of the amounts due to 
the subscribers. 

(c) Chit funds are popular only in 
certain States 01· Union territories, 
like Madras, Kerala and Delhi. As 
the existing enactments in Madras 
and Kerala (and the Madras Chit 
Funds Act as it may be brought into 
force in Delhi) are considered to be 
adequate and satisfactory, it is not 
necessary to introduce Central legis-
lation or to provide for any modifica-
tion of the existing laws in the 
interests of uniformity. 

Shri P. C. Borooah: May I know 
whether it is a fact that numerous 
complaints are pending before the 
Delhi Administration against a num-
ber of chit fund firms, and whether it 
is also a fact that the Delhi Adminis-
tration has expressed helplessness in 
dealing with the situation in the 
absence of any legislation? 

Shrlmati Tarkeshwarl Sinha: They 
have already agreed to apply the 
Madras Chit Fund Act to Delhi in 
order to avoid difficulties in chit fund 
working; they have written to the 
Madras Government to make this Act 
immediately applicable, so that it can 
be immediately applicable to them. 

.nzmlmrfq:~~~ 
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Shrl Man Sml"h P. Patel: May I 
know the difference between a cheat-
ing fund and a chit fund? 
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RI:: QUJ:I!I'1'lON No. 875 
MI'. Speaker: Calling attention 

notice. 

Sbrl Barl Vlsba1l Kamath: Sir, on 
a point of order. ApGloliliDI to JIN 
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and to the House for my late arrival 
due to unavoidable reasons may I 
request that under proviso to Rule 46, 
question No. 875 may be answered? 
The Minister is willing. 

Shri Bade: Sir, it is an important 
question and may be allowed to be 
answered. 

'11 q~1I' lit'; sr~ if2cr lf~foI" 

~~I 

Mr. Speaker: It is not a question of 
the Minister being willing. If the 
request comes from the Minister, then 
alone ... (Interruptions). 

Shri H'ari Vishnu Kamath: My 
colleagues are also supporting me. 

Shri Hem Barua: If you look to the 
side ot the Minister .. 

Mr. Speaker: I have my ears towards 
them. 

WRITTEN ANSWERS TO 
QUESTIONS 

Millority Community in East Pakistall 

·975. Shri Hari Vishnu Kamath: 
Will the Minister of Works, Boasinr 
and Rehabilitatioa be pleased to refer 
to the reply given to Short Notice 
Question No. 8 regarding rehabilita-
tion of migrants from East Pakistan 
on the 12th March, 1964 and state: 

(a) whether Government propose 
to appeal to private philanthropic 
organisations in country, and to foreign 
organizations Governmental or pri-
vate or connected with the United 
Nations for suitable aid and assist-
ance to the hapless minorities fleeing 
Pakistan; and 

(b) if so, the steps taken or being 
taken to that end? 

The Minister of Works, HOWIlnr aDd 
Rehabllitatloa (Shri Mehr Chand 
)[banna): (a) The matter has not been 
considered. • 

(b) Does n,?t arae. 

Water Supply ill Dellal 

• f Shri Ram Harkh Yadav: 
978. L Shri Vishwa Nath Pandey: 

Will the Minister of Health be 
pleased to state: 

(a) whether Government propose 
to raise the level of the Jamuna to 
5-7 feet near the Wazirabad Barrage 
to supply better drinking water in 
the Capital; 

(b) if so, the broad outlines of the 
scheme; and 

(c) the 
thereon? 

estimated expenditure 

The MiRister of Health (Dr. Sushila 
Nayar): (a) and (b). The Delhi 
Municipal Corporation have decided 
to raise the level of water in river 
Jamuna upstream of Barrage at 
Wazirabad upto 674.5 as against the 
present level which is 672.4. This will 
be don!: gradually. 

(c) No extra expenditure is involv-
ed in it excepting the compensation 
payable to the farmers for the sub-
merged land. The amount of com-
pensation which may have to be paid 
is not known. 

.~ !fi ~)rr 
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('ti) m (Ii). ~ it fcnCf ~ 
m-r ~<: l{f;:ffiq; 'tiT ~lim e-~ 
iii itf~ ~t m<: f~ ~ 
it om!' f~~ Jrf",,~ ~ ~l' it 
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f'l''!iT~ it; f<'!'if ~'Ii lfT;;r;rr ~ t I 
.q.r~ 'Ii~1 it ;mr f'ff<rnrr SJfmtVr 
~ q~it it wm it; fi1('if ~~ lfT3I'ff 
if ;ri!~ ~Of. ~~ '!I''IiT<: ~ I 
( 'i) fw~ m'fi it WlT<: ~ ~~.r,r 

f~<: I 

(~) fQUJ' ~ it; m-l, '!I'/iTtr-
Wi<'1T ~<t il'f~Qr ~TIfT ~ if 
~ ~" ~ W'l'lmlr 'liT wm ; 'l'\',{ 

( ~) m;rrf;;r'li~" f;rUer f'ff'Mm if 
<mr f'ff<rnrr srf~ it; ~ it; 
f"'!iT~ ",) c;:fllG it <:Iia- ~ ~ !l r;r 
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~f'fT ~ ;rrq q<i fmr rof~ 
~ it; il'R f'i'IiC 'lint ~iI'i!i 

f'fTf1fa' ~ I 

r"mIT(f fw~ Wiff111li e- \3'1"-
~ <i.r ~Tf~T CPiT m;rrf>;f'li 
<mr-f'ff'RID if, ~ it ~R ~ST ~T'l' 
~ if ~ f~r CPiT m~ 
~-f'ff<f;"ffiT SJfml"T if 'iT ~l«lT 
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f;;r\'l'r ~ ~ ifTi1('-f'ff'Mm 
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f~~ ~ ~ I f,;;rOlT ~ it f;:r-
!'ffi' m~ IfTnm cm:r ~<m: 
~ f\ifffi"~ If'{ f;:rqfll"a" <mr-f'ff~ 
tn:T1fW <tT ~r 'Ii~q I 
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~ f<'!'if ~ I 
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~ ~ ~1'JO;:r ~~ '!I'Tlf);;ri:rr ~ 
~ 'IiTlfff';:qf'(f if qqfmr ~T 
~TW I 

f;mff<:cr ;{Tor ~1 ~T 1J;fa- rn 
cm:r 1tf~ ~1 tn<: f~ ~ 
'liT /{fm v.,c;o,v. oo ~ ('Ai 'liT 
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~;r l{fm e- 1#t'li 'imf\1r ~f~ 
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'3"Q'f><:UJ', ~~, ~ ~<t f'lTitT1:r v'if 
'liT ;;~r ~ ~TIfT I 

Ceiling on Advances against Paddy 

·982. Shri P. R. Chakrnerti: Will 
the Minister of Finance be pleased to 
state: 

(a) whether the Reserve Bank of 
India has issued a directive to sche-
duled banks fixing a ceiling on 
advances against paddy during this 
year; 

(b) how the level has been fixed; 

(c) whether a further ceiling hal 
been placed on advances other than 
those against warehouse receipts; and 

(d) whether the additional credit 
limits enjoyed by banks operating in 
Punjab and Orissa will continue? 

The Deputy MinIlIter in the MinIB-
try of Finance (Shrimati Tarkeshwarl 
Sinha): (a) Yes. 

Cb) BanD have been allowed to 
maintain in each two-month period 
commencing from January-February 
19M, an average aggregate level ot 
advances against paddy and rice equal 
to 90 per cent ot the level ot such 
advances maintained in the corres-
.ponding period during the year 1962. 

(c) Within the overall ceiling, a 
further ceiling in respect of advances 
other than those against warehOUie 
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receipts, equivalent to 90 per cent of 
the level of such advances in the 
corresponding periods, has also been 
prescribed. 

(d) Yes. 

Bhuballeswar SelIIioa 01 Co~ 
Party 

e983. Shri Barish Chandra Mathur: 
Will the Minister of FiDance be pleased 
to state: 

(a) whether any communication has 
been received from the Congreu 
Party in context of Bhubaneswar Ses-
sion of the Party and decisions taken 
there; 

(b) the recommendations and sug-
gestions made and Government', 
reaction thereto; and 

(c) the nature of reply, if any sent? 

The Deputy Minister ia the MIDlI-
try of Finance (Shrimatl Tarkeshwari 
Sinha): (a) to (c). A letter was 
received from the Alec Office enclos-
ing a copy of the Economic resolu-
tion passed at the Bhubaneswar Sel-
sion of the Indian National Congress. 

Receipt of the letter was acknow-
ledged. 

UMer-Iavoiclng and Over-invoicing 
In Export-Import Trade 

-984. Shri Maheswar Nalk: Will 
the Minister ot FiDaDee be pleased to 
state: 

(a) whether the Enforcement Direc-
torate has submitted a scheme to the 
Union Government suggesting mea-
lures to check under-invoicing of 
exports and over-dnvoicing of imports; 

(.b) if so, the decision ot the Union 
Governmei1~ in the matter; 

(c) the number of :ases ot viola-
tion ot Foreign Exchange Regulation 
detected in 1963 and the foreign ex-
change involved therein; and 

(d) the manner in which the cases 
have been dealt with? 

The Deputy MInister ID. the MtDW-
try 01 FiDaace (SlarJmaU Tarkelbwarl 
Sinha): (a) and (b). A scheme 
designed mainly for dealing more 
effectively with the over-invoicing of 
Imports, and involving the provision 
of some additional staff, was sUbmit-
ted to Government by the Director of 
Enforcement, and is under considera-
tion. 

(C) and (d). The number ot cases 
registered in the Enforcement Direc-
torate during 1963 was 3455. Out ot 
these, 370 cases involving foreign 
exchange of about Rs. 65 lakhs had 
been adjudicated upto 29th February, 
1964. Penalties amounting to Rs. 6.7 
lakhs were imposed, and foreign ex-
change and Indian currency amount-
Ing to about Rs. 2 lakhs were 
conftscated. 

Supply of Subsidised FoocIgrabls Ie 
Government EmplOYees 

e985 f Shri Yashpal Singh: 
"t Shrl P. C. Borooah: 

Will the Minister of FInance be 
pleased to state: 

(a) whether Government propose to 
subsidise the foodgrains requirements 
of Government employees; 

(b) if so, when a final decision 1lI 
likely to be taken; and 

(c) whether Unions of the Govern-
ment employees would be consulted In 
this regard? 

The Depaty Mlalster ID. the MID.Is-
try 01 Finance (Shrlmatl Tarkeshwari 
Sinha): (a) and (.b). The question of 
doing this as an alternative to increase 
in dearness allowance is being studied. 
The consideration will take time. 

(c) The question ot consultilli a 
few representatives wW b. considered. 
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ProhlbUllm 

(8hd P. C. aorc-h: 
I Shrl A. V. ILarhaVaD: 

.... j 8hri Mah ....... lNaJIt: 
1 8hrl D. C. SharIIIa: 
I SMi Kamaehandra UIaka 
l Shri Dhllleslnrar MeeDa: 

Will the Minister of PIuDJIIc be 
pleased to state: 

(a> whether the Tek Chand Com-
mittee on Prohibition has been given 
a further period of four months to 
complete its work; 

(.b) if so, the reasons l'or such 
extension; and 

(c) whether part I of the report has 
been submitted to the Government 
and if so, its main observations and 
recommendations? 

The Depoty MiDister in the MiDIs-
tI7 of FiDaDce (Shrlmatl Tarkeshwarl 
Sinha): (a) and (b). The matter is 
under consideration. 

(c) The Report will be in 2 
Volumes. The Team is expected to 
submit to the Government Volume I 
of the Report by the end of April, 
1964. 

FlUlCtloDS and Powen of C. II A.G. 

·98'7. Shrl Harl Vishnn Kamath: 
Will the Minister of Finanee be 
pl(.!Sed to state: 

(a) whether Government propose to 
introduce legislation for the purOlose 
of defining the functions and powers 
of the Comptroller and Auditor 
General; 

(b) if so, when; and 

(e) if not, the reasons therefor? 

The Depaty MInIster ill the MlnbI-
try of FlDaDce (SJarimaU Tarkllll.1rarl 
Sinha): (a) Yell, Sir. 

(b) Morts will be made to intro-
duce the Bill before the year end. 

(c) Does not arile. 

Bajasthaa Caul 

.988. Shri Barish ChaDcIra Mathur: 
Will the Minister of IrrIratloa. aDd 
Power be pleased to state: 

(a) whether it is a fact that work 
on Rajasthan Canal is not proceeding 
according to schedule and expedi-
tiously; 

(b) if so, what is the time lag and 
reasons for the same; and 

(c) the steps being taken to put 
matters right to make up for the time 
lag? 

The MInister of IrrIratloa. and 
Power (Dr. K. L. Rao): (a) Yes, Sir. 

(b) The time lag may be about one 
year. Exact reasons are under study. 

(c) Discussions are ·being field with 
Chief Minister of Rajasthan to evolve 
measures for accelerated rate of con-
struction of the Project. 

Staff Quarters at BhubaDMwar 

1993. Shrl Ramachaadra Ulab: Will 
the Minister of FInance be pleased to 
reter to the reply given to Unstarred 
Question No. 304 on the 17th August, 
1963 and state the latest progress 
made regarding the construction of 
additional quarters for Class III and 
Class IV staff of Accountant General, 
Orissa at Bhubaneswar? 

The Minister of Fillance (Shri T. T. 
Krisluuunaehari): Plans and estimates 
for 256 additional quarters have 'been 
prepared. Necessary Expenditure 
Sanction is expected to be issued 
shortly. Construction work will oom-
mence thereafter. 

~~ 
fe.tV. ~ fqW{' sr"", : om 
~ tf'lh lll: ~ ~ 1m ~ 
f~ 

flli) Ifln' ~ <n ~ ~v. 
~, '1t~V ~ .'~ ~" if 
JArmm- ~ ~ ~ W 'I'IIT t flli 
't:;m(f ~ rnr ~ ~~ 
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Trade Agreement with Austria 

r Shri B. P. Yadava: 
1995. { Shri Bishanchander Seth: 

l Shri Dhao.: 

Will the Minister of Finaace be 
pleased to state: 

(a) whether it is a fact that India 
and Austria signed an agreement 
regarding purchase of investment 
goods from Austria; 

(b) if so, the terms and conditions 
of the Agreement; and 

(c) the goods that will be imported 
from or exported to Austria? 

The Minister of Finance (Shri T. T. 
Krishnamacbari): (a) No agreement 
for the import of investment goods as 
such from Austria has been signed. 
Such imports, however, can be covered 
by the two credit Agreements signed 
between the two countries on the 23rd 
November, 1962 and 1lth December, 
1963. 

(b) and (c). The two credits, afford-
ing India a credit of Rs. 238 lakhs and 
Rs. 183 lakhs respectively, are to be 
repaid in 20 equal and consecutive 
half-yearly instalments, the first 
instalments, in the case of the first 
credit falls due on the 1st January, 
1965 and for the second credit on the 

1st January, 1967. The rate of interest 
for the first credit is six per cent 
while for the second it is 51 per cent. 

The Government of India is free to 
select goods of Austrian origin for 
being financed under the credits, pro-
vided the goods are of Austrian origin 
and there is adequate dispersal of 
orders. 

Both the credits are repayable in 
cash and there are no stipulations 
about the export of Indian goods. 

Domestic Electrical Appliances 

1996. Shri Yashpal Singh: Will the 
Minister of Irrigatio. and Power be 
pleased to state: 

(a) whether Government propose to 
introduce compulsory quality control 
for domestic electrical appliances; and 

(b) if so, when a decision is likely 
to be taken in the matter? 

The Minister of Irrigation aDd Power 
(Dr. K. L. Rao): (a) No. 

(b) Docs not arise, 

Excise Reve.ue from Sugar 

1997. Shri P. C, Borooah: Will the 
Minister of Fiaance be pleased to state: 

(a) whether it is a fact that excise 
revenue from sugar during 1963-64 
had declined; 

(b) if so, how these collectioIll 
during each quarter of the year com-
pared with those duriBg the corres-
ponding periods in the preceding year; 
and 

(c) the extent to which this decline 
reflected the decrease in sugar pro-
duction? 

The Miaister 01 Finance (Shri T. T. 
Krislmamacharj): (a) Yes, Sir. 

(b) A statement showing the 
required information is laid on the 
Table of the House. [Placed in 
Librar1l, See No. LT-2671164]. 

(c) Since Excise duty ia collected 
at the time of clearance, the decline 
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in revenue is not a correct index of 
any decline in production. However, 
the production figures indicate that in 
1963-64 the production declined by 
1301 (000) quintals trom that of the 
preceding year. 

RehabilitatiOD 01 Goldsmiths in U.P. 

1998. Sbri Vishwa Nath Paadey: 
Will the Minister of Finance be 
pleased to state: 

(a) whether the Government of 
Uttar Pradesh have requested the 
Central Government to provide finan-
cial assistance for the education of 
children of goldsmiths who became 
unemployed on account of the Gold 
Control Order; 

(b) whether the amount is being 
sanctioned; 

(c) the extent of financial assist-
ance rendered? 

The Minister 01 Finaace (Shrl T. T. 
Krlsbaamacbaril: (a) Yes, Sir. 

(b) and (c). The question i. under 
consideration. 

"Service Home" 

1999 J Shri Mabeswar Naik: 
. L Sbri Sham Lal Saral: 

Will the Minister of Health be 
pleased to state the detailed implica-
tions and the nature of the service to 
be rendered by the multistoreyed 
"Service Home"' which is reported to 
have been approved by her Ministry 
and is expected to be set up iIi Jan-
path, Delhi? 

The MialBter of Health (Dr. SlIlJhila 
Nayar): The main object of establiah-
ing a "Service Home" is to provide 
all types of expert advice and opinion 
for the public at one central place. 
The building will house various types 
of professionals and speCialists such 
as Doctors, Lawyers, Chartered 
Accountants, Architects, Consulting 
Engineers, Industrial Consultants etc. 
The building is proposed to be 

designed in a most modern way and 
will have a basement and semi-
basement and 10 floors, Parking and 
other facilities would be provided in 
the basement and semi~asement area. 
The building shall be Air-conditioned 
and will have four lifts. 

The proposal to construct a multl-
storeyed building known as Service 
Home was considered by the Advisory 
Committee for Delhi in their meeting 
held on the 22nd February, 1964 in 
the Ministry of Home Aftairs and was 
generally approved by that Com-
mittee. The proposal has not yet been 
finally approved by the New Delhi 
MuniCipal Committee. The proposal, 
as approved by the Advisory Com-
mittee for Delhi, when approved by 
1he New Delhi Municipal Committee 
may require 50 per cent of the esti-
mated cost of the project as loan trom 
the Government for it's implementa-
tion. The remaining 50 ,Per cent may 
be met by the New Delhi Municipal 
Committee from within their own' 
resources. The estimated cost work"" 
out to Rs. 71.53 lakhs and it is expect-
ed that the entire amount will be 
re-imbursed within a period 01 
10 years. 

Power Productioa In BeDpI .... 
Bihar 

rDr. Kane. Sen: 
ZOOO'i Shr.i Dinea Bhattacharya: 

L Dr. Saradish Roy: 

Will the Minister of IrrigatiOD and 
Power be pleased to state: 

(a) the power programme in 
Bengal-Bihar area adopted by the 
Central Government by using by-
products of coal from coal washeries; 
and 

(b) the detail. of the poliC!Y' in this 
regard? ' 

The MinJster of Irrigation and 
Power (Dr. K. L. Rao): (a) and (b). 
The policy of the Government of 
India in the matter is that, as far as 
possible, future development of gene-
rating capaCity will be planned 80 as 
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to cODllume middlings from coal 
washeries. Also, in cases where it 
would·be economical to transport 
power from generating stations based 
on washery middlings to other areas 
rather than set up generating capa-
city to meet loads in thOse areas, pre-
ference will be !liven to the first 
alternative, subject to the availability 
of washel'y middl~s. 

The anticipated availability of mid-
dlings in 11164-65 and in 1965-66 is 
2.89 and 4.16 million tons respectively 
in the Bengal Bihar area. These 
quantities are being linked with the 
fuel requirements of power stations 
in the same area. While finalising 
the power development programme 
for the Fourth Plan, the policy' men-
tioned in the last paragraph would 
govern the setting up of additional 
generating capacity either by ex-
tending the existing power stations 
or by the installation of new power 
stations. The anticipated availability 
of washery middlings by the end of 
the Fourth Plan is about 14.8 million 
tonnes. 

Kanjirapuza Irrigation Scheme 

ZOOl. Shri P. KunhaJl: Will the 
Minister of Irri&'atiOD aDd. Power be 
pleased to state: 

(a) whether the Centre has given 
its approval to the Kanjirapuza Irri-
gatiOn Scheme in Kerala; 

(b) if so when the scheme is like-
ly 'to be bplemented; and 

(c) whether the Kerala Govern-
ment have asked for any financial 
assistance for implementing the 
scheme? 

The Minister of Irrigatioa aU 
Power (Dr. It. L. Bao): (8) Yes, on 
24-3-1964. 

('b) Preliminaryt works are in pro-
l1'ess. 

(c) Yes. They have asked for 
additional funds to the extent of 
RI. two to three crores tor expedit-
ing this Uld a few other projects. 

But it has not been POSsible to accede 
to this request on account of the gap 
already existing between available 
resources and approved programme. 

Rural Industrial Projects 

2002 f Sbri Ramachandra UIaka: 
. 1. Sbri Dhuleshwar Meena: 

Will the Minister of PlaaBlnrbe 
pleased to state: 

(a) the number of. rural industrial 
projects functioning at present In 
Orissa; and 

(b) the .amount given by the Centre 
to the State for the PUrpOse during 
1963-64? 

The Deputy Minister in the Minis-
try of Finance (Shrimati TarkeShwarl 
SiJlha): (a) Two rural industries 
projects viz. Barpali and Jajpur pro-
ject are functionin" in Orissa State. 

(b) An amount of Rs. 6.0 lakhs 
has been sanctioned by the Centre as 
Central Bssistance to the State Gov-
ernment under this programme for 
1963-64. 

Royalty Paid to Foreign Concel'Dlll 

f Shri. Dhuleshwar Meena: 
200~.1. Shri Ramachandra Ulaka: 

Will the Minister of Finallce be 
pleased to state the total amount of 
r~'Blty paid to foreign concerns both 
by the Public and Private Sectors 
during the last six months? 

The Minister Of Finance (Shri T. T. 
KrishDamacharJ): The figures of re-
mittance on account of royalty pay-
ments to foreign concerns Bre not 
separately available but they are 
merged with the figures of payments 
for the use of trade marks, copyrights 
and rentals payable tor foreign 
machinery etc. in the balance Of pay-
ments data. The last six months 
period for which this information is 
ave.ilable is May-October, 1963. 
During this period an amount of 
Re. US.7 lakha was remitted to 
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fore~ concerns on account of these 
payments including royalties. 

Primary Health Centre. 

J Sbri Dhlllleshwar MeeD: 
241M. L Shri KamachaD.dra Ulaka: 

Will the Minister of Health be 
pleased to state the number of Pri-
mary Health Centres in the country 
which have remained without doctors 
for more than three ~nths du~ 
1963-M? 

Th. MiDister or Health (Dr. SlUIhlla 
NaJar): A statement is laid on the 
Table of the House. [Placed in 
Library. See No. LT-2672164]. 

Biadutaa HollBinr Factory 

J Sbri Dbuleshwar M_· 
ZOOS. L Sbri RamaehaDdra Ulat.·: 

Will the Minister of Works, Ho .... 
Inl' aDd Rehabilitation be pleased to 
state: 

(a) the total proftts earned by the 
Hindustan Housing Factory during 
1963-64; and 

(b) the targets set and how far 
these t.a.rgets have been achieved? 

'l'he MiDIs_ or Works, HOIIIdDI aDd 
BehabUitatieB (Shri Dlehr Cband 
KbaDDa): (a) According to the un-
audited accounts, the Factor,yo has 
earned a profit of Rs. 4.81 lakhs dur-
ing the first nine months of 1963-64. 
The accounts for the remaining three 
months are not yet ready. 

(b) Upto the end of February, 19M, 
the C~ny had achieved a produc-
ti·m of the value of about Rs. 139.46 
Jakhs against . the estimated produc-
tion of RB. 130.22 lakhs for the same 
period. 

Mau«bta' AI'eae1es 
J Shri Dbalesbwar lIIeea· 

2G06. "\. Sbrl Rama ..... Ddra mab: 
Will the Minister of Flaance be 

pleased to state in how many cue, 
permission was granted and in how 
many cases refUSed tor extending 
managing agencies under the Com-
panies Act during 1963-64? 

The MiaIster 01 Finance (Shri T. T. 
Krishnamacbari) : During the year 
ending 31st March 1964, approval was 
granted to the extension of the tenure 
of the existing managing agents in 
nine cases and refused in nine cases. 

Smallpox Vaooiaation ia Bihar 

1,00'7. Sbri B. C. Soy: Will the 
Minister of Health be pleased to 
state: 

(a) whether it is a fact that the 
Russian lymph used for smallpox 
vaccination in Singhbhum district in 
Bihar has proved ineffective and is 
producing bad reaction; and 

(b) if so, the steps taken in this 
respect? 

The Minister of Health (Dr. S1IIIb.Ua 
Nayar): (a) No. The Russian freeze 
dried smallpox vaccine used in Singh-
bhum district in Bihar has proved 
etfective and no ill effects have been 
produced .by it. The freeze-dried 
vaccine is mUch superior to the liquid 
lymph that was used in the past 89 
it retains its potency for a much 
longer period and gives a very high 
success rate in vaccinatiDns primary 
and secondary. 

(b) Does not arise. 
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f I 

Shortage or Iron Sheets in PlIDJab 

2009. Shrl Daljit SiDgh: Will the 
Minister of Works, HousiDg and Re-
habilitation be pleased to st6'te: 

(a) whether it is a fact that there 
is acute shortage ot corrugated iron 

sheets for roofing houses in Punjab; 
and 

(b) if so, the steps being taken to 
evolve substitute material within easy 
reach of people? 

The Minister of Works, Housing and 
Rehabilitation (Shri Hehr Chand 
KhaJuaa): (a) Yes. 

(b) Provision has been made in the 
expansion programme of the Rourkela 
Steel Plant for production of 1,60,000 
tonnes of galvanised sheets. Two 
private firms haVe also obtained 
licenses for establishment of factories 
for the manufacture of asphaltic cor-
rugated sheets from bitumen, a bye-
product of the Refinery Industry. 

Slum Clearance in Delhi 

2010 Shrt Maheswar Nalk: Will 
the Minister of Works, Housing a1'.d 
Rehabilitation be pleased to sta'te: 

(a) the number ot slum-dwellers 
in Delhi who have bl'en allotted land 
tor housing purposes under the 
Jhuggi-Jhonpri Scheme tor clearance 
of slums; 

(b) whether it is a fact that several 
slum-dwellers from Raiasthan who 
had been I:iven land under the scheme 
have sold their plots; and 

(c) if so, the action taken in the 
matter? 

The Minister of Works, Housing and 
Rehabilitation (Shri Mehr Chand 
Khanna): (a) 7,829 plots (4,264 of 25 
square yards each and 3,565 of 80 
square yards each) have so far been 
allotted under the Jhuggi and Jhon-
pri Removal Scheme to squatters on 
Government and Public lands in 
Delhi. 

(b) No record about the States 
from which the squatters/allottees hail 
is maintained. It has however been 
reported that about 300 plots have 
changed hands. 

(c) Show-cause notices have been 
issued in all cases. Alldtments of 
about 200 allottees have been can-
celled and steps are being taken to 
resume possession. 



10081 Written Answer. CHAITRA 20, 1886 (SAKA) Written Answers 10082 

Economic Survey 

2011: Shri D. J. Naik: Will the 
Minister of Planning be pleased to 
state 

(a) whether it is a: tact that a 
report of economic survey undertaken 
by two colleges ot Tiruchi has been 
received by the Planning Commis-
sion; and 

(b) if so, the findings of the survey? 

The Deputy MiBister in the Minis-
try of Finance (Shrimati Tarkeshwari 
SlUa): (a) Yes, Sir. 

(b) The findings are summarised in 
the Statement laid on the Table of the 
House. rPlaced in Lihrar!/. See No. 
LT-2673/64]. 

R~ i{ ri" mT1f IRr.IT 

~o n. P.ft ~~ : Ifln' ,,",-rnfr 
~ :mil" ~r WIT rn f~ : 

(~) 'f'1T ~ ~ ~ f~ fri i't 
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~ ~ ;rr~ 
H''i 'I.~ 

H~~ n. 
Hq ~¥. 
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Coal Transport Problem 

2013. Shri D. C. Sharma: Will the 
Minister of Finance be pleased to 
state: 

(a) whether the team of foreign 
consultants has submitted its final 
report the coal transport problem in 
India; 

(b) if so, the main suggelltions in 
the report; and 

(c) if the reply to part (a) above 
be in the negative, the reasons for 
the delay? 

The Minister of Fina.ce (Shrl T. T. 
Krishnamacharl) (a) No, Sir. 

(b) Does not arise. 
(c) The work is in its final stages 

now, and considering the scope of the 
work involved there cannot be said 
to have been any undue delay. 

Anti-Fraud Squad ~/ 

{ 
Shri D. C. Sharma:'j 

2014. Shri Siddheshwar Prasad: ,::---
Shri P. R. Chakraverti: .:~ 

Will the Minister of FInance fbi; 
pleased to state the progress made'.\rh 
the proposal to set up a high pOWer 
anti-fraud squad to check and penaUte-' 
economic offences in the Corporate 
Sector? 

The Minister of Fina.ce (Shrf T. T. 
Krishnamachari): An Officer on Spe-
cial Duty has since been appointed 
to study the scope and functions of 
existing Enforcement and Intelligence 
Organisations under the Department 
of Revenue and to make suggestions to 
coordina'te and widen the scope of 
their activities. This officer has since 
submitted his report, which is now 
under consideration of Government. 

~.~frii{IRlf~""'~ 

~oU. Ilft-'"~ tom!' ~: W 
~ ~') ~ iI"if.t ~'T !plT ~T f~ : 

(~) W ~ ~ ~ f~ ~T, 
f;;r;r ~, ~ i't "P..TT ~ 
qrU'lf ~" (~r"" ~) ifilTl:IT 
..-r<w~; 
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Seizure 01 Cotton Cloh 

r 8hri ledhe: 
2816. ~ 8hri M. L. ladhn: 

l Shri LoDlkar: 

Will the Minister of FIJlaDee be 
pleased to state: 

(a) the number of cases at seizure 
of cotton powerloom cloth reported, 
State-wise. during 1963: 

(b) the quantity of cloth selZed and 
the number of cases in which decision 
has been taken; and 

(e) the time Hkely to be taken to 
finally dispose of the cases? 

The MinJster ot FinanCe (8hr1 T. T. 
Krisbnamachari): (a) to (c). A state-
Jnent indicating (a) State-wise num-
ber of cases in which cotton fabrics 
produced on powerlooms were detain-
edlseized during the year 1963, on the 
ground that those fabrics were believ-
ed to have been removed from the 
place of manufacture without payment 
of Central Excise duty leviable there-
on; (b) the quantity of fabrics de-
tained/seized; and (c) ~he present posi. 
tion of the cases, is placed on the 
Table Of the House. [Placed in Lib-
rary. See No. LT-2674/64]. 

"Excise Duty on stock ot Yarn" 

J 8hri Jedhe: 
2017. ~ Shri LoDikar: 

l Shrl M. L. Jadhav: 

Will the Minister ot FlDaaee be 
pleased to sta'te: 

(a) whether it is a fact that orders 
have been issued to collect differen-
tial excise duty on the stocks of yal'n 
held on the midnight of 29th February, 
196~ and 1st March, 1964; 

(b) whether it is a fact that. duty 
is also being levied on the sized beams 
ready on the particular day; 

(c) whether it is a fact that eXClse 
'authorities are charging duty On the 
:weight of the sized beams and on the 
net weight of tthe grey yarn; and 
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(d) whether it is a tact that diffe-
rent procedures are being followed in 
different areas? 

The Minister of Finance (Sbri T. T. 
KrishnamacharU: (a) No, Sir. There 
are two rates of duty for cotton yarn 
not actually used for weaving in a 
composite mill: (i) a lower rate of 
duty for single yarn, whether grey or 
bleached and multiple fold yarn (grey 
only) if cleared out of the factory i':l 
hanks of plain reels, and (ii) a higr.er 
rate for other yarn. With effect f,'om 
the 1st March, 1964 beaming, warping, 
winding, reeling etc. is treated as 3 

process of manufacture for purposes 
of the Central Excises and Salt Act, 
1944. Accordingly if the yarn w}uch 
was initially cleared in hanks of plain 
reels at the lower rate of duty is sub-
j ected to any of these processes, n 
differential duty is leviable therE'on, 
whether the hank yarn was initially 
cleared before or after the 1st March, 
1964. 

(b) with effect from the 1st March, 
1964, Special Duty of Excise is levi-
able on sized yarn only. Accordingly 
if yarn initially cleared as unsized, is 
subsequently sized with the aid of 
power, the special duty of excise is 
leviable thereon. 

(c) Subject to the position (!xp~am­
ed in reply 'to parts (a) and (b), Cen-
tral Exeise duty and the Special Duty 
of Excise are leviable on 'grey' or 
'sized' yarn On the basis of the weight 
of unsized grey yarn; where, hOlvever, 
the yarn is otherwise processE'd, the 
weight of the processed yarn fOi inS 
the basis of' assessment. 

(d) As far as Government are 
aware, the answer is in the negative. 

Dearness Allowance 

2018. Shri P. C. Borooah: Will the 
Minister of Finance be pleased to 
state: 

(a) whether any decision has been 
taken on the proposal to grant dt.ar-
ness allowance to Central Goveln-
ment employees drawing pay over 
Rs. 400 per mensem; and 

172 (Ai) LSD-3 

(b) if so, the nature ~hereofi 

The Minister of F1nance (Shri '1'. T. 
Krishnamacharl: (a) No, Sir. 

(b) Does not arise. 

Ayurvedlc Mediclnl'lI 

2019. Shri M. Rampure: Will the 
Minister of Health be pleased to 
state: 

(a) whether Government propose 
to set up cells in variolls hospitals for 
working out basic standards for Ayur-
vedic medicines which alone can 
guarantee the genuineness of such 
medicines; and 

(b) if so, the names of such hos .. 
pitals? 

The Minister of Health (Dr. Sushlla 
Nayar): (a) and (b). At its meeting 
held on the 6th-8th February, 1964, 
the Ayurvedic Pharmacopoeia Com-
mittee set up by the Ministry of Health 
expressed the view that it would be 
desirable to set up cells in th~ hospi-
tals having pharmacies attached to 
them for working ouL basic st&ndards 
in respect of single drugs qnd com-
pound preparations. It is s·till collect-
ing information from thE' State Gov-
ernments and no definite proposal 
has yet been formulated or submitted 
to Government. 

Study Tours 

2020. Shrl Jashvant Mehta: Will 
!the Minister of Finance be pieaseu 
to state: 

(a) the number of Governmpnt offi-
cers of different MinlStries deputed 
for study tour in foreign countries 
during the last five years; 

(b) how many of them have been 
deputed second time for study pur-
poses; and 

(c) how many of them have &ince 
left Government service? 

The Minister of FinanCe (Shri T. T. 
Krishnamaoharl): (a} to (c). The 
requisite information is being collect. 
ed from the various MlnistrieslDepart-
ments and will be laid on the TobIe of 
the House as soon as ~t i. available. 
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Irrigation Facilities 

{ 
Shri ledhe: 

2021. Shri V. T. Patil: 
Shri Baswaat: 

Will the Minister of Irrigation anll 
Power be pleased to state: 

(a) the percentage increase made 
in various States S'tarting with the 
First Five Year Plan in irrigating thl 
land; and 

(b) what has been tile criterion for 
providing irrigation facilities to effect 
this increase? 

The Minister of Irrigation and 
Power (Dr. K. L. Rao): (a) A state· 
men't indicating the percentage in-
crease in irrigation facilitie. through 
major and medium irrigation project~ 
starting with First Five Year Plall i5 
laid on the Table of the House. [Plac-
ed in Library. See No. LT-2675164]. 

(b) The criteria arc set .Jut in 
Chapter XXIV of the Third Five Year 
Plan. 

Delhi Master Plan 

J Shri Ram lIarkh Yadav: 
2022. L Shrl MurU Manohar: 

Will the Minister of Health be 
pleased to state: 

(a) the number of factories set up 
in the Capital prior to the enforce-
ment of the Delhi Master Plan have 
been held to be unauthorised and 
noxious; and 

(b) if so, the steps taiten tel remove 
them or regularise them under the 
Master Plan? 

The Minister of HeaItlt (Dr. Sushila 
Nayar): (a) Recently, a si.lrvey of 
the nuisance and noxious industries in 
Delhi was conducted by the Delhi Dt'-
velopment Authority. Accordinl'( to 
'the information supplied by the Delhi 
Municipal Corporation, there lire 
about 9860 industries existir..~ m the 
non-conforming areas. Of these 1007 
factories fall in the cat(;gory ot 'no-
xious industries'. 

(b) In accordance with the provi-
sions of the Master Plan. the shifting 
of 'these industries will bE' phased and 
gradual, so that the dislocation in 
production should be mmimum and 
industry workers may not be put to 
undue hardship. The first priority in 
the programme of shifting will be 
~iven to the noxious industries. 

~o~~. ~ Mi~ smA : 'FiT 
~~ ~ r~ ~, '\E.\'lI'it; 
!IffiT'{jflRf ~lR" ~t.m ~ ~ ~ if! \3 ~~ tl; 
'fHI'i''l it ~ ~~ ...,. ,,'IT ~ft flfi : 

(Ifi) <m ~-~ ~~'lf~ 
~ ~ fWt ~ <(T ~; 

(Ill) lIf~~, (1") ~ Ili'T ~~ m 
'FiT~; """{ 

(1]") lIf~ :.N{mr 'l"J1T (Ifi) 1FT 
\3"m: ;:rt>n:r~ ~), ~'r f~~ ~ 

rm ifiT~ ~ ? 

~~(~o~~) 
(Ifi) ;;rT~ I 

(Ii) ~ sn;r;r{f ~ 

(1]") W ~;rfo itt flR'T~ f~ 
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q-qfta" llifo-r 'If'{'.ollf 'tiT ~~ ~ I 
m1Ifa- ~ ;jf) ~T ;;rm 11ft" tft 
~t:a-m:~ ~~~ I~ I 
f<ff'll'lT w.rT If"{ ~~ !f;T lffl ;;rr.r.t 
6'VfT ST1fT1IT Q;~ ~ iF f~ ~;rfa- Iti'r 
M'II'lT ~l ifiT ~ro Ifi'Vrr ~ ~ I 

MIT ~;rf6' ~ ~ mr"{lli f~T it 
tr ~ fCffflf, ifl"f"{ ~lI"if f~~ 'tiTli-
'lfi1f If"{, ~Ifi ~~ f'{If)t ~ ~ 
~tl 
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Foreiga Exchange for Studeats 
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~ 

zou J Shri Ramachandra U1aka: 
. "\. Shrl Dhuleshwar Meena~ 

Will the Minister of Finance be 
pleased to state: 

(a) the total number of students 
who were given foreign exchange to 
study abroad during 1963-64; 

(b) the amount of foreign exchange 
given to them during the same period; 
and 

(c) whether any students have been 
refused foreign exchange during thp 
same period? 

The Minister of FinaBce (Shrl T. T. 
Krlshnamacharl): (a) to (c). Necf's-
sary information is being collected and 
a statement will be placed on the 
Table of the House. 

~o~~ • .n I(o;no f\iw: If?f1' 
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f~Tt q1: 1Jf;;r;rr ~);r '1fT ~<'I' ,.q ;1olfi 
if f<RT'{ f'fol1r iflff ~T; ~1"<: 
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(Ii) t<If~ f~~ if; f;oro; mlffcr if 
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m1iT~ ~'{ lfi'{ f<'fllT ~ I mil 
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Slum Dwellers in Delhi 

2027. Shri Ram Har~h Yadav: Will 
the Minister of Works, HousiDr and 
Rehabilitation be pleased to state: 

(a) whether it is a fad that Gov-
ernment have rejected the popular 
suggestion of allowing two housing 
units to large families under the 
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scheme for housing slum dwellers in 
the capital; and 

(b) if so, the reasons therefor? 

The MiBlster of Works, Housing and 
RebabWtation (Shri Mehr Chand 
Khanna): (a) and (b). The proposal 
of the Delhi Municipal Corporation for 
the allotment of two h014sing units 
to the slum dwellers h:l\'ing large 
families has not been accepted, be-
cause the number of s;um dwellers in 
need of housing assisl<;l1ce is far in 
excess of the houses constructed for 
them and this gap is likely to continue 
for some time to com~' in view of 
the limited financial resources and 
paucity of suitable siles. Most of the 
slum dwellers are also unable to pay 
even the subsidised rent of single 
units. Allotment of two units to 
them will lead to sub-letting or 
heavier arrears of rent. 
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~ 0 ~ t. 'IT """,,,'{ <'IT<'I' ~ 

'flI'T ~~ i!'iifT If\! <rcrrif <;fiT !i'l'T ~ 
f'f. : 

( 'f. ) 'flI'T lfi! ~ ~ f<;fi ~<ifllf 
~r~ ~ <:r::nr ~<:'fir<:T <;fiT ~ ~fa-<fi"T<: 
t!::lfT ~ f'fi qrl!'I'~<f. <:f>iTm f'ff'f.ffi<;fiT 
<;fiT <:f;;rfGi lrf~ si"f~ 'efTflffi 
<f.<: wr.ifT ~; q)<: 

(li) r.rf~ \!T, aT If\! srU(T~r f\f;;; 
1i;fi;;~q1if!(l1l';;r<'TT~? 

~~ "'" (~o ~ iITQ'()': 
('f.) >iTT ;:r{t, f'f.«}; ~1T<l f.rlfl'l'f iii f<f!l'Jf 
'( (<<) if> ~6fr;; <:r::nr room '1>1 ~ 
qT~ 6:ro 'fif<:Ttflf t1;q OlI'f'ffllfT <;fiT 
f;;r;;~ 'l'Hl' 'I1T<:llrr f'ff~ 'l'f~, 

~fl;if~ iii ~~<: liI'llfCl'rii ;:r \!T. 
~t iff~ ff~ 'efM ~ 
<;fiT ~ffRiT<: ~ I 

(\I) 'a"l'<'TiS' fiI'iT ~ ~1~ 
~,,~ ~ If,.<rr;;T si"fiR;w;;~T iii ~ 
'1'11'1 iii ~~ it ~r 'I1ffurrii <:r~, 
f~~oft, tf'JIT<r, W-o;I:l smr, -am m 
~~mii'!fl1'rrf~ I 

Medical Colleges in Anllhra Pradesh 

2030. Shri E. Madhusadaa Rao: Will 
the Minister of Bealtl) be pleased to 
state: 

(a) the total grants sanctioned to 
the Medical Colleees in Andhra Pra-
desh durin, 1963-64; and 

(b) the total grants ;.l!oca:ted for 
these colleges during 1964-65? 

The MiDister of Health (Dr. SIIIhIIa 
Nayar): (a) and (b). The estab-
lishment and expanSIon of medical col-
leges has been included as a Centrally 
Aided Scheme in the Thud Five Year 
Plan. In accordance with the proce-
dure for payment u{ Central assis-
tance to State Governments, grants 
are sanctioned to Stdie Governments 
for groups of Centrally Aided Schemes 
in lumpsum and not for individual 
schemes. During 1963-64 a lumpsum 
grant of Rs. 49.82 lakh. was sanction-
ed to the Governmcr.t of Andhra Pra-
desh for all Centrally Aided Schemes 
including the scheme Iegarding medi-
cal colleges. 

In addition, a swn of Rs. 4,90,0001-
was also sanctioner; to the State Gov-
ernment during 1963·64 for the ex-
pansion of medical colleges under the 
Emergency Scheme which has been 
treated as a Centraily Sponsored 
Scheme. i 

The allocation of grants to State 
Governments for Centrally-aided 
schemes and for i'te Emergency ex-
pansion of medical colleges, during 
1964-65, will be given (,n the basis o. 
the additional stude'lts admitted. 

~)t1fi 

~oH· "" ~ : 'flI'T mr q) 
~ <rcrrif <;fiT I''l'T ~ f<;fi : 

(<;fi) <'I'~+ft oj'<;fi iti ~T ~ 
f<r.cr;;T ~ ~~ ~ ~ f<r.cr;;r ~ 
f~ 'flIT; ~~ 

(iii) qf~~ 'Ii~ iii' "'"" 
CI''Ii ~ \!T 'JIT't <;fir mm ~ ? 

~~ (,,"fifo "0 ~T~): 
(<;fi) ~ ~; (forf~) 
;:ro '* 'fIft ~ iii ~~ ~ 1 f~, 
'it \ ~ ~ !"T cpr\9. \ ~ <'TTV qq'lI'f .rrr I .~~~"f (f~ 
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0Ji~) If.T f<{it trif f, 0 ffi1iI' ~ ij; 
~Cfl'. w m~m ;:rti G\~I""dM ~ 
f<; ~)(, c;X ~ wrr f~ ;m f;;mif 
~lfqf~~ (~fmlf<l'­
iW'f tt~) it i;fliT ~ ;m X, H 
\i11I' ~ ~ 'fT I 

(~) 'iJlf. ~mT ~-~ lfi'.: 
~r t ~ ~ it 1fi ~l ~ f<An: 
f'f"llT GIl ~T t. wf~ ~~ ~ lfii: 
em;rr ~<r 'l'{t flf. qf~ If.T It>11I' 

I!\iI' ~ !fQ' irM I 

Local Developmcnt \\'cllks in Uttar 
Prado;~b 

2032, Shrl Vishwa ~ath Pandey: 
Will the Minister of Planning U!! 
pleased to state: 

(a) the total amount ~iven 50 far 
to Uttar Pradesh for local Develop-
ment works in the State during first 
and second year of tpe Third Ye'l;' 
Plan; and 

(b) the amount Plu~vH:d to be alIo-
eated for Uttar Prad(.sh for the said 
purpose during lQr,4-u5? 

The Deputy Minlstel' in the Minis .. 
try of Finance (Shrlmatl Tarkesh-
wari Sinha): (a) Central grant assis-
tance of Rs, 89'40 Inkhs ior 1961-62 and 
Rs 110:00 lakhs Cor IP6l!-63 wer! 
reicased 'to the GoveJ'nrrent of Uttar 
Pradesh for Local Deve1cpment Work~: 
Programme during the first two years 
of the Third Five ~lar Plan: 

(b) The State-wisp. !.~Jocation of 
funds for Local Dcy .. lopment Work! 
Programme for 1961-65 in under cOnRt-
deration, 

Sharavarthy Bydr,,-Elf.t:trlc Project 

2033. Shri D. C, Sharma: Will th,~ 

Minister of Irrir.l\lon and Power 
be pleased 'to state: 

(a) whether thl' cost estimates of 
the Sharavarthy Hydro-Electric Pr/)-
ject are again being l['vired upwarri; 
and 

(b) if so, the reasons therefor? 

The Minister 01 Irrigatiol1 and Power 
(Dr, K. L, Rao): (a) The cos't esti, 
mates of the Sharavarthy Project. 
Stage I were first revisetl in 1961 and 
then again in 1963. ,',u further re-
vision of the estim<lt.:s ha. been COlT'. 

municated to the Government of India. 
The cost estimates of the Sharavarthy 
Project. Stage II ale at v"sent unde:' 
revision, 

(b) (i) The original estimates which 
were based On ratea pe\ailing in the 
year 1956 were !()u:Jd to be too low 
at the time the Stage I works gained 
tempo by the latter paIt of second 
Plan; 

(ii) As a consequ,:I!l'(' of further 
studies carried out, it wa~ considered 
desirable to modify ~he scope of stage 
I works as well as itE design feature, 
in several respec t5 

Bhakra Re~ervolr 

2034. Shri Hem Raj: Will the 
Minister of Irrigation allt! Power be 
pleased to state: 

(a) the amount 01 bilt that is be, 
ing deposited year .1fter year in th£' 
Bhakra Reservoir after it3 comple, 
tion; 

(b) the extent to w!li~h the soil con_ 
servation measures h"ve been success-
ful in checking Ha inflow;' 

(c) the actual life of thiE reservoir 
as planned; and 

(d) the expected iife of this resel'· 
voir now? 

The Minister 01 Irrigation and 
Power (Dr. K, L. Ran': (a) About 
25.000 acre-feet per yenr on the basis 
of 'the rate of siltation in the fO!:I 
years 1959-60 to 1962-63; 

(b) Soil conservation measures arc 
in progress but it i, too early t.o 
gauge their effect; 

(e) It has been estimated that the 
entire dead, storage will bp lost pro-
gressively in 260 ye'lrs .md the enti~e 
storage upto R.L. 1690 In 630 yeart; 
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(d) The rate of s".tatioll is some-
what higher in thE: Intial stages and 
it is too early tc (·stimate the life 0' 

the reservoir on th'~ 1::.~si3 of actual 
siltation. 

~o~v.' 11ft ~o ""0 ~qf: lRT 
f;fqfGf, aAT6' tf'fr rm« 1f'lfT ~ 
IfCI'rit 'fir !HT rn fit; : 

('fi) ifIff ~ 9"( t fifo flr;iT ~~, 
<ri f~~ifr it 'fiT'li1" ~illT it ~ro m<: 
VT<'TI" 'I'? ~; ~)~ Iff~ q:t, \'1') -':9'ifiT ~ 
lRT t; 

(Ii) ifIff ~ 'ifl" 9"( ~ f'fi ~ 
roi<:l if ~~ Q;~ ~ '11 ~, f~ 
~ ~ ,,)f\!rcr f~<fr ~ t; ~ 
ll;~ 'f>1f ~ ,,'rflffi lfCIliif if ;a;r 
~m ~~:f ttfT 11if ifmlIT ;;n 
,~T t, f;;r;r~ flli<: ;a"6'1" ll;f~1fT it 
\'I''r~ :;nit ~ f'ill; ~ liOO ~ rrif 
t; ~ 

(IJ'} m ~ ~~ !'flII' if IIII1h 
f~ rrif t f.q mq • ...m1 •• ' 
~it ? 
f~, 'l'm6' ft'n ~ ~) 

(11ft ~ ~ ftT) : ('t;) ~ (IJ'). 
flfit <:r.- ~ if en ~ 0 1ff.1ifT if ~ 
~ ~.. lAiT;r Iil<fr ~ I m't f~ ~T6 
1lT~ 'fiT '!if: f'R>T9' rn ~ f~ lfT;;r;nm 
<tft ffivr c1<m: ~ * l1f ~, f~ 
'l'1,m<: ~it 1I'if.1'fT <tiT fljQ f~ GJ'lil;rr 
~ ~ 'fi) ~: f'R>T9' Q1IT ~: f~ 
iir f~ ffilIi f't;lrT ;;rrit1rr I ~ 1fT;;r;n~1 
'fiT 'fiTIJitr;rcr ~ ;t'r lff-fm if ~ 
~l <tiT err ~;rif ~ ~ <'f'tql '1fT 
III'RfeI' ~ ~ 1iR1 ~ f<'f'llT I11rr t 
~ ~ ~ ~l <tiT ~TIf .rr~ 
fif'lfur f~ ;:ro ~~ "lmr ~ 
~ ;;nit ijr ~ q'R 'fT~ 'IIOI'tz or(l' 

Public Importance 

f'fo'lfT l'J'IU I fi!it <:~ 1lT~ if '1fT 1fT ~ij' 
lAiT;r ~ it, ;;r) ~ ~ If)~ it q'R 
f~ ~ ~r ftrolfr ;;rr;n t, '3'i\' 
ij'iI' ~ 'a"1lirT m~ f;rcn9' ~1'f ~ 
ifl f~ IR: f<Wr l'J'IU t I ~ ffiql iIil 
ffi~ f~ ~ 9'~lfoRT 1fi'1Nrf'Wl 
Ifi't '1-11' iIf~T if f~ ;;rr ~ t I 
f'fll'a';r f~ (~Teik ~~) iF 
~<: mWf.'RT f\;f9' Wf.T<: if.T f~ 
~1'f <rrit ~ ~<: ~, m ~ (l 
;a~ cf<r.f~ f;rcn9' ~"1'f f~r ~ 
~ t I 

12 hrs, 

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

REPORTED STRIKE BY BOMBAY HARBOUR 
TUG CREW 

Shri p, R. Chakraverti (Dhanbad): 
Sir, I call the attention of the Min-
ister of Transport to the following 
matter of urgent public importance 
and I request that he may make a 
statement thereon: 

"The reported strike by Bombay 
harbour tug crew." 

The Minister of Shipping in tile 
Ministry Of Transport (Shrl Raj 
Babadur): At about 2.30 P.M. on the 
6th April, 1964, the Bombay Port 
Trust General Workers Union called 
out some of the flotilla crew in the 
Port Department on an indefinite 
strike in support of its demand for 
the revocation of charge sheets serv-
ed by, the Deputy Conservator against 
six employees of steam tug 'ANAND', 
The facts are as follows. 

2. S.T. 'ANAND' was laid up for 
survey on the 7th February, 1964, 
When a vessel is laid up for survey', 
the Engine Room Crew of that ves-
Bel are invariably required to help 
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[Shri Raj Bahadur] 
the staff. of the Engineering Depart-
ment assIgned to repair the vessel 
and, among other things, attend to 
duti~s like lightening ot main engine 
bearI~g nuts, lifting and carrying 
machme parts from one place to the 
other on the vessel or from the ves-
sel to wharf and lorry and vice versa. 
These are traditional duties which the 
Engine Room Crew have always car-
ried out in the past. When S.T. 
"ANAND" was laid up this time its 
Engine Crew refused to carry 'out 
theSe duties in spite of verbal and 
written orders. Notices were, there-
fore, served on six members of the 
staff concerned on 4-4-64 asking them 
to show cause why disciplinary action 
should not be taken against them. 
Their explanation was due by the 9th 
April, 1964. No disciplinary action 
had in fact been taken because this 
could not be done till their explana-
tion had been received and cOnsider-
ed by the Port Trust. 

3. A section Of the Flotilla crew of 
the Bombay Port Trust struck work 
without notice at about 2.30 P.M. on 
Monday, 6th April. In the view of 
the Port the strike is not only not 
legal since the men are a party' to a 
pending adjudication before an Indus-
trial Tribunal, but also totally un-
justified. 

,. The reason tor the strike is the 
notice served by the Deputy Conser-
vator on six members of the vessel 
under repair asking them to show 
caUSe why disciplinary action should 
not be initiated against them for re-
fusing to perform certain duties of 
engine room crew. It was open to 
the men concerned to reply accord-
ingly in answer to the show-cause 
notice and, if necessary, to make suit-
abe representation to the higher au-
thoritits. No disciplinaryo action was 
taken. The men, however, have been 
on lightning strike called by the Bom-
bay Port Trust General' Workers 
Union without even discussing the is-
/lues involved with the Port Trust 
authoritiel and in violation of the as-

surances given to the Union Minister 
of Transport by the same Union to 
the effect that it would not resort to 
strike without consulting the Federa-
tion of the Port and Dock Workers 
Unions. 

5. The Port Trust have taken all 
necessary steps to minimise immobi-
lisation of ships. Since the strike 
started, 25 shipping movements have 
taken place, including passenger 
ships. Since yesterday 6 tugs have 
been fully manned by loy'al workers 
and one .by the Navy. Three launches 
are being operated by Port Trust 
Crew and one by the Navy. There 
are now 14 ships waiting for berths, 
including one foodgrain tanker, 
which is normally due on 10th April. 
The Port Authorities expect to move 
in 9 ships on the evening tide in all 
the dockll. 

6. The Regional Labour Commis-
sioner is holding conciliatiOn proceed-
ings since 8th afternoon. 

Shri P. R. Chakra..-erti: May' I know 
whether it is a fact that there are 
long-standing grievances of the 
workers against tbe authorities and 
that they have represented earlier 
and, if so, whether the Government 
have taken steps to see that this in-
cident should not serve as a ground 
for gOing on strike? 

Shri Raj Bahadur: As a matter of 
fact, on the contrary, practically all 
the grievances have been settled and 
set at rest. A few anamalies, which 
they allege are still continuing, have 
been referred to adjudication. On this 
particular occasion, because they re-
fused to do the traditional work 
which they haVe been doing in the 
past, their explanation was called 
for, and apparently that is the rea-
son why the}" have gone on strike, 
which is absolutely unjustified. 

Shri Bade (Khargone):' May I to 
know to what political party this 
union is aftUiated? 



10101 CaZling Attention CHAITRA 20, 1886 (SAKA) to Matter of Urgent 10102 

Shri Raj Bahadur: I have stated the 
name of the Federation. It is the Port ' 
and Dock Workers and Employees, 

Shri Bade: By what political party 
is it supported, if it is not affiliated? 

Shri Raj Bahadur: I have stated 
the name. But I think it is the Hind 
Mazdoor Sabha. But the affiliation, 
if I may saY' so, is very, very uncer-
tain. 

r,ft ~~ (~<im) : ~~T it;;rl 
~~T<; 'fiT &' '3'mf ~<lil f'fi(fit <r.r ~­
~r;:r B~r ~ ilfr: w ~j:;r;:CT i:i' f'fi('f;'r ;;filii 
if, f~rq; l1'o'fie:l!' f'fiQ; tr~ ~ ~ '3'-rif> 
~Clirlf~ <r.<:it 'fiT <f.r<:"1' <r<rr ~, ~'!ill1riT 
~r ~ ? 

",1 UII qr~~: Ii\! ~tIir;r~ ;:r\!T ~ I 
"[.,<r.m;:r t <iTt i:i' ;If>=rr ~ 'fi~ ~ ~ X 
;;r~GifT 'fir l!,<rl:fc B'fT ~ ;;r;r it ~<f. 'fiT 
~T~ 'fiT I 'fi['qiT ~Rl1'T Wf<rT ~f q'( 

"iT "l1T trQ; ~ ~ <r.r11 <r.<: <:~ ~ I ~~:f; 
~;;JCIT il:lT;'r ffi it ~T ~ ;jIlT) ~ I 

r,ft ~tr : ~~ f'fi(fit 'if<i)'it 
tTit ~ ? 

astr. ~)'If : ~liT f~f~ft<;;:ru 
~;:r <l'iaT f<;Q'r tflir & I >;T<iril' ~m 
tflir ~ I 

.n '""'~ ~ ('fi'lcr) : w 
~¥I'r.r t 'fi~ Oll'fq'm <rq <r.r ~ 
fifmit <r.r ~I'I' ~ i!lm ilfr: ~ il:lT 
lPI'T ~ rn ? 

-ft mr q:~ : q';fT ('1'1 Oll'Iq'rtm 
'fir;mrr<l'~it'lir~fu<l'@~& I 
sr~T ~I'IT 'lii'qf<l'Il'T it, ~Rr 00 it 
~ t fifi ~~ ~ ~'W'Ti f<6ill'l f~ t 
~~i ~, ~" ~Il{ ~l1f~W'f 'liT, 
~it;;ritc 'iiI :r:r;;riffi" it ;rn ~l'I'r 'ifIf~, 

~~ it~itl!irl1~'fI'~ I 

.aft ifitIn 'lIfT~ i~ : fifif OlI'rq-rf<:1if 
'fiT ;rr.l' ~, ~ ••• 

Public Importance 

~ 'IlR1f: t:J;<f. ~ ('1'1 'iTt{ 
.. ~ ~1<ti1: <ti1:~ ~ ~~ ~ ~5 40 .. 

"" ~~ \OIl'" ;iw : ~it rn 
g~n, ~ <r~ ~~ f~;:r ~"lfi tj~ ~ tfl 
Oll'fq'~T <r.r ~,' <iJ1i'T m <r.r ;:r,;,<r.m;:r i!1 
I'f'lir I '3'~i:i' ~r<: iflfr 'li1:QT ? 

Shri D. C. Sharma (Gw'liaspur): 
May I know what is the number of 
workers who have struck work and 
how many of the workers, called loyal 
by the hon. Minister, are on duty 
now, and how far is the shortale 
there? 

Shri Raj Bahadur: To ,begin with, 
there was a larger number of 
workers, about 800. B'ut, as I said, on 
the 7th and 8th itself a large section 
out Of them have already returned to 
work, and six out Of the 15 tugs are 
working, and more will start work 
this afternoon. That is what the 
Chairman of the Bombay' Port Trust 
has told me. 

",1 Sf~~ 'm"' (f.r;;r;fj'~) : 
~~;rr.f' iil~T;;rr <:~T ~ I 'fIir ~¥I'rm 
t q'W 'fil~ ~ ~ l!iIl1 <r.<: ~ ~ 'ill 
1IT;;r;:rrif;1f ~ ~ ~A' ~ q'( W SI'FT<:· 

'liT ~~('I'1<'f lIi'W ~ ~ ? 

~ u,. qT!~ : ~ Q'l!i ~ ~~r<i 
<r.r ~ ~ ~' ri <r.<: Wflcfr ~ f'li ;;rl 
~'!il ~ ~ ~"lfT ~ ~~r<if 'f; t{T~ 
<I'@ ~ I t:J;l!i WI it m I{f;pf'if ~.,rr ~, '3'if.t 
l!'lflli'W'H I 

Shri Shinkre (Marmagao): Has the 
Government lIlJCertained that this is 
not an isolated matter, but that it is 
the result of long-standing grievances 
and, if so, what are the Government. 
proposing to see that such strikes do 
not take place in future? 

Shri Raj Bahadur: I have just now 
stated that we have discussed these 
things and we have set at rest most of 
the disputes that were pending for a 
long time, and the remainder which 



10103 Estimates Committee APRIL 9, 1964 10104 

[Shri Raj Bahadur] 
they say are of the nature of anomal-
ies, have been referred, as I have al-
ready stated, to adjudication. All that 
could be done has already been done. 

12.l0 MS. 

PAPERS LAID ON THE TABLE 

NOTIFICATIONS UNDER EsTATE DuTY 
ACT AND CUSTOMS ACTS 

The Deputy Minister in the MiDis-
try of Finance (Shrlmati Tarkesh-
wan Sinha): I beg to lay on the 
Table-

(i) a COPy of Notification No. S.O. 
1021 dated the 21st March, 1964 
eontaining Corrigenda to Noti-
fication No. S.O. 659 dated the 
22nd February, 1963, under sub-
section (2) of section 33 of the 

Estate Duty Act, 1953. 

[Placed in Library, See No. LT-
2667/64] . 

(ii) a COPy each of the following 
N otifica tions under section 159 
of the Customs Act, 1962:-
(a) G.S.R. 567 dated the 31st 

March, 1964. 

(b) G.S.R. 546 dated the 4th 
April, 1964. 

(C) G.S.R. 569 dated the lit 
April, 1964. 

(d) G.S.R. 570 dated the 1st 
April, 1964. 

[Placed in Library, See No. LT-
2668/64]. 

12.11 bra. 

ESTIMATES COMMITrEE 

FIFTY-SECOND REPoRT 

Shn A. O. Guha (Barasat): Sir, I 
beg to present the Fifty-second Report 
of the Estimates Committee in Per-
sonel Policies of Public Undertak-
ings. 

12.12 hn. 

"DEMANDS FOR GRANTS--contd. 

MINISTRY or STEEL, MINES AND 
HEAVY ENGINEERING-Contd. 

Mr. Speaker: The House will now 
take up further discussion on the 
Demands for Grants under the con-
trol of the Ministry of Steel, Mines 
and Heavy Engineering. Shri P. C. 
'Sethi may continue his speech. 

The Deputy Minister in the MInis-
try of Steel, MiRes aad Beav,. Engi-
neering (Shri P. C. Sethi): Sir, 1 
had just finished about the Department 
of Heavy Engineering and I was 
switching on to the Department 
of Iron and Steel when the 
House adjourned yesterday. I am 
greateful to you for giving me 
this opportunity to participate 
further in this discussion. Sir, criti-
cism has been offered for not having 
developed the iron and steel industry 
as per requirement. If we look to the 
development of thlI industry iD the 
years of ifs inception in other coun-
tries, we would perhaps find the same 
scene in the picture. 

If we look to the development of 
the steel industry in this country, the 
Tatas came into the field in 1907 and 
till 1948 the production of steel in this 
country was only 1, 26 million tonnes. 
It was only in 1949 that the Govern-
ment of India started thinking and 
planning on this subject and it was 
only after that that reports from vari-
ous foreign consultants in U.K. USA 
and other countries were received. 
But in spite of that, action could not 
be taken till 1952-53 in this matter. 
In 1953 the Hindustan Steel Limited 
was established and in 1954 again a re-
appraisal of the demand of steel was 
made. It was found that by the year 
1960 the total requirements of steel of 
this country would be of the order of 
4' 5 million tonnes. Therefore, the 

"Moved with the recommendation of the Pre.ideot. 
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House will appreciate that in view of 
all these things, the steel industry is 
making good progress. 

In 1963-64 the demand of steel is 
estimated to be of the order of 5· 6 
million tonnes as compared to 5·1 
million tonnes during 1962-63. Out of 
this, a production of about 4· 4 million 
tonnes is expected and therefore, we 
will have to continue to import about 
1 million tonnes of steel. The short-
age is very much pronounced as far 
as the flat products are concerned. 
Therefore, the flat products will have 
to be imported for a certain time in 
order to meet the growing demands 
of the engineering industries in the 
country. 

The indigenous production of pig 
iron has also improved during the last 
So many years and it has come up to 
1· 2 million tonnes. But in spite of 
that, there is a big gap between the 
requirements of pig iron and its 
production today. The requirement 
of pig iron is estimated to be of the 
order of 2 million tonnes today. 

If we see the picture with this back 
ground, we will find that in the past 
year and current year, the three public 
sector steel plants have progressed 
fairly well. In March 1963, in 'Rour-
kela the production was 91,417 tonnes 
of ingots, which is about 108 per cent 
of the rated capacity. It is true that 
the plant could not keep up this rate 
of production for the coming months 
and the production again went down. 
But this was on account of so many 
situations, especially the deliberate 
slow-down on the part of labour. It 
is also true that there were certain 
operational difficulties and blast fur-
naces 2 and 3 had to be closed for a 
certain time. After these repairs, it 
again started picking up, but the recent 
communal disturbances again retarded 
the production in Rourkerla. 

As far as Bhilai is concerned, pro-
duction in respect of the major pro-
ducts is higher than the rated capa-
city, For example, from April to De-

cember 1963, Bhilai has producted 
8,98,029 tonnes of coke, 9,68,654 t011-
nes of iron, 8,49,392 tonnes of steel 
ingots, 1,66,991 tonnes of Semi-finished 
steel and 4,88,845 tonnes of finished 
steel. 

With regard to Durgapur, produc-
tion during the recent months has been 
above the rated capacity in most of 
the units of the plant. The target of 
p:oduction with regard to hot metal, 
big iron, steel ingots and finished steel 
has been achieved quite satisfactorily 
and we hope that this production rate 
would continue in Durgapur. 

With regard to the production 
programme of steel plants, not only 
that they have progressed fairly 
well but we have been progres-
sing very sa tiefactorily as far as 
the expansion programme of all the 
three public sector steel plants is 
concerned. The Rourkala steel plant is 
to be expanded from 1 to 1·8 million 
tonnes Bhilai is to be expanded from 
1 to 2·5 million tonnes and Durga-
pur is to be expanded from 
1 to 1· 6 million tonnes. Practically all 
the equipment as far as Rourkela is 
concerned would be coming from West 
Germany. A delegation headed by the 
General Manager of the Rourkela 
steel plant had been to Germany to 
sign the contracts with regard to the 
expansion programme. Therefore, the 
Rourkela expansion programme is pro-
ceeding satisfactorily and the foreign 
exchange requirement of the expan-
sion would be coming from the West 
German Government credit. 

Similarly, with regard to Bhiali the 
estimated cost of Bhilai expansion is 
about Rs. 1'52 crores with a foreign 
change content of about Rs. 67 crores. 
This also is being finalised with the 
Government of USSR, and on the 
basis of the agreement which was 
signed in the year 1962 the Bhilai 
expansion programme is also going on 
satisfactorly. On the 13th of this 
very month the fourth coke-oven bat-
tery would be inaugurated by the 
hon. Minister and in September the 
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next blast furnace would be inaugura-
ted, So we hope that as far as Bhilai 
is concerned during the Third Plan 
period this would be the first plant, as 
far as expansion programme is con-
cerned, which will go on stream, 

Similary, Durgapur expansion pro-
gramme is also going on satisfactorily 
and all orders have been placed 
except for the sintel'ing plant, We 
hope orders for the sintering plant 
also would be finalised during this 
month, The total cost of the expan-
sion programme in Durgapur is 
Rs, 600 million out of which the fore-
ign exchange content is Rs. 256 
million. This would come from the 
U.K. credit and hope that the Durga-
pur expansion programme will also 
go on satisfactorily. 

We have not only kept the present 
demands or the demands during the 
Third Plan in view, but we have in 
view the future planning as far as 
steel requirement in this country is 
concerned. Keeping these in view a 
Steering Group has been set up by the 
Ministry. That Steering Group has 
done quite a good amount of work. 
They have covered quite a nice 
ground. They have estimated that by 
1970-71 our demands for pig 1ron 
would be of the order of 3.462 million 
tonnes, for rolled steel it would be 
13',594 million tonnes and about 18'287 
million tonnes of ingots. Therefore, 
planning for this additional capacity 
of steel has to be made. The Steering 
Group has suggested many things 
with regard to this and the expansion 
of all steel plants including the pri-
vate sector steel plants is also envis-
aged. 

In this connection, I would like to 
point out that Shri Morkara has rais-
ed a point about the size of the plant 
during the debate yesterday. As far as 
the size of the plant is concerned, it 
is now an admitted fact in steel 
technology as the size of the plant 
increases the cost decreases. There-
fore, we would see that durin, this 

expansion all the steel plants are 
going to expand like this: Tatas from 
1 to 3 million tonnes, Indian Iron from 
1 to 2 million tonnes, Bhilai from 2'50 
to 3'50 million tonnes, Durgapur from 
1'60 to 3'00 million tonnes and Rour-
kela from 1'80 to 2'50 million tonnes. 
The'refore, no steel plant in India 
would be of the capacity of 1 million 
tonnes and they would all be expan-
ded to the capacity I have already 
stated. The Bokaro plant also which 
we are going to envisage now will be 
of 4 million tonnes capacity. There-
fore, we can see that the size of the 
plants is increased as far as possible. 
It is true that Soviet Russia has 
launched upon a big scheme. They 
are ready with the blue-prints for 
establishing a steel plant of the size 
of 20 to 25 million tonnes. But, Sir, 
for a big plant like that we have to 
consider the problem of transportation 
and many other things. 

Apart from this, the regional dis-
persal of steel plants is quite neces-
sary. From this point of view you will 
see that dispersal of steel plants has 
to be done in our country. The pre-
sent steel plants in our country have 
been established only in the eastern 
region. Most of them are there. That 
is why Bhilai was chosen. Now we 
want to further disperse the steel in-
dustry so that it may go to the south. 
Not only that, we are also thinking of 
putting up steel plants in ports. 
It is not only necessary from the point 
of view of steel production but also 
from the other point of view, namely, 
the country's safety. That is why all 
efforts are being made to disperse the 
industry as far as possible. 

Witl:1 regard to one of the points 
which Shri Indrajit Gupta had raised, 
namely, with regard to housing for the 
steel plant's workers, I may bring to 
the kind notice of the House that the 
requirement of 'houses after the ex-
pansion is about 15,000 in Rourkela 
out of which 11,606 houses have been 
constructed; in Bhilai about 11,000 
houses have been constructed and in 
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Durgapur about 10,300 houses have 
been constructed and about 2,000 
more houses are under construction. 
It goes to show ..... . 

Shri IDdrajit Gupta (Calcutta 
South West): How many workers still 
are not provided with any accommo-
dation? 

Shri P. C. Sethi: More than 70 or 75 
per cent of the workers have been 
provided with accommodation. If you 
look to the amenities which are being 
offered in the steel plants, you will 
find that they are much better as 
compared to the private sector steel 
plants. 

Shrl Indrajit Gupta: 
room tenements have 
which even the Prime 
condemned. 

Even one-
been built 

Minister has 

Shri P. C. Sethi: All the houses 
cannot be constructed in one day. It 
will take time. It is our endeavour 
and we hope to see that all the work-
ers who are in the steel plants arc 
provided with houses. 

With regard to the requirement of 
pig iron by the year 1970-71 it would 
be of the order of 4 million tonnes. 
At the moment We are having about 
1.2 million tonnes from the public 
sector steel projects and we expect 
about .75 million tonnes of pig iron 
from the licences which we aave given 
to the private parties. Even then 
there will be a gap of 2.2 million 
tonnes as far as pig iron is concern-
ed. Therefore new blast furnaces are 
being put up in Durgapur and Bhilai. 
Besides that, we hope that about six 
more blast furnaces of the capacity of 
4 lakh tonnes will have to be put up 
so that the pig iron requirements can 
be met. 

Lastly, 1 would draw the attention 
of the House to the requirement of 
alloy and special steel including low 
alloy steel. As far as alloy and spe-
cial steel is concerned, the Steering 
Group has estimated that the demand 
of alloy and special steel would be of 

the order of 1 lakh tonnes of low alloy 
high strength steel and 1,80,000 tonnes 
of electrical steel. About 1 million 
tonnes is the total demand which they 
have envisaged. Out of this the pri-
vate sector licences which are about 
23 in number and which are also ex-
pected to go into production by 1970-
71 and Durgapur and Mysore Iron 
and Steel Works, Bhadravati, would 
be producing special steel which 
would come to about 3.34,400 tonnes. 
This again leaves a deficit of about 
4,14,000 tonnes. Therefore all possi-
bilities will have to be explored and 
all avenues will have to be found out 
to meet this deficit. It is hoped that 
during the next few years Durgapur 
will be expanded; also, Bhadravati 
will be expanded and besides this, in 
order to meet this deficit, perhaps new 
licences may have to be granted. 

With these words I have done with 
regard to the iron and steel depart-
ment and I thank you very much for 
having given me this time. 

Shri Ralll'a (Chittoor): Mr. Speaker, 
Sir, I am glad that this is a young 
ministry and it is manned by youth-
ful Ministers. As I was listening to 
these two young colleagues of ours I 
felt as if they were preparing for 
their M.A. or M.Sc. examination; 
they were in such a hurry. 

Shri Barish 
(Jalore): That was 
made here. 

Chandra Mathur 
the observation 

Shrl Ranga: They tried to master 
their details; but then they are not 
responsible for the policies which 
they are obliged to place before us. 
The Minister who can be considered 
responsible mostly for the policies of 
this Ministry is also young and ener-
getic and, therefore, let us· hope for 
good enough results from this Minis-
try by the time we meet them again 
next time. 

So far as their' achievements have 
gone till now, not of this partiCUlar 
Ministry as it has come to be consti-
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tuted but of these plants taken to-
,ether, I think, the epitaph had been 
written temporarily by their own 
friend who is an untra-socialist and 
who, at the same time, knows some-
thing of business management because 
he belongs to the brood of private 
enterprise as well as successful en-
trepreneurs. He has stated it quite 
clearly yesterday how in regard to 
all these three great iron and steel 
mills we have spent three times at 
least, sometimes even five times, as 
much 3S we had projected for. And 
the achievements are most unsatis-
factory. One thing alone is enough to 
strengthen this conclusion that we 
have reached. Before the First World 
War and after the Second World War, 
we were told, as per the steel equali-
sation fund, that the cost of produc-
tion of steel in cur country was much 
lower than the world parity price 
and, therefore, whatever we imported 
into our country, since it was costing 
us so much more, was put into a pool 
with our own local production. Thus 
the prices were equalised and some 
ad hoc price was reached and it was 
at that price that steel was being 
sold in our country. What do we 
find now? That equalisation process 
has been given up. Why? They have 
given some reasons but the most im-
portant reason appears to me to be 
that our local cost of production has 
gone up by leaps and bounds. As 
Mr. Morarka was saying yesterday, 
it is somewhere near the maximum 
anywhere in the world. If that is the 
achievement that my han. young 
friends of the Ministry wish to be 
proud of, I cannot congratulate them. 

They have started with the object of 
developing a number of heavy indus-
trial plants in our country. Out of 
them all, I find that we are not mak-
ing sufficient progress in regard to 
electrical power equipment and in the 
development of this transport equip-
ment, steel and metallurgical indus-
tries equipment and also the mining 
and drilling equipment though there 
the progress is not too bad. As re-

gards fertiliser and chemical equip-
ment, it is very bad; in the case of 
structurals, it is oniy at the begin-
ning stage and with regard to indus-
trial machinery also, it is at the ini-
tial stage. Then, when we come to 
this automobile industry, the House 
has had the experience of listening to 
the han. Minister expressing their 
inability to develop, what they have 
themselves declared more than once 
to be their almost immediate objec-
tive, the manufacture of the poor 
man's car or the low-priced car. They 
did not take the House into the fullest 
confidence as to what difficulty they 
had experienced in the way of deve-
lopIng its manufacture. They only 
gave a few reasons in regard to the 
shortage of foreign exchane and also 
in regard to priority for allotment of 
foreign exchange and so on. 

Sir. they have themselves contract-
ed a debt of Rs. 7000 crores in the 
name of our country in order to bui,d 
these and many other industrial J:ro-
jects and they want us to be proud of 
them. They have been borrowing, 
begging, for loans from foreign coun-
tries in the world. What is their 
achievement even there. All these 
various countries in the world have 
promised to give us mOre than Rs.3000 
crores of debt and yet we are yet to 
utilise Rs. 1451 crores. That is only 
in regard to external assistance as out-
lined in the Economic Survey for 1963_ 
64. In addition to that, there is also 
assistance committed by the Aid India 
Consortium. There also a sum of 
Rs. 1291 crores was promised. A sum of 
Rs. 482 crores alone has been utilised. 
What has happened in regard to the 
allotment of their own priorities? 
Why is it that the allotment has gone 
so awry that they have not been able 
to fulfil the promises, the bold pro-
mises, that they have themselves 
made to the people in regard to the 
automobile industry? 

I would like to ask for one or two 
explanations from my han. friend In 
regard to Ramachandrapuram project 
and also Trichy project. There is an 
interesting detail about this matter. 
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In regard to the other projects, they 
have put it in heavy lead; I do not 
know why, when it came to the smaller 
projects or newer projects, they put 
it in ordinary print. Is it because 
they have given a lower priority to 
these things? I do not know. But 
then, let us look at it. It one reads 
carefully about what is being done 
with regard to the heavy power equip-
ment plant at Ramachandrapuram' 
and the high pressure boiler plant at 
Tiruchirappalli, one would find that 
there is some difference in their pro-
gress. One is being developed a little 
more carefully and assiduously and 
speedily than the other one. I would 
like to know whether there are any 
special reasons for this. Is it because' 
one local Government is more eo-' 
operative than the other? Or is it 
because this particular Ministry itself . 
is interested more in one plant than 
in the other? 

The Minister of Steel, Mines anll 
Heavy Engineering (Shrl C. Sabra-
manlam): My han. friend is very 
unfair. 

Shri Ran!!"a: It is for my hon. friend 
to tell me. I am not making any final 
judgment yet. But my han. friend can 
himself read it, and he would be nble 
to find out the position. I do not 
want to go into the details here, 
because I do not want to draw a defi-
nite conclusion here and now. 

Having said that, I would like to 
state what our attitude is in regard to 
these projects. These are all very 
heavy ones, and they cost too much 
for the country, and we are trustinl 
this Ministry to achieve the results. 
The Finance Minister has placed an 
objective before them that they 
should be effective, efficient and 
profit-earning and they should 
be capable of ploughing back their 
profits or at least as much of their 
profits as possible into further deve-
lopment. And yet, I do not think 
that they are fulfilling these objec-
tives. 

When these great projects have once 
come into existence, it is in the inter-
est of the nation as a whole and all 
political parties, and all social ele-
ments and public workers are also 
interested in seeing to it, that these 
projects redound to the credit of our 
na tion, would fulfil the objectives, 
would prove to be prOfitable and would 
prove to be an asset to our national 
and economic and industrial develop-
ment. Therefore, my party stands 
for their protection, for their efficient 
management and for their develop-
ment, and looks upon them as assets 
for our national economy. But, at 
the same time, let us also be very clear 
about one thing, namely what we 
mean by patriotism. Is it not pat-
riotic to demand priority for the 
development of food production in our 
country so that we need not have to 
depend so much and so largely on 
imports, and we may go on mintmi-
sing this dependence upon imports of 
foreign food grains? My hon. friend 
may turn round and say 'Yes, but is 
it not also patriotic to develop the' 
steel plants?' I am prepared to say 
Yes.' But which is more important? 
Which should be given a higher prio-
rity? It is not that the one shOUld be 
taken up after the other, but even 
while all these things are taken up by 
Government simultaneously one has 
got to be given a higher priority than 
the other; and more foreign exchange 
and more of our national resources 
will have to be allotted to the one 
than to the other, even though some 
allotments, of course will have to be 
made for the second priority, for the 
third priority and so on. 

Shri C. Sabramaniam: Does the hon. 
Member suggest that I should take up 
agricultural programmes, giving up 
the steel programme? 

Shri Ranra: Fortunately for him, 
and unfortunately for his argument, 
he also happens to be a member of the 
Cabinet. He cannot very well ex-
pect us to take him to be a kind of 
compartmentalised pigeon here. He 
is free to go over the whole gamut of 
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the Government's policies, while at 
the same time being obliged to con-
centrate on his special responsibilities 
in regard to this particular Ministry. 

Government have asked the Natio-
nal Council of Applied Economic 
Research to study for them about 
the demands of various industries for 
more and more iron and steel. They 
have come to the conclusion that it 
would be better for th"em to accept 
tentatively the target of 16 to 17 mil-
lion tons of ingots to be rolled into 
ftnished steel, 4 million tons of pig 
iron and one million tons of alloy 
steel etc. etc. 

If we were to ask an agricultural 
worker what would be his demand? 
He would like to say that at least the 
minimum wage that is being vouch-
safed to industrial workers, namely 
Rs. 100 a month should be vouchsafed 
for him also. But if he were to pro-
ceed on that basis thinking that he 
himself is going to get these Rs. 100, 
and make his own allotments and 
priorities etc. in regard to his own 
expenditure budget, then what would 
be his position? Actually, he would 
not be capable of earning even Rs. 30 
• month. That is exactly the position 
also in regard to our national eco-
nomy vis-a-vis these great projects. 

Some hon. friends have been cong-
ratulating the hon. Minister on the 
courage which he has shown, and of 
course, it is easier for him than for 
many others to be so very courageous,_ 
and I congratulate him also on that 
because of his age. He has said 'If 
the Americans are not going to ad-
vance money that does not matter; 
anyhow, woe, would certainly develop 
our Bokaro. And why did he Say, 
so? He said 'Because we need it. 
But is that all the criterion? Can we 
afford it? Have we got the know-
how? Have we got th(! internal as 
well as the external funds? Have we 
got the trained hands here in order to 
train our own people? 

Government themselves have stated 
that they have started a number of 
training institutes here and there, at 
the plant-sites, at the HMT, at Ranch!, 
at Bhopal and at other places. At the 
same time, they have themselves con· 
fessed that it has not been possible 
for them to appoint a number of 
high-placed people or to recruit them, 
just because there is a shortage of 
trained personnel in our country. When 
are we going to train them up? We 
think of Bokaro, and we talk of 
building it, and we begin to build it 
and we begin to spend public funds, 
and then we send here and there, in 
a helter-skelter fashion, hundreds of 
our boys to various countries, and by 
the time it comes to be somewhere 
near, we do not have the people to run 
them, and even to advise us. That ill 
exactly what has been happening in 
regard to various other projects also. 
Therefore, it is necessary for Govern-
ment to be very careful indeed, and 
not to be too exhibitionist but to keep 
their feet on earth and see whether it 
would be possible and whether it 
would be advisable for them to go 
ahead with this. 

If they are to go ahead at all then 
why it should be located at Bokaro 
itself? Already, it is a huge and big 
centre. Durgapur also is not very 
far. There are two or three big 
plants there. Why are they going to 
have this plant also there? It is just 
because external economies would be 
achieved. But my hon. friend's own 
Deputy has just now said that It II 
necessary to disperse these industries. 
There is also a strategic objective be-
hind that. One bomb would be enough 
to destroy the whole of that area and 
all our industries built with our 
hard toil would come to be destroyed 
by just one stroke. So, would it not 
have been advisable on their part to 
have thought of some other site for 
locating this plant? Yet, they do not 
think of it, and they only repeat 
'Bokaro, 'Bokaro'. 



1I0If'l" Demands CHAITRA 20, 1886 (SAKA) fur Grants 10118 

And after they thought of locating 
.it at Bokaro, just because the Ameri-
·cans, unfortunately for them and also 
unfortunately for us, have been un-
wise enough not to accede to the re-
.uest of our Government and also 
.abide by the advice given by some of 
the leaders in the private enterprise' 
'100 that they should accept the gov-
ernmental proposal and help them to 
build the Bokaro plant, Government 
1hought that it had become a matter of 
')II'eStige. I feel that the time haa 
~ome when we should say to ourselves 
1IIa1 we have grown at least to that 
.stature when we should not be doing 
"things in such a childish manncr it I 
may say so. It is not merely on 
-considerations of prestige that we 
'should commit ourselves in this man-
ner. I would also say that Govern-
ment have not even got the final pro-
ject report. Thl'Y have only appoin-
ted ~ome Dastllr & Co. to give them 
somt' project rcpol't. They had, it 
seems, some tentative project report, 
but sonl!' tcchnirian~ from America 
and other countrics thou~ht that their 
proposals weerc all on the high side 
and Government would not be able 
to provide the necessary technical 
know-how and all the rest of it, and, 
therefore, it would be advisable for 
Government to reorgranisE\ it or reOl'-
ient it. But Government thought that 
it was beneath their dignity etc., which 
they have been saying from time to 
time. Therefore, I would like Gov-
ernment to give this matter another 
look and not to treat themselves as 
deadly committed to it, committing 
so much of our national resources to 
this thing alone. 

Then there is tbe very serious ques-
'tion of labour. We were told in the 
earlier year~ that one of the great ad-
'Vantar,es of having a State ent'e~prise, 
a nationalised industry, is to be a!J'e to 
get the maximum possible co-opera-
tion from labour because labour would 
then think that it all belongs to them. 
"l'bat is how Marxism has been popul-
arised. But what do we find in our 
i:ountry today? My hon. friend, Shri 

Nath Pai, was obliged to lead a move-
ment a few years ago, a strike of 
employees of State enterprises. Now 
We are having a Jtrike at Bhopal. 
Only yesterday or the day before the 
Minister was wondering why the 
communists who believe so much in 
State enterprises, who should, there-
fore, naturally cooperate with Gov-
ernment. are allowing themselves to 
be exploited or are trying to exploit 
the situation thereby buttressing ~hose 
workers in their un co-operative 
and unsocial activities against that 
highly-prized Bhopal factory, a 
big plant. Everyday's stoppage is 
costing us Rs. 4 lakhs. Lakhs 
may not matter very much to this 
Government which is dealing now in 
crores and crores. but they do matter 
to the peopie at large. But Why has 
this happened? Why is it that Gov-
ernment has not been able to settle 
this matter 85 any ordinary indus-
trialist or entrepreneur would have 
t. ied to'? We buve rome to realise 
now that once there is trouble bet-
ween Government and its employees, 
there is no othf:'r third factor, no third 
['Inmcnt. to try to intercede between 
Utem :mel bring about some pc·ace. On 
the other hand, supposing il had been 
11 privute pnt"eDn'nC'llr who was in-
vo!vpcl? But there have not been 
such s~rious strikes taking placl' as is 
taking place here now. Why is it 
takin.'; place here? 

Shri C. Subranmniam: Evidently 
the hon. Mpmb['r is not awar" of the 
situation in the country. 

Shri Ranga: I am coming to that. 

Take Rourkela. Even the Deputy 
Minister deplored the fad that produc_ 
tion is going clown because there is a 
go-slow proc€'ss. The scnior Ministrr 
himself also deplored it at the time of 
th" question hour. Wh)' is all this 
hgppcning? It is b('came of Jhp. wrong 
lah'1l1r policy that is being pursued 
b·, Government not onl\' h('re but over 
thf' whole gamut of their Slate entel'-
p!"j~p!=;. more ~o here. Is it not neces-
sary for mv hon. friend to b"!!in to 
think that just as he is asking the 
staff and various other !leople to think 
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of their interest and stake in a parti-
cular plant and in its production and 
so on, similarly labour also should be 
helped to feel the same way, feel that 
the plant is theirs also and they are 
partners in that great enterprise and 
therefore, they should co-operate with 
the management? What is it that il 
standing in the way? 

This Government is functioning 
there first as the management, next 
also as a labour leader through its 
own Congress Party and its labour 
wing. the INTUC. I was one of the 
founders of the INTUC because I was 
anxious that labour in our country 
should be liberated from the clutches 
of the communists and the communist-
controlled AITUC. T:lat was years 
ago. But now we have made so much 
progress with these State enterprises. 
The time has come when they must 
begin to think that it is much better 
for them not to think in terms of 
INTUC or AITUC or HMS or any of 
these political All India unilms, but to 
deal with labour as tilcy would cleal 
with their own staff. as if they are one 
of the partners in this great enterprise 
and help them to play their role in 
an honourable way instead of taking 
advantage ot repressive laws. 

Sh~1 Surendranath Dwivedy (Ken-
drapara): That is too much to expect 
of them. 

Shri Ranga: There is the HMS, thE' 
AITUC, the INTUC and various other 
unions. What happens? The local 
Government is allowed to take a kind 
of census or make a study as to who 
commands the majority or the largest 
single majority as a whole among the 
workers. The local Government has 
Its politics too. It plays mischief \n 
this, as it is playing mischief within 
its own ranks. the Congress Party, as 
so manv other political parties are 
also obliged to indulge among them-
selvE's. This very same curse is repeat-
ed also in regard to labour. so much 
so that they play mischief. With what 
result? The workers get frustrated. 

In Rourkela, there is the HMS. But 
it is not recognised. Then what hap-
pens? They feeL unhappy. On top 
of it, their leaders are put in jail. 
Then so many problems arise between 
the management and the workers. An 
ordinary worker is a small man, but 
when he joins a union. ha becomes a 
big man and becomes conscious of his 
rights. And he has got leadership. 
But the leaders are put in jail and all 
sorts of persecutions go on. No 
wonder this trouble arises. 

Therefore, some machinery has got 
to be devised by the Government 
whieh would always be there. Here 
is the Minister. Sometimes he takes 
care to see the workers, sometimes 
he does not care to see them. So 
where is the n·drcss fol' the workers. 
Here is the Minister. There is the 
management and there arc the 
workers. In between, there must b,e 
some machinery which the Minister as 
well as the wo'rkers should be able to 
reach. before which they would be able 
to state their case. Let the judgment 
be given by that body. How, in what 
way that m'lchinery has to be set up 
has got to be examined. 

We have the labour code and the 
trip:ll'lite labour conference. Unfor-
tunately, the labour code is being 
exploited only in one way, as a one-
way traffic. The tripartite conference 
also may nol be quite satisfactory. 
Therefore. we have got to break awav 
from this trammel. This is so not 
only in regard to these enterprises but 
also other State enterprises. more 
especially the ordnance fact.ories. Let 
lh'.'m get together the labour leaders 
at the all-India level. at the State 
level and at the plant level and devise 
some sensible labour policy which will 
help the country and save' us from the 
fear of sabotage. Going slow is 
sabotage. according to me. There are 
various other things which should not 
be done in an emergen~y. whkh if done 
would also be sabotage. Let them 2et 
together and evolve a suitable labour 
policy. It is not possible for me to 
outline any satisfactory labour polley 
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here and now, but it is time they be-
gan to think of evolving a satisfactory 
labour policy. 

In regard to prices of iron and steel 
and their by-product., I want them 
to see that the prices they would be 
charging for these items in the pro-
duction of steel would not be too hie:h. 
They have already raised them. 
I would like them to review this from 
time to time and see that industry as 
a whole need not have to pay too much 
for these items. 

Then there is the question of the 
relationship between Government and 
the management. My hon. friend has 
evolved one particular formula that 
the Government should not be 
approached and need not be approach-
ed for everything, that the steel cor-
poration people should be more or less 
autonomous in regard to their day to 
day activities. Then comes his idea of 
decentralisation. Everything would be 
a.ll right on paper, bu t in actual prac-
tICe we do not know how it is being 
worked. I would like to be assured 
in this respect, but it is not only a 
matter of mere assurance. I would like 
the hon. Minister also to ~ive a lead 
and try and see that partisan interests, 
political interests, are not given any 
kind of an opportunity to play their 
mischief either directly Or indirectly. 

Secondly, Parliament's intentions 
Parliament's views. Parliament's fears: 
Parliament's criticisms should be 
allowed to go down to the plant level 
itself with all the support that the 
Mini~ter can possibly give, so that 
Parhament's control would come to 
be really effective. At present it is 
lIot effective. In fact the move seems 
to be to keep away' Parliament, to 
keep all these people in purdah. and 
bring the three Ministers here. These 
three alone are available to us. What 
goes on behind the purdah and the 
harem is to be between themselves 
only. That sort of thing is not gomg 
to be helpful. 

I am glad that in regard to coal 
they have decided upon having a locai 

oommittee and a local mana2er for 
each one of these five areas they have. 
They have got to develop it also for 
the iron and steel industry. Even 
then the Minister must have effective 
control over these industries. He is 
now master of how many crores?-
more than Rs. 1,200 crores, and if 
they are to have their own way, in 
another two or three years, it will be 
Rs. 1,500 crores worth of national 
assets. He has got to have complete 
con trol over it. Wha t sort of oon-
trol?-the sort of control an example 
of which he gave the other day, and 
with which we were pleased. That 
was, when a fire broke out, for about 
two or three hours no effective steps 
were taken, and the Minister had the 
guts to suspend a high officer and 
then order an enquiry. That is the 
kind of control we would like the 
Minister to have. But then, behina 
the Minister, there is this paraphern-
ulia of our highly prized bureaucrats 
at the Centre. What are we to do? J 
cannot very well say that the Minister 
should be divorced from the Secre-
taries. The Secretaries must have 
their own authority, I agree, but below 
the Secretaries also, art' you to have 
these lAS and les people in charge of 
these industrial plants? 

Years ago, when I made a suggestion 
to the late Dr. Shyama Prasad Muker-
jee, when he was Minister of Com-
merce and Industry, he promised to 
develop what is known as industrial 
civil service or industrial management 
service. They have not been able to 
develop it. We are only trying to 
encroach on the State services by say-
ing that for such and such a subject 
there must be an All India Service and 
so on. The latest is that the Educa-
tion Minister wants to have simulta-
neous control over education in the 
States also. But why not they think 
of it here in regard to this? When 
they have developed so many of the~e 
industries, so many plants, so many 
thousands of crores are being invested 
hpre, it is high time for them to deve-
lop that service and to see to it. that 
they are alJ interlinked in a proper 
and sensible manner. 
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[Shri Ranga] 
One man is in charge of HMT. He 

has made a great job of it. Should it 
not be possible for us to make use of 
his services for something bigger. in-
stead of keeping him there· and ex-
pecting) him, like a chickl'n, to yield 
a number of eggs by way of subsidiary 
HMTs? 

There was another officer, a first 
rate officer. I found him to be so very 
l·fficient when I went to Rourkela 8S 
Chairman of the Public Accounts 
Committee. What happened? He 
was simply passed over. Out of 
disgust he resigned and went away. 
Who has gained? He has not gained. 
I told him so when he came to tell 
me he was resigning. He asked: "why 
did you resign from the Cori![ress; if 
it is a matter of policy with you, it 
is a matter of self-rcspect with me; 
these people have misbehavpd and 
in~ulted me, how do you expect me to 
continue in servi('e any longer?" That 
is the sort of mismanagement that is 
going on. Some of our first-rate peo-
ple are gettinr, frustrated with the 
wrongheadedness with which they are 
bei,ng treated by the higher echelons 
behind the Minister, and therefore, 
somethin? has got to be done to set 
right such matters. 

My leader Rajaji has been warning 
the country for a number of years 
against what is known as gigantism 
and Statism. My hon. friend was also 
once his chela. 

Shri C. Subramaniam: Even now. 

Shri Ranga: I am glad he claims 
himself also to be one of my col-
l('~.~ues now. 

Shri Natb Pal (Rajapur): He says 
he is Rajaji's cheta. . 

Shri Banga: I am also, and so we 
both are colleagues. 

With his experience, ambitiou~ 

though he is, as he ought to be, he 

should see that this gigantism in the 
shape of huge, big projects, which 
were expected to cost us only Rs. 350 
crores to start with and which have 
now come to cost us Rs. SOD or Rs. 900 
crores; he must be seeing now how 
much truth there is in the warning 
that Rajaji has been giving against 
gigantism. 

Secondly, Statism is another danger. 
Statism is not going to yield all good 
results. True, it wotI1d yield some 
good results, but gOod and bad put 
together, the net result must be subs-
tantial. Otherwise, all this money 
should not be placed in the hands of 
the administrator., and bureaucrats and 
power-mad people, people who cannot 
be ~umcicntly controlled. My hon. 
friend ilS not an engineer like Dr. 
K. L. Rao. Even if he is a metallur-
gical cn![ineer, today there are various 
other kinds of engineers, and it is not 
so easy to control these people as well 
as the other people in it. He might 
a:-;k: would private enterprise do it 
belter? If they ("unnot, they pay the 
price, but he does not have to pay 
the price. Ranchi 01" Bhopal can go 
h riogs, and yet he would be here 
as long as he enjo:;s the sunshine of 
his leader. Shri Jawaharlal Nehru. 
The great managing director~ need not 
have to resign, become bankrupt, but 
the v lose their reputation amon![ their 
confrE-res, as the private entrepreneurs 
have to. There is the big diffeTence. 

What is more, the State can lay 
dOWn the law also. Yesterday Shri 
Thimmaiah was saying that if some 
of these smali coal mine owners do 
not manage their enterprises properly 
and do not accept the adviee of Gov-
ernment ;n regard to amalgamatiDn, 
utilisation of bettpr machinery and all 
the re,t of it, legislation would be 
introduced. That is the power, the 
reserve power of the State which I 
would like to be kept there always, 
that is exactlv what Rajaji, has in 
mind. to be utilised in order to see 
that these private entrepreneurs use 
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the national resources carefully, 
sensibly, wisely and effectively. 

Anyhow, we have come to have all 
theSe State enterprises. In order to 
manage them, we should have some 
effective control as We have over the 
railways thanks to the special proce-
dure we arenaving. What is the 
special procedure we can have in 
regard to all these State enterprises 
except the few r'emarks and admoni-
tions and exhortations that the Fin-
ance Minister manages to display his 
courare in expressing, and that too, 
only nnce in a while the Finance 
Minister is allowed even to express 
these exhortations. Therefore, the 
time has come for the Government 
not only in this Ministry, but in all 
the Ministries to consider this aspect. 
I am glad to see that the Finance 
Minister also is here. More especially 
it is the special task of the Finance 
Minister, because at one time he used 
to be the watch-dog of the finances 
of the country, of the economy of the 
country also On behalf of the Govern-
ment and the nation. 

Thl' Minister of Finance (Shri T. 
T. Krishnamacharil: Now he is a 
doormat? 

Shri Ranga: You ean never become 
my man because you have sold your-
self to socialism. 

The Finance Ministers have now 
given up their real functions. So, the 
time has 'now come for the Govern-
ment to reorient their policies once 
again in regard to these so-called 
State enterprises and see that the State 
enterprises do not display all .the evils 
of monopolies whiCh we want to put 
down. 

13.00 hrs. 

Mr. Speaker: I will request hon. 
Members not to take more than ten 
minutes each. 

Shri Barish Chandra Mathur: Mr. 
Speaker, my esteemed friend Ranga 
.tarted his speech ·by saying about 
the high cost of production. We are 

all anxious that the cost of production 
should be brought down as otherwise 
we will not be able to stand compe-
tition. But I wonder if he realises 
that the cost of production in the 
public sector enterprises is hilfu be-
cause of the high capital cost of the 
new plants ... 

Shri Ranga: See What Mr. Morarka 
lays. 

Sbri Barisb Cbandra Mathur: My 
hon. friend also forgets that the cost 
is higher because of the labour ele-
ment. I do not know whether he reali-
ses also that the cost of production in 
the public sector is not higher than 
Is in the prlvate sector.. .. (Inter-
ruption.) 

13.01 hrs. 
[Mil. DEPUTY-SPEAKER in th.e Clwir] 

I slarted by saying that the cost of 
production must go down and I entire-
ly agree with Mr. Morarka's obser-
vations that there Is overstaffing in 
most of the public sector enterprises. 
Improved techniques must also be 
adopted to bring down the cost. 

My. han. friend the Deputy Minis-
ter made a great point about the dis-
persal of industries in the public 
sector and he was justifying it by 
saying that they are going to have a 
steel plant at Bhadravati. I do not 
know whether it lies in the mouth of 
this Ministry to speak about dispersal 
of industries. During the Question 
Hour today, I pointed out that out of 
Rs. 590 crores which Government 
have spent dUring the first three years 
of this Plan, Rajasthan got only Rs. 
0.8 crores and out of Rs. !;:. crores 
which are going to b~ spent, you 
will give Rajasthan only Rs. 0.6 
crores. May I ask the Minister 
whether he hal taken any initiative 
tram his side to giVe any public sec-
tor enterprise to Rajasthan? Still 
they have the check to talk about the 
dispersal of industries. There is Sllcn 
an unbalanced development in aur 
country and very little or no action 
has been taken to set this right. The 
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[Shri Harish Chandra Mathur] 
Minister is not entirely responsible 
but he is c£'rtainly responsible for a 
large number of public sector enter-
prises and all the heavy engineering 
industries. There is no reason why 
he should not have been able to give 
some industries to these areas which 
have been starved in the First, 
Second and even the Third Plan pe-
riod. I therefore, charge the Minister 
of utter negligence in this direction. 
Even these two projects whiCh are 
there have been criminally neglected. 
There is no justification, in respect of 
Kotah project, why steps should not 
have been taken in the earlier years. 
Copper is so scarce; the Khetri pro-
j ect is there and its progress has been 
dismaDy slow. Foreign exchange is 
now being negotiated with the Aid 
India Club. I do not know why the 
foreign exchange of 5 milion dollars 
which was asked for was not made 
available; thl'Y have given no expla-
nation. Only three days back we had 
a report \\'l,ic-h ~ivcs 3. ypry unf,·,\"-
tunate piclure. I know that the 
Chief Minister of Rajasthan has ad-
dressed a strong letter on the subject 
to the Prime Minister, to the Deputy 
Chairman of the Planning Commission 
and perhaps-! do not know-to til<' 
Minister. Wh!l.t have they done about 
it. The ho~. Minister has iiven us 
the impression of having a clear head 
and a firm hand. But unfortunately this 
is not reflected in the projects which 
are under his care. He malIc 
some c:fforts at fresh thinkmg 
and also wanted to bring about 
"ome vi~our but it is unfortunate 
th3t there has hardly been ,my 
impact on the projects which are con-
trolled by him and the entire indus-
trial development of the country de-
pends upon them. Their performance 
both - in production and distri-
bution has not at all been satis-
factory, be it steel or coal. We 
want these projects to be run as 
autonomous bodies, on commercial 
lines. We n;,!ree there should be no 
rigidity: the management should h:lve 
the power to take decisions on the 
spot. When we say that they should be 

run on commercial lines, it also means 
that every Pie has to be taken care 
of. I do not think this spirit has been 
injected in anv of the managements 
there. The old rules and the old 
civilians have failed to deliver the 
goods. It is time that we took serious 
note of the situation. The steel pro-
jects are not in good health. Bhilai is 
an exception but it was well on its 
feet even before the hon. Minister 
took it over. Planning, production and 
distribution are in a bad way. The 
delays are proverbial. The small-
scale industry man has no place for 
six month.; or even for two years, 
there are Ill> supplies; they come and 
represent and they are told that it 
usually takes two years; the supply 
w ill be after three years. The 
Bhopal He3vy Electricals and the 
Ranchi Heavy Engineerini are in 
heavy troubles. Coal production, gra-
ding, utilis~tion-thesc also need the 
attention of the hon. Minister. 

1 will say only two words of warn-
ing to the Minister. There is likely to 
be a cri~is uf steel in the Fourth 
Plan. until and unless we take spe-
cial note ,,[ it now and not wait and 
depend as We did during the Third 
Plan. I further wish to tell him that 
he should be prepared for the labour 
trouble. Labour trouble would be 
fomented. I have not the least doubt 
about it. It IS not that it came in 
Bhopal ail of a sudden; it was brew-
ing. He ml\3t See that the administra-
tion of these projects, is geared up 
and streamlined and they have their 
fingers on the pulse of labour all the 
time. 

I will mention something which 
has not been mentioned about the 
small car project. It is a standing 
complaint. 1 am not prepared to be-
lieve that it floundered only on the 
rock of foreign exchange. We have 
been told that this project was for-
mulated in collaboration with ~er­
tain foreign companies' and that they 
had 8 good enough s('heme to see 
that the foreign exchange part of it 
would- be met out of the earnings of 
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car that would be produced in thi. 
country. I do not know why the 
hon. Minister does not take it up. I 
do not think that we are sO bad off even 
in matter of the foreign exchange; it 
could be repaid by the export of the 
cars. He IS pursumg a lort of a 
plan which to me appears to be tom-
foolery, of bringing together or 
pooling togeth~r the. capacity of all 
the present compames. He had to 
admit on the floor of the House that 
he had not even examined the techni-
cal feasibility. We are being told-
I do not know how far it is correct-
that his mind IS already made up in 
favour of the standard car. I would 
rather like that he clears the air 
about it. There is the Lal Committee 
which had given a clear recommen-
dation in the matter; even the location 
of the plant had been decided upon 
by It. Th<!se facts have been kept 
back from Parliament. I hope this 
fact will be reveal~d to Parliament 
and a clean breast of the whole affair 
would be made. 

Then I come to small tractors. It is 
really unfortunate: according to the 
Ministry df Agriculture, the demand 'Jf 
the tractors is about 50,000. We are not 
even able to ,upply 5,000 today. What 
is the position? Now, they say that 
licences have t·een issued, but if the 
liccnces huve been issued, may I 
know when the factories are likely to 
go into produ['tion and to what ex-
tent the demand of the agriculturists 
would be met? 

One last word, and that is about the 
scooter. The hon. Finance Minister 
made an observation the other day 
that the price of the scooter should 
be brought down. Certainly, he 
makes a qualified statement that it 
can be brought down pro~ided the 
production goes up. But, in an ans-
wer the dav before yesterday, he 
said he is not taking whatsoeyer steps 
to see that any particular unit is 
bcin<: set up in the public sector or any 
particular unit is going to step up the 
producton of scooters in a manner 
that the prices would go down. I was 

told in an an3wer the day before 
yesterday that all the five who are in 
the field will be treated equally and 
they will be permitt::!d to expand. If 
it is so, how are the prices going to 
come down, lmd how is the poor man, 
the middleman, who is usini tractors, 
going to be taken care of? It needs 
an explanation. I jo hope that some 
attention will be paid to all these 
three items, and also to the major 
issues which I have mentioned very 
briefly. 

Shri R. G. Dubey (Bijapur North): 
Mr. Deputy-Speaker, Sir, I consider 
it a matter of privilege to participate 
in the discussion concerning the 
Ministry of Steel, Mines and Heavy 
Engineering. I am happy that Shri 
Subramaniam is at the helm of affairs 
so far as this Ministry is concerned. 
He is one of our able men, and as is 
known to all, he is one of the top 
theoreticians SO far 3S policy-making 
and organisation is concerned. Wliy 
I Say this is because this Ministry 
play:, a very vital part in the build-
ing up of a sound foundation for the 
new order that we visualise. 

In my opinion, there arc two vital 
Ministries in the Government of 
India: one is the Finance Ministry, 
which is responsible for the fiscal and 
monetary policies, taxation poliCies. 
and which plays a very important 
rolp in bringing a'Jout that social 
transformation which we desire SO 

much. The ('ther is the Ministry 
dealing with the public sector in-
dustries, that is, steel and heavy en-
gineering. This Ministry is actually, 
so to say, a school or workshop where 
we carry on experiment~ towards 
socialism, build a 80rt of plan base 
for the attainment of a new order. 
In this ~ontext I feel that this 
Ministry assumes or occupies e. 
very important place. 

I was hearing the leader uf the 
Swatantra party offenng his remarks. 
I was surprised. I do not think thllt 
even in the West, · .... here the people 
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[Shri R. G. Dubey] 
do not believe in socialism or that 
kind of thing, they are opposed to 
gigantism. He quot.l!d Rajaji saying 
that we should no: go in the direc-
tion of gigantism. What else could 
We do if we want basic inaustries. 
heavy industries, :0 devdo9 in the 
country? How can we avoid this path 
of heavy industries u'lle.', you want to 
close yourseif from technology and 
advance in ~h·~ field of science in the 
world, unless lOU w:ml to remain be-
hin~ developments in the military 
field or science? W'u'! cl,e could? 
That is, therefore. a wrong criticis!11. I 
am t('lei (nat some 'I(l!!. ~.~cmbers said 
that i!1ousands of rupee, fTC invested 
in he public: sector DId I)urcaucracy 
is at the head of it. 1 ;Im 110' ~g'lln' \ 
removing the shorlecnungs in til;, or-
ganisation if there "rc an'". But, I 
want to ask the Ibuse, ""hat else 
could you suggest. 

There are on:y two ways. we have 
abolished the managing agency sys-
tem. There are Boa,.ds of Dir('c\uI'S. 
Labour, I beiieve, is represE:'1ted in 
each undertaking. This is N'e way. 
There are als) works commIttees. I 
can imagine nnother way, Rnl)ther ex-
treme remedy. That is, we can en-
trust the running of these enterprises 
to the wodters councils or what you 
cal! the trade union cartel. Now, at 
this stage of development,-what win 
happen afte:: fi.e Or 10 yea-s lind 
whether we w'Juld adopt t.le Yugo-
slavian or the Russian model, I do not 
know-and in the present tontext, J 
do think that w ~ 8l'P net in a posltioll 
to entrust the working of the under-
takings to ?lorkerg' tounc:!s. So, 
the Government, aftl<r having consi-
dered all nspects of till: ques'ic,I', hav" 
fixed upon the reasonable type of or-
ganisation. So. In that sense, there 
is nothing wrong. But I do feel 
that just likp we have ~Ot the pro-
ductiOn incentlVf! scheme, to increase 
production,-I would sUiRest It for 
the consideration of Ihe Ministry-we 
~uld also have II kind of incentive or 
J'ehtuneJ'atioD for attending to pro-

blems of maintenance and repairL 
By this, I do not mean maintenance-
and repairs In the ordinary sense of 
the term. There may be intricate· 
problems of repairs and maintenanc:e. 
The other day, the 'C' power statiCJll; 
in Delhi became defective. People 
hod to be called from Japan. They 
a ttended to it, and now the statioo, 
Is functionine smoothly, but they are-
not able to decide the exact nature ot 
the trouble. 

was told that in Ahmeda'bad-l 
do not recoll~ct the exact facts-
(her" was a local 'plant r'lllclioning_ 
There was a defect, and Shri Ambalal 
Sarabhai wanted to send for a Japa-
nese technician to repair it. I was. 
told also that some local mechanit 
(,!fered his <;ervices and said, "If yOi 
give me an opportunity, I will set 
righl t,i s p~ant." And actually, that 
local mechamc, within a couple of 
days, set right the defect in the 
machine and the machine started' 
working. Possibly, Shri Morarka might 
be knowing this particular case 
better. So, what I want to ~uggest is.. 
let us have faith in the ability of the 
Indian technician, the individual 
technician, our own workmen. Some-
times, a non-educated workman IIllI7 
be good in experience; he may have' 
better experience. If you trust tbe-

'capacity of our workmen in the plant. 
in that case, we could attend to DIIIIIJI' 
of the problems of repairs and main-
tenance and not depend upon foreillt' 
technicians for anything and evet7-· 
thing. 

From that point of view, I vI'Wa-
lise a board approach to the work-
men who work in the industry_ I 
suggest that the Minister in charge-
should develop a kind of persoD31 
affinity towards the workers and .. 
personal cntact. As you know, thea!!' 
public sector industries came up it 
Russia an>:! China where t~ere was .. 
spate of bloodshed and revolutiOlL 
Here, we do not ~o that way. Here. 
the tramft!r of' power was made in --
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orderly way. So we cannot COpy the 
model obtaining in those countries 
for our pUblic s~~lor undertakings. 
In those countries, the persons who 
led the revolution are in charge of the 
various ~ectors of industry. We cannot 
vIsualise that here. 

Now, I want to make a suggestion. 
Some of our senior Congressmen came 
out of the Government in order to 
attend to the problems of organisation. 
I do place this suggestion before the 
Governmcnt. Some of the top Cong-
ressmen, or. for that matter, even 
those from outside the Congress if 
they are outstanding people in the 
country, with patriolic spirit, and 
who have some knowledge, may be 
placed in charge of these industries. 
Why should they not be placed in 
charge of these industries so that they 
may make a success of them? 

One gets the imp:ession that these 
inrlil<,lries take a lot of time from the 
stag£' of planning, designing, construc-
tion. ercction and production. If the 
Ministry could give in their appendix 
a dptailcd statement regarding part i-
cu:ar industries. ,;nowlfIg (·n what 
date actually the decision was taken, 
how much time it took for implemen-
tion. and so on, it would be useful. I 
am for taking a sympathetic view of 
the whole affair. 

Now, there is a growing feeling in 
the House and outside that public sec-
tor industries also must show results 
and profits. I agree; when we invest 
crores of rupees, how could we say 
that these industries shOUld be run-
ning into losses? But, here, I would 
like the House to consider another 
aspect of the matter. You know that 
in India we givEi'- certain industries 
protection vis a vis foreign countries. 
Our tariff policies, our import-export. 
policies and so on are so designed as 
to protect some category of industries. 
In the same manner, I ask you, why 
should we not [or sometime to 
to come, give definite protection to 
the public sector industries vis-a-vis 
the private sector? As you knC)W, !/J-

day, the greatest problem in the coun-
~ry is controlling the prices, 01' brini-
mg the prices within a reasonable 
limit, because, if the prices soar, our 
whole economy would fai! and our 
planning goes phut. How are we 
going to do it? The question is one 
of the volume of goods produced in 
the country. Even today, despite the 
fact that thousands of rupees are in-
vested in the public sector industries, 
the volume of goods produced is much 
more, and they are in very large num-
be:s in the private seetor. Unless the 
large bulk of goods pro,luceu in the 
society, is prodUCed by the puhlic 
S('ctor, this problem of roriecs is not 
going to be satisfact'Jrily slIlver!. So, 
I would suggest tha' tl>" Mini,;~er in 
charge of this suhjel't may consider 
this point: why no~ (';"end the seopc 
of these industric:-i to I.: !!"'...il.llnr.'r good;; 
indu~tries. That is why I say that 
merely because you allow estate duty, 
merely because· there is expenditure 
t:.lx. merely bec.'luse there is gift tax, 
~'ou are not going j'l bring sociaLsm to 
fruition. If you do np[" want [0 go 
thill way, that is a (J:iTercnt nwUer 
but if you want th3t. ) ull '.'. il! ha~~ 
10 sec thnt som0 defin:t0. ('('onOlllic 
policy in favour of the pub];c "cdol' 
is adopted so that i.he public secto" 
will have a dominant voice. Let the' 
private sector be t.here. It is for pro-
fit, whereas the publ,c sc'ctor is lor 
public service. This back~rOlmd has 
to be kept in mine! I make this 
difference. 

Under heavy engIneering, there are 
two sectors, private and public sector. 
Under the private sector, various sugar 
machinery, cement machinery, etc. 
have been progressing. But I want to 
draw the attention of the Minister 
with regard to the agricultural ma-
chinery-agricultural tractors and cer-
tain allied things. I am sorry to see 
that the production of tractors hag 
gone down. The reaSOn given is 
fo~eign exchange was not allocated to 
a sufficient extent. All of us agree in 
this House, including the Prime Minis-
ter and the Finance Minister, that un-· 
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less agricultural production it given 
incentives, we are not goill\: to solve 
the .problem. Instead 'Pf spending 
RB. 150 crores or Rs. 200 crores for im-
porting wheat, why not give priority 
to tractor production? If private sec-
tor is not in a position to manufacture 
tractors within a reasonable time, the 
Steel and Heavy Engineering Minis-
try may consider producing tractors. 
Hon. Members mentioned about cars. 
I am not particular about it. If there 
are no cars in the country, there is 
nothing wrong. But let tractors be 
produced. Let us take up the ques-
tion of production of trattors and 
other allied machinery seriously, be-
caUSe that would be a concrete step 
towards increasing the food produc-
tion. 

Shri L. N. Bhanj Deo (Keonjhar): 
Sir, I am very happy that much has 
been spoken about dispersal of the 
steel mills and it is a very good sign. 
Both strategicalIy and economi~alIy, 
they should be /lispersed. In the 
report it is stated that it is going to 
be located at Goa, Salem-Neiveli area 
and BaiJadiIla-Vishakapatnam area 
also is being con,iderc'l [')f this. Of 
all these three, I feel that Goa is the 
ideal place, because it has a natural 
port and abounds in rich iron ore, 
which can be utilised for a steel plant. 
From the strategic point of view, it is 
no good locating the steel mills in the 
same' area. As' one han. Member said, 
in case of war or emergency. it be-
comes difficult. In that context, I 
may look a little pl/orochial and I will 
mention not about sfeel mill, but about 
a pig iron plant, which is very essen-
tial to be located in Talcher, where 
th!.'y are going to have a thermal 
plant. The area also abounds in rich 
iron ore. Since we are short of pig 
Iron, it would be worth-while to have 
II pig iron factory there. It will also 
procil1cC' fertil i7.cr and me'et th!' "hor-
tage of our pig iron and fertilizer re-
qt;ircments. 

Tn that context, the han. Minister 
misunderstood me when I W33 speak-

ing on the perta-chemicll industries. 
He said we have a fertiliser factory at 
Rourkela and it is not necessary that 
we should have another factory in 
Orissa. This fertiliser factory in Orissa 
was connected with the steel mill at 
Rourkela, but due to certain difficul-
ties about power and various other 
facto:'s, it has not gone into cent per 
cent production. That is why the 
fertiliser shortage in the region is not 
being fully met. 

About decontrol of steel, the Minis-
ter !:lade a policy statement the other 
day in nnsonance with the Raj Com-
mittee's l' __ po~t. It is a very nice 
thing to have done that, but I would 
only ask th!.' Minister, have we got the 
machinery to implement the decontrol 
on which we have now embarked? 
When the hon. Finance Ministe!' last 
December made a policy statement 
about decontrol of about 16 items of 
which caustic soda was one, as soon 
as they were decontrolled. there was 
a spurt in price. I want the Minister 
to tell me, since decontro' has been 
effected in sleel if the~e has been any 
spurt in price and if the Government 
have kept any watch over that. If 
they are going to put a stop on the 
spurt of price, have they got any 
effective machinery to enf,'rce that? 

I will come to the retention price 
of steel about whirh the fbj Com-
mittee hits reported. The tariff C(lm-
mission on expert hodv hUd rC't'om-
mended abou~ two years ago also the 
same measure, but at that time Gov· 
ernment, for reasons best known to 
them, did not accept it. . But later on, 
they had to accept it because when 
they found that they had given heavy 
loans to two private sectm' steel fac-
tories and they were not able to re-
cover their losses and pay back their 
interest, they had to revise t'le reten-
tion price'. Why is it done in this ~I;p­
shod mrmnrr? When we )l'l\,e :m ('x-
pert body like. the TarIff CommissIon, 
their recommendation is not accepted, 
When the Raj Committee report was 
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received, we did the same thing in 
another manner. So, I wOLlld suggest 
that the recommendations of expert 
bodies like Tariff Commission or other 
bodies appointed by the Ministry 
ghould not be whittled down in this 
manner. 

The prices of raw materials have 
been pertinently men tiened both ill 
the PAC reports 'lnd in the speeches of 
my hon. friends here. I will not go 
to the other aspects, because they 
have been well dealt with by other 
hon. Members. I will confine myself 
to one o~ two points regarding raw 
materials about the iron ore supplied 
from Kiriburu or from Bolani. In this 
connection, the Ministry have stated 
in page 11 of their reeort that "Bolani 
in the Gua region of Orissa." I want 
to ask the Minister or the P"rliamen-
tary Secretary whether BCllani is in 
Bihar or Orissa? 

The Parliamentary Seeretary tn :he 
Minister of Steel, Mines and Heavy 
Engineering (Shri Thimmaiah): It is 
a printing mistake. 

Sheri L. N. Bhallja Dco: If it;s " 
printing mistake, this IS ~'.'nt to all 
other States and you also want us to 
consum,' this. How c1n c'ou expect US 
to deal with the matter? 

Shri Thimmaiah: You have not re-
ferred 10 the conedioll "lip3 pcrh,'ps. 

Shri I, N. Bhanja Deo; 1 hepp yOll 

will send me one. 

I am told that at KIl'lburLI, the cost 
of production is about Rs. 10 to Rs. 

'15 P2r tOll of iron. It \\:as first ear-
marked for export to Japan, but as 
the cost of prod uction has glol1e up, 1 
hear it i~ being earma,.k,,(~ for con-
gumption at Eokaro w~-.pr. that steel 
plant comes up. I hope tl1~ Minister 
will correct me if I am making a mis-
statement. I would Ii!>.:" G,_,,!ernment 
to c,dq~orical1)' tell t.h,' HousL' whe-
ther it is due to mechanisation that it 
has gone up. Stal mills arc mrtint 
for use of selective grades. You re-

members in ourkela, the Mes pro'-
duced from different "lines were 
being rejected, beeause they wiry from 
mine to mine, due to the constituents 
of raw material. That is why we can-
not so:t ores mechanically or blend 
them and send the ore for v lsumption 
without proper selection ilelng adher-
ed to. In that respect, we ~ave to 
be careful. Eventually that is going to 
be used in one of the steelmills about 
whiCh! ,we are having a lot of 
controversy. We ha'!," to learn from 
controversy. We h3 ..... ~ :" learn [rum 
what the Public AceDu 1l.S Committee 
has stated, that our cost of produ.ction 
goes up due to lack v[ proper plan-
ning and because wp arc not c31'cful 
about factors like I'dW moterials and 
other things used in the stcpl plants 
the prices go up. Tha~ is why we have 
to be particularly careful. 

With that also is linked the supply 
of ore from private mines. I am told 
that the private mines also are having 
some little difficulty because there are 
complex problems like sales tax and 
other factors which are a deterrent. 
I hope these matters would be settled 
between the State Government and 
the Government ()f India so that the 
private sector is not made to suffer 
on account of these things. 

Then I come to the queston of fall 
of manganese are eXPMt. It is going 
down in the country, and it is not to 
our benefit, This fact has also been 
clearly stated in the report. In this 
context, I will refer to one of the arti-
cles on minerals and industries which 
says about the beneficiation plants 
whiph are very necessary if our man-
ganese is to be restored to its old 
glory. It Says that unless we have 
the beneficiation plants to step up our 
low gradc ores there is no salvation 
for the country. For want of time I 
will not quote from the actual article 
and I will go to other points. 

Having said that, I will now turn to 
another matter which is a burning 
question of my area. The Ministry 
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has accepted that the pithead value 
or royalty is a national factor because 
ore is only sold at the pithead. That 
is why they have rightly revised the 
rates of royalty on a flat basis. But 
still then' are little pinpricks as re-
gards old ratE'S in respect of certain 
States. and I hope the Ministry will 
kbdly look into that and give the 
needed relief. 

I would say, Sir, that carrying the 
bucden of this commercial undertak-
ing is indeed a heavy jOb and the 
Minister's position in this regard is 
indel'd unenviable, because he is al-
ways on fire both from us the hon. 
Membl'rs of this House and also from 
the labour engaged and the people of 
th" country. I hOPe he will bear in 
mind what has been stated in the re-
port of the Public Accounts Com-
mittee. In that context I will not be 
wrong in reminding the han. Minister 
about one wise saying of Confucius 
whe!"e he said that the "Greatest glory 
is not in never falling but in rlsmg 
every time we fall." I am sure if this 
adage is adhered to in all our public 
undertakin~s. be it steel mills, heavy 
engineering or mines and metals, we 
are bound to succeed. 

Shri Shinkre (Marmagoa): Mr. De-
puty-Speaker, Sir, I thank you very 
much indeed for allowing me to parti-
cipate in this important debate. Al-
though the 'reports of the Publie Ac-
counts Committee and the Estimates 
Committee circulated amongst the 
Members of this House do not do 
much credit to the performance of 
this Ministry, I still hold the view that 
this Minister is one of the few cen-
tral 'Ministers who has really taken 
to his job. He is a "1lan with some 
outstanding qualities and 've can hope 
that at least he means business &nd 
eventually he will be able to deliver 
the goods. 

Sir, as the time at !IlY disposal is 
bound to be very limited I will . on-
fine myself to the cut motions stand-

ing in my name and restrict my 
l'emarks and observations to the four 
cut motions standing in my name. 
The first one refers to the need to set 
up a factory for the manufacture of 
people's car immediately. Othcr hon. 
Members of this Hous~ have referred 
to this matter. The other day tr,e han. 
Minister informed this House thnt the 
malter has been referred to the iJri-
vatc manufacturers of automobiles in 
the country and their reaction is 
expected. Then only, he said, it could 
be said whether some steps will be 
tnken regarding this matter. 

I may be allowed, Sir, to "ay that 
this appro:Jch apP":lrs to be, to say 
the least, a very naive appr03ch to 
the wholl' probl£'m. To expe('t that 
t.hp renet ion of the private industry 
or the m:lnufacture,'~ "f 'automobilc> 
in the ('ountry will be helpful !or th" 
('ountry or the Government to over-
come the muddle of the so-called 
p£'ople's car is to ignore completely 
the performance of the private indus-
trv all these years. I feci that the 
Ministry is being very heavily pres-
surised from some quarters. It is not 
an idle statement that I am making. 
In this connection I may be permitted 
to recall· a few dId facts which have 
a definite bearing on this matter. 

As I am speaking oft· hand, com-
pletely out of my memory ba~ed on 
facts that eame to my knowledge 
through newspaper reports published 
at that time, I am open -for !'orrec-
tion. Somewhere in 1952 or 1953 the 
Crllvernment of India served notices 
on the then existing automobile as-
sembly plants in the country that they 
should give an undertaki-ng or aSS1lr-
ance that by the end of 1956 they 
should produce cent per cent Indian 
made cars and failing to give such an 
assurance they should stop the assem-
bly of automobiles in the country by 
that time-that is, end of 1956. I re-
call, Sir, that only one such assembly 
plant gave this assurance, and that 
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was the Studebaker Motor Company 
of America, if I am not mistaken. As 
a result of this demand on the part 
ot the Government of lndia the assem-
bly plants owned by Ford MotOr Com-
pany alld General Motors were subse-
quently closed, I thmk, before the end 
of 1956. After this dead-line, the 
Studebaker Motor Company with 
which, according to my informatIOn, 
the house of Birlas was connected, 
applied for a fresh extension. Even 
atter tha, more and more extensiolls 
were granted to this concern. Mean-
whi.le. I think, the Hindustan Mo<or 
Company came into being-with which 
also the house of Birlas is connprled. 
This conrern is already about ten 
years old. but SO far no fully Indiaa-
made car is available in the councry. 
Thp percentage of Indian-made com-
ponents or parts in the car;: as 
m~rketed today. ;!l'cording to the latest 
Information pro\'ided by the Ministry. 
is somc-where' in the region of 60. 
Therpfore. still 40 per cent. of the 
compol1l'nls arc be'ng imported from 
!lhro;ld. W!Jpn the public starts com-
plaining about the poor quality of the 
product marketed or the USe of nOll-
Tndian parts in the automobiles, It is 
rc·plied on hehalf of the manufactu-
rNs that they are not provided with 
elloll.[!h foreign exchange. Whpn the 
peopk ask the' Government, the Gov-
ernment also confirms that they are 
not in a posi tion to providp 'these pri-
vat" manufacturers with the required 
hrrir,n exchange. 

In this context one would pertin-
entlv .nsk whether, in 1952 or 1953 
wh':n the Govcrnment served these 
natiees. the Government of India, or 
for that matter the countrY, had 
enough reserves of foreign exchange 
"0 that it did nOI come to their mind 
to n,k from these private manufactu-
rers also tor an assurance that no 
for<'ign exchange would be .asked by 
them; or at that time also not enough 
foreign exchange was available with 
Us but still the Government were not 
!'harp enough to demand an assurance 
01 that kind. 

So, as I said earlier, I feel-and 1 
think this is the general feeling-that 
the. Ministry is very much pressurised 
by some quarters not to make allY 
headway regarding the so-called peo-
ples's car in the public seClor although 
the public sector undertakings in the 
country have shown very poor re-
sults and I need not put forth any 
fresh arguments because what one 
outstanding Member of the ruling 
party and their main spokesman, Shri 
ltadheshyam Morarka, gave to this 
House yesterday is enough certificate 
of inefficiency to the Government re-
earding the undertakings that :lfe 
lying under their command. 

Yesterday another hon. M('mber ot 
the ruling party-~I Uli"k. ,Tty hon. 
friend. Shri Pant-suggested that the 
Opposition should observe a certain 
code of conduct whilst making or 
levelling criticism against governmen· 
tal policies and see thal the criticism 
does not help anti-national activities 
;lIlcl doe, not eventually result in the 
detriment of the counlry and the 
national economy. I quite agree with 
his suggestion; but he failed tv lea-
lise that the code of conduct is, to 
say the least, a reciprocal process. 
If there is a rode ot conduct that the 
'Opposition should observe, there is 
also another code of conduct that the 
G0vcrnment or the ruling party has 
to observe. Without ex.aggerating I 
migh I point out here that any of the 
s('veral blunders that Shri Morarka 
listed yesterday, not to refer to whnt 
Shri Nath Pai said, would have been 
enough in any democratic set-up worth 
th" name for the resignation of the 
Minister of the Ministry concerned 
as well as the resignation of the Gov-
ernment because there arc convention~ 
established in the democratic sel-up 
as to what the Government should do 
and what the Government should :-,(,t 
do; otherwise, I am afr"id. , will hnve 
to sny that this Ministry helps or 
gives some sort of reason to the cri-
tics ot the democratic rule in [he 
world. 
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Mr. Deputy-Speaker: The hun. 
Member's time is up. 

Sbri Shinkre: I should be allowed 
a few more minutes. 

Mr. Deputy-Speaker: Twu minutes. 

Sbri Sbinkre: Everybody knuw. 
that it was one of tne peL th"ullLS 
of Hitler that democracy is such a 
form of government wherein you rule 
without responsibility. No better !;x-
ample of 'rule without responsibility' 
could be provided to this House than 
what Sari Morarka nimself mention-
ed, the net summary of which amOUllls 
to this simple fact that what was esli-
mat~d to be three ~vcntLlaily became 
12 or 15, that is, four or five times. 
The country had to bear four or five 
times more than what had been ori-
ginally or initially planned or projec-
ted for. This means, in other words, 
that three or four times more money 
of the public of this country w.as wast-
ed as a result of mismanagement of 
the undertakings which have been 
entrusted with the i\1inisLry tpc De-
mands of wh:Ch are being discussed" 

The other points of mine are direct-
ly bearing on the constituency that T 
represent. that is. Goa. My second cut 
motion refers to the need for spee<iy 
utilisation of huge iron ore resources 
in Goa as an actual foreign exchange 
earner. In this connection I might 
mention that as far as the export 01 
iron are or any raw material is con-
cerned, the policy could only be a 
short-term policy because a key am] 
important raw material like iron are 
cannot be exported for ever from one 
country to another. In this regard 
the Government have to set up a de-
finite deadli.ne and sav right frolT' 
now that we will not allow the export 
of iron are from this country to any· 
where abroad after a specific date. 

Mr. Deputy-Speaker: The hon. 
Member's time is up. 

Shrl Shlnkre: A few minutes more 

Mr. Deputy-Speaker: No, no. 

Sbrl Sblnkre: Therefore mY sugge~. 
lion is that the Government and tha 
Mini~try should pay particular atten-
tion to the iron ore reserves of Goa 
because Goa happens to be very near 
a natural harbour and Goa happen. 
to have all the first-class natural con-
ditions of transport and allied equip-
ment which has already been in exis-
tence there for so many years. As.T 
suggested during the debate on the 
Grants of the Railw.ay Ministry, it is 
only a matter of changing the exist-
ing metre gauge line into a broad 
gauge line and an additicmal railway 
lme between Bicholim and 
Collem so as to make a full belt 
between Bicholim and Marmngoa 
harbour passing through Coli em and 
Sancordem. another min:ng area. The 
Government would easily be in a posi-
tion to lift from Goa alone, to my 
mind, without much difficulty and 
without much time lost something 
like 15 mill ion tonnes as against 6 
million tonnes" of today. 

The only o:herpoint that I want to 
make is this. According to this Re-
port. from the 1 st October 1963 the 
Government have applied to the Un;on 
territories of Goa Daman and Diu 
and Pondicherry the Mines and Mine· 
ral~ Act, 1957. It is a verv good step: 
it is a step in the right direction be-
~ause all the mines must come under 
one centr,alised control. There is no 
doubt about it: but I only request the 
Ministry that they should pay some 
attention to the actual facts existing 
in Goa. 

Mr. Deputy-Speaker: The hon. 
Member's time is up. 

Shrl Shlnkre: Only two minutes. 

MIt-. Deputy-Speaker: You have 
taken too much time. You should 
close now. 

Shrl ShiDkre: This is very impor-
tant for my constituency. 

MI'. Deputy-Speaker: There are 
several han. Members waiting. 

Shrl Shinkre: Only two minutes. 
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Mr. Deputy-Speaker: Please wind 
up your remarks. You wanted two 
minutes. You have taken three 
minutes. 

Shri Shinkre: As the hon. Minis-
ter himself knows, there are about 
400 to 500 small mining units in Goa 
and the application or enforcement of 
this Act and the rules connected with 
that immediately to the smaller units 
which are no better than petty shop-
keepers would bring to them aver)' 
difficult situation. I do not want to 
say that the Government have been 
anything like harsh on them. They 
have not done anything up till now. 
ThE'Y have been very lenient. My re-
quest simply is that thev should .also 
take into consideration this fact that 
these small mine-owners, juSt like the 
petty shopkeepers. cannot afford easi-
ly to abide by and pay proper atten-
tion to an<j respect all these rule~ 

without incurring a lot of difficulties 

Shri B. K. Das (Contai): Mr. De-
puty-Speaker, Sir, my hon. friend who 
began the speech ~howering praise on 
the han. Minist2r in the middle came 
to the conclusion that he ought to 
resign because of his management of 
his Ministry. Without going into his 
argumcnts, I would oni;t point out 
that the achievement of this Ministry 
in certain projects has been some-
thing which we can 'Je proud of. Wc 
can just mention the wo!kmg of tne 
HMT whiCh has been able to stand 
in goOd stead in all our needs a·nd 
has been able to produce cel'tnin things 
which are also being exported to 
other countries and the price is quite 
in keeping with the price which pre-
vails in those countries. 

Before going to other points, 
would like to focus the attention of 
the House to one point which has not 
found express'on in the discussion of 
this d€.mand. In the Report that has 
been supplied to us, there appears 
this remark: 

"On account of non-availabi-
lity of qualified technical men 

from outside and inadequate ex-
perience of their own technical 
personnel, a few senior posts at 
the higher levels in Hindustan 
Steel Limited remain unfilled." 

.1 think proper attention should have 
been givm to this aspect from the 
very beginning even before a project 
is planned and is given effect to. We 
·find that there are so many foreign 
technicians in all the steel plants. Of 
course, when there is foreign colla-
boration. there ought to be foreign 
technicians and our people should 
also be associated with them to gain 
technical experie.nce and other ex-
perience also in managing the steel 
plants. It is a matter of gratification 
that a number of foreign technicians 
are being replaced by our Indian 
technicians and we hope that within 
a reasonable measure of time our 
people will be able to talte thcir pluce. 
Still there is a shortage. of' expe-
rienced personnel. This is what the 
Puhlic Accounts Committee in it~ 

Thirty-third Report has remarked: 

"The representative of the 
Hindustan Steel Limited added 
that the shortfall in production 
Was due to more than one break-
down, I)on-availability of coal and 
iron are of the quali ty envi"aged 
in the project reports, shortage of 
experienced personnel and dim-
culties of transport .... 

Again. here is a remark about the' 
shortage of experienced persOImel. 
The Report says: 

"As regards the shortage of 
experienc£.d personnel, the Commi-
ttee would suggest the introduc-
tion of a suitable courSe of inten-
sive training for the working per-
sonnel bv rotation so that with'n a 
reasonable period of time a number 
of well-trained persons may be 
available. The Committee hope 
that the requirement of technical 
personnel for the Fourth Five Year 
Plan will be kept fully in view 
while. chalking out the training 
programme." 
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W'f!: learn that for the steel plants 
that w!ll be coming up during the 
.Fourth Plan, we require a large num-
ber of teclmicians and other person-
nel. It has beEn estimated that the 
number of graduate t!ngineers and 
technicians required will be 6000, 

·the number of diploma-holders techni-
cians required will be 11,000, and th .. 
number of skilled workers re-
.quired will be 45,000, I think 
the Ministry is taking care and pre-
paring in this regard so that all theST!: 
persons may be available before the 
steel plants are started. 

In the coal mining industry al~Q, 
·there IS a great shortage of Class· II 
ORiel rs and supervisory staff. There 
is no immediate sign of rcl'2f in this 
respect. In the public sector, we find 
that th(' National Coal Deve-
lopmcnt Corporation have their 

.own trainin!?; programme. They hnve 
tl1€ training schools for apprentice 
mining. Engineers ar!' al~o being 
tra:ned and for spl'cialised lraining 
·our students are sent abroad to coun-
tries, like, U. S. A., Frnnc(', U. K. and 
other countrIes where they get specia-
lised Ir;lining. Still there is a dearlh C'f 
prop'''r experienced personnel. Th£'re 
arc faeiHl!es for theoretical trninin~ 
at. degr,'c level in Ihis c(,unlry hut 
about the facilities [Oi' .,metical train-
in!! ~heI'e ls no !=!!"h lhin~:,:. This aspf'C't 
of thp maHer should aiso b" looke'l 
into. Proper f<lcilili"s for practical 

·training should be cre:It'~cl in t:lis 
country ~A) thaI we ,~an gel. propel' 
number of well-trained PCI slmne!. Tn 

·the private sec!or, the rec'l11!mcnG.<lt:on 
of the Coal Council of India wa, 
that the m·nmg industry should 
set up their own training schools. But 
I find that their response is not en-
couraging. I read in onf> press intpr-
\'i~w ,omf' remarks m~iJ" b)' Lady 
Willinms, Professor of Sodal Econo-
mics of London Univer;;ily. They are: 

"A certain amount of compul-
sion WllS necessary to make firms 
and industrial units have their 

own training programmes for 
apprentices, By an Act of Parlia-
ment promulgated recently, firms 
in Britain were bound to make 
financial contribution towards 
training programme," 

Now, if the private sector does not 
corne upto the expectation of this 
Department, it should be considered 
whether some sort of compulsion in 
thi, respl.ct can be introduced. Other 
steps also should be taken to have a 
proper personnel in our steel plants 
and in o:her projects that we have in 
hand. 

Anoth'::r point to which I should like 
to focus the atte n lion of this House 
i~ about the low-grade co a!. Some 
hon. Members threw some light 
on this aspect of our coal problem. 
But one thing which has been brought 
to our notice is th~t the demand for 
("0:11 during Ih(' Fourth Pia') may go 
upto more than 154 million tons-it 
m3Y even go upto 170 million tons. 
The Bokaro steel plant thnt is being 
set up now, steel mills in Goa and 
Vizagapatnam, expansion of Railway" 
and the new thermal powpr plants 
t·hat are coming up, will create a 
great demand and there should not 
be any relaxation in the expansion 
p"ogramm~ that We have tuken in 
hand. It is gratifying to know that 
attempts arc being made to clear the 
accumu13tions at pi:heads and other 
step., are bc'ng als:! taken so that 
ther!, sh:Jul·1 not he any more accu-
mUlations and that our production, at 
present may b~ fruitfully utilised. It 
appears that in some qu.arters there 
may be an idea that there is over-
f)roduction. But looking at the demand 
that We have before us, WC'. should 
consider 'hat ouor expans'on pro-
gramme should not be slowed dow". 
Our coking coal deposits .... 

Mr. Deputy-Speake I·· Th" hun. 
Member may conclude now. You can 
have two minutes more. 
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Shri B. K. Das: You are giving 
Gnly 10 minutes each? 

Mr. Deputy-Speaker: Yes, only 
10 minutes each. I will call the 
Minister at 2.30 P.M. 

Shri B. K. Das: AnyW'llY, I will 
finish with this'. 

The Council on Applied Economic 
Research has made some remark 
.about the amount of cow dung that 
we have been using as fuel in this 
-country which could be used as 
manure and an additional quantity of 
'9 million tons of foodgrains could be 
produced. They also remark that the 
amount of cow dung used as fuel per 
year for the whole country was equi-
valent to 35 to 40 million tons of coal. 
J:t is also remarked that the loss was 
-equivalent to burning of production of 
12 Sindri factories every year. The 
House should take note of this remark 
of this Council and should take imm~­
diate steps in the matter. Of course, 
this department may not have much 
to do with this. But the Agriculture 
!Ministry should take note of tbis 
'8lld they should evolve some scheme 
either by giving subsidy or doing any 
other thing so that the rural popu-
lation who secure their cow dung 
free, their fuel free, can make use of 
this low-grade coal as fuel and save 
this very important element which we 
can use as manure for our food pro-
duction. And thereby 9 million tons 
oOf foodgrains may be produced in our 
own country to meet our [oud short-
age. 

14 hrs. 

Shri Rameshwar Tantia (Sikar): 
Whatever might be the reasons, for 
the last two days, the Ministry did not 
get much of appreciation, except per-
baps from the Parliamentary Secre-
tary and the Deputy Minister woo, of 
-course, very ably defended the cause, 
INt which was a poor cause. 

As regards the heavy industries and 
tbe heavy engineering plant, much has 
1'12. ~i) LSI)......5. 

been said, and I shall deal with them 
a little later. I shall first start with 
the coal mining industry. The coal 
mining industry is a sick industry and 
an !industry which is wasting itself 
yes,rI ,by year. Unfortunately, our 
deposits consist of 2 per cent super-
fine coal, 7 per cent medium grade 
coal and 91 per cent of coal whose 
grade is not yet determined but which 
is of a poor grade. Our consumption 
is of the order of 26 per cent of super-
fine coal, 62 per cent of the medium 
grade coal and only 11 per cent of the 
lower grade. U this will be the con-
sumption pattern, within twenty years 
we might not have any superfine coal 
at all, and there might arise a situa-
tion when we may have to import coal 
from other countries. .1 do not know 
what Government are doing in this 
direction. But it is time that they 
have regulations to ensure that super-
fine coal is not used in this manner but 
is !preserved at all costs. The only 
way to improve the situatiorlis to set 
up more washeries SO that we can ex-
plore the possibilities of using low 
grade coal more and more. 

My han. friend Shri Indrajit Gupta 
said yesterday that there was the 
need for amalgamation of collieries. 
It is necessary that a committee is ap-
pointed to go into this matter, and in 
the light of the report of that com-
mittee, Government might amalga-
mate the 500 odd collieries which are 
uneconomic or very SlInall ones; of 
course, it might create some labour 
problem, but that has to be tackled 
properly. 

As regards the NCDC, yesterday, 
Ithe" :PaI'l.i.amentary Secretary had 
stated that it made a profit of Rs. 1.25 
crores. I would submit that it was a 
very poor profit after sO lnany 
years, for a capital outlay of Rs. 70 
crores, Rs. 35 crores by way of paid-
up capital and Rs. 35 crores by way 
of loan. It is a very poor praflt when 
compared to the profits which the 
other private sector collieries are 
making. 

The coal mines have got funds, and 
they can import machinery. The 
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[Shri Rameshwar Tantia] 
World Bank also, .1 think, have al-
lowed them to import machinery, but, 
unfortunately the yi-eld is sO less be-
cause nobody has been able to enter 
into rupee payment arrangements 
and consequently, new m-echanisation 
has not taken place. I would earnest-
ly request the hon. Minister to go 
deeper into this whole question whicb 
is a v-ery important question for this 
industry and do something to save 
this industry. Otherwise. the coal 
industry would pose a great problem 
before the country. 

There are plenty of wagons but 
the coal is accumulating at th-e 
pit-heads, because there are not many 
buyers and there is not much demand. 
This was the only industry which was 
progressing acccrding to Plan, but we 
are obliged to reduce the production 
capacity because we an. not able to 
consume that much of coal which is 
produced. 

My hon. friend Shri Harish Chandra 
Mathur was speaking about Rajas-
than's industrialisation. I agre-e with 
him hundred per cent. I do not know 
why Rajasthan has been neglected as 
regards industrialisation in all ways. 
It is a poor State with just one crop 
which also depends upon rain. And 
yet. as regards industrialisation or the 
.etting up of public sector projects in 
that State. it has been largely neglec-
ted. 

There was one coal mine. which was 
to be there at Khetri. ,1 do not know 
what has happened to it. Origin~lIy 
'it was expected to cost abo'ut Rs. 9 
crores. but according to the revised 
estimates, it is expected to cost about 
Rs. 25 crores, But what is the prog-
ress that has been made after seven 
years? The construction of 314 quar-
ters of various types has been taken 
up of which only 23 quarters have 
been completed. Here is a project 
origina1ly estimated to cost Rs. 9 
erores but which now costs about 
Rs, 25 crores or Rs. 26 crores, 
and up to this time, only 23 
Quarters have been built. If thi. is 

going to be the progress of trut 
Khetri mine, it will take at least forty 
years more for the mine to work 
properly. This is the treatment which 
Rajasthan has been m-eted out by this· 
MiniStry and by Government. I do 
not know what the reasons for the-
slow progress are. 

The hon. Deputy Minister has saiel' 
something witb facts and figures with. 
regard to the HMTL and the Heavy 
Engineering Corporation. But the-
Estimates Committel' have not agreed 
with all his observations. In para ~ 
of th-eir fifty-first report, they say: 

"It is regrettable that though 
Government thought 'of setting 
up plants for heavy engineering 
industry as early as 1955, it took 
them three to five years to arrive 
at the decision. The urgency for 
th-e plants does not appear to have· 
been fully realised and much pre-
cious time had been lost in the 
preliminaries." 

Again, in para 26 they have stated! 
tlillt: 

"The Committee consider it 
unfortunate that it should have 
taken the Government and the 
Corporation 31 years in the vari-
outstages, i,e., preparation of 
detailed project report, finalising 
negotiations for purchase of plant 
and machinery, etc .... 

When the Estimates Committee hn~ 
made these kinds of remarks so many 
times, I do not know what is there-
left for the hon. Minister to defend: 
these things. 

Again, in para 87 of their report.. 
they have stated that: 

"Thus in 196·2-63 alone, tenders 
other than the lowest have been 
accepted in 20 cases. Besides .. 
conracts were awarded without 
calling for tenders in 61 cases.. 
These have ,been sought to be ju·s-
tifted on grounds of urgency, e~,. 
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In most of th'E!se cases, approval 
has ,been given by the Chairman 
and other officers of the Corpora-
tiOn under the, powers delegated 
to them by the GOV'E!rnment. Such 
cases do not appear to have be'E!n 
placed before the Board fox: its ap-
proval." 

It you ~o through th'E! Estimates Com-
mittee's report, you will find that they 
have gone deeply through all these 
cases and have pointe.d out the real 
position. Again, in para 123 of their 
report, they say that: 

"The Committee are not satisfied 
with this explanation", 

that is. the explanation given for en-
tering into secret contracts with the 
consultants for organisation manuals 
at a total cost of about Rs. 27.24 lakhs. 
This is the position in regard to one of 
our biggest undertakings, namely the 
Heavy Engineering Corporation. 

As regards the Heavy Electricals, 
Bhopal, the, hon. Minister said yester-
day that th'E! strike was there and 
labour relations were not good. I 
would submit that these undertakings 
are the back-bone of our country, and 
if the labour laws are defe.ctive, we 
must amend them suitably, so that the 
labour will work or rather the labour 
must work. .If the labour force is 
more and they would not work, how 
wilI the industry run and how will the 
country progress? 

Shri A. N. Khosla, Governor of 
Orissa, while delivering the convoC.a-
tion address at the Indian School of 
M'l1les at Dhanbad, on the 9th Febru-
ary, 1964, called for a reduction in cost 
and the raising of ·output of the coun-
try's mineral production to compete in 
foreign markets; he also pointed out 
that the, per capita output of our labour 
was low, and. therefore, the cost of 
production high. I do not konw what 
the reasons are. My han. friends like 
Indrajit Gupta say that this is because 
there are two unions, and it was the 
INTUC union in Ranchi or something 

like that. But.l would point out that 
in the Jay Engineering Co. in Cal-
cutta, which claims to give the high-
est wages to its labourer, namely Rs, 
300, there is a strike for the last 3i 
months. It is not the INTUC union 
but it is the AITUC union th'E!re. I do 
not know what the reasons for the 
strike are. The labourers in that com-
pany were also given some share in 
the profits. This company was export-
ing Usha fans and Usha sewing 
machin'E!s to foreign countries, but the 
strike has been on in that company 
for the last 3-1/2 months. 50,.1 do 
not know whether the INTUC is to be 
blamed at all at Bhopal or at Ranclri, 
But I would submit that whoever is 
to blame must be taken to task and 
we must see that future occurrences 
like this do not happen in the indus-
tries which are the key industries of 
our country. 

Mr. Deputy-Speaker: Shri Banerjee. 

Sb,Ti K. N, pande (Hata): How is 
the INTUC to be blamed there? 

The INTUC is not there at all. 

Shri Rameshwar Tantia: Shri 
Indrajit Gupta said that. 

'IT ~1~ ""r~ i~: ~~Ift' 
~Rt(, ~I~ij' IT ~"r ij'lflI' lfi);:;r ~ 
~I 

Mr. Deputy-Speaker: The bell is 
being rung-Now there is quorum. 

Shri S. M. Banerjee (Kanpur» 
would like to make two or three 
points. Yesterday when Shri Thim-
maiah was intervening in the debate, 
he did mention something about the 
Indian Bureau of Mines. I have today 
in my possession a list showing how 
camps have been closed and 32 work-
ers On muster roll discharged from 
30th March 1964. I have another list 
according to which 50 or 60 people 
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have. been served with notices from 
24th March 1964. .1 would like to 
know from the hon. Minister when he 
repli-es what is actually being done to 
avoid retrenchment in the Indian 
Bureau of Mines in those camps of 
muster roll staff. I want a definite as-
surance on this score. I was very 
happy to hear Shri Thimmaiah yest'er-
day, but when I went home, ,I got this 
letter from Nagpur which has really 
perturbed me. 

The second point, ably mentioned 
by Shri Bade and Shri Indrajit Gupta, 
concerns the anticipated retrenchment 
because of the partial decontrol on 
the basis of the Raj Committee re.port 
on iron and steel. I am told there are 
about 500-700 employees working 
under the Iron and Steel Controller, 
Calcutta. Some of these clerks have 
put in 20 years service. Thr.y 
were reverted many a time, they 
were retrenched many a time, lhey 
were reabsorbed many a time and 
they are facing this misfortune for 
the last so many years. An assu-
rance has been given by the hon. 
Minister and the Ministry that their 
cases will be sympathetically consi-
dered and that they will not be 
thrown out of employment but that 
the Home Ministry will be approached 
to see that they are given a better 
deal. I would request the hon. Minis-
ter to kindly see that they are pro-
vided jobs in a pennanent depart-
ment. After all, they have put in 15, 
18, 19 and 20 years of faithful service 
in a particular department and a't the 
tag end of their service at least, they 
should be given so,.... security. 

I would request that an inquiry 
should be made into the various 
aspects of the Raj Committee's report. 
It was said here that because control 
was not working well, there was cor-
ruption; therefore, it was de-::ontrolled. 
I do not see that 'the Raj Committee 
has blamed the lower staJ! for cor-
ruption. It must have mentioned that 

the officers at the top were involved 
in corruption. So a thorough inve!lti-
gation is called for. I hope the case 
of these clerks will be sympathetically 
considered and they will not be 
thrown out. Let them be transferred 
to the income tax department which 
is an expanding department. 400 
people are likely to be taken in Cal-
cutta itself. There should be no 
break in service and no loss in emo-
luments for these people. I hope the 
hon. Minister, with a heart which 
bleeds for the employees, will surely 
concede 'this demand. 

Sometime back a question was rais-
ed whether there was a Birla lobby 
working in the USA against the 
Bokaro plant, whether Shri Birla was 
interested when he went to the USA 
in seeing that the Bokaro plant should 
not be in the public sector. The hon. 
Minister did promise an investigation 
into this. J: want a reply from him 
here and now whether an investiga-
tion was made, if not, whether an in-
ves'tigation will be instituted into the 
conduct of Shri Birla when he was in 
the USA as to whether he lobbied 
against the Bokaro plant with the 
help of some other stooges. I want 
a clear assurance from the hon. Minis-
ter that there are some people in 'the 
Cabinet who do not support the Birla 
lobby an who can institute an inves-
tigation against Shri Birla also. 

Much has been said about the HEr.. 
Bhopal. The communists have been 
accused of being the root cause of the 
trouble. I do not belong to the Com-
munist Party. But whenever there 
was trouble in Bhopal, I went out of 
my way to end that trouble. The hon. 
Minister will bear with me when I 
say this, that I was not called by those 
boys, but when the factory was closed, 
1 went there for the third time and 
settled the dispute to the entire satis-
faction of both the corporation and 
the employees. Should we be accused, 
if I go there an1 ask tho. workcrs to 
resume work, of fomenting troublc? 
It is -most unfortunate that a wrong 
pictUre has been painted in this House. 
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1 do not accuse the hon. Minister who 
dealt with the employees' representa-
tives very Sympathetically. But it is 
a cas of absolute administrative bung-
ling. The Bhopal plant is manned by 
a group of pensioners. ThOSe boys 
who are of 15, 16, 18 and 19 years of 
age have a rosy ambition, who sin-
cerely believe in socialism and in the 
growth of the public sector, are be-
hind the bars. The group of pen-
sioners who are manning that parti-
cular plant are enjoying like Moghul 
kings with their hooka on, the Chair-
man of the Corporation and others. 
This is most unfortuna:te. 

I sincerely feel that a thorough in-
vestigation is called for in this case. 
The hon. Minister has said that there 
is growing indiscipline in this plant. 
It may be so. J do not hold any brief 
for those who are responsible for in-
discipline. But did we not go to 
Bhopal to settle the dispute? Did we 
not ask them to end the hunger strike 
in jail? Did not I and Shri Daji go 
and ask them to end the hunger 
strike? Did we not bring them here 
before 'the hon. Minister who met 
them? But the Joint Secretary issued 
a letter that the Minister never met 
any rE'presentatives, that he never 
committed himself to anything. That 
paper was most tactlessly drafted and 
in an unplanned manner, and I think, 
mischievously, circulated. 5000 copies 
were taken out. Nat'lll'ally those em-
ployees felt betrayed. 

So I would only request the Minis-
ter not to be bullied by those retired 
pensioners manning the plant which, 
according to the Prime Minister, is 
a place of pilgrimage. It is most un-
fortunate that that place of pilgrimage 
is manned by these retired pandas who 
will convert it into a place of scan-
dal within no time. I have no objec-
tion to serving leS or lAS officers con-
trolling the plant, but I have got 
serious objection to the employment 
of a group of pensioners who are the 
main cause of this disruption in 'that 
place. 

It is said that the HESTU there was 
given many opportunities. I have 

some documentary proof with me. 
5,500 people were asked to give evi-
dence. They wanted leave. They 
were refused leave. 

Still I plead with the House: let 
there be a fair referendum. I have 
nothing to do with that Union. Still 
1 feel that if there is a referendum, 
90 per cent of the employees will vote 
for HESTU, and nat for the sick child 
of Government, the INTUC. I feel 
that normalcy can return to HEL pro-
vided those workers, 75 young boys, 
are released. They have been merci-
lessly beaten in jail 

It is a shameful thing that the party 
in power which itself condemned 
during the na'tional struggle beating 
of boys inside the jail, should noW 
let the same thing happen. They were 
beaten mercilessly inside the jail. To-
day if the plant functions leaving 
them behind the bars, let it function, 
but 1 am sure normalcy will nat re-
turn unless those young boys who 
sincerely believe in socialism are re-
leased. I would request the hon. 
Minister to kindly consider it dispas-
sionately and objectively. It is a 
deep-rooted malady which can be 
eradicated only if he, as a public re-
presentative, and people's representa-
~ive, decides to pursue certain policy 
towards this group of pensioners, 
whose services shOUld be terminated 
immediately. 

Shri Muthiah (Tirunelveli): Mr. 
Deputy-Speaker Sir, the various pro-
jects under the Ministry of Steel, 
Mines and Heavy Engineering are 
making good progress, thanks to the 
able stewardship of our E:fficient 
Minister, Shri Subramaniam. He has 
initiated good reforms in the admi-
nistration, eliminated much of red-
tapism and procedural delays and has" 
given substantial powers to the lllanB.l'fCl 
gerial personnel. <J}[r,J of 1')1 

nIT') 9cLt 01010d 
The steel plants Ymlerc_~~q 

are makinl steady progreS!!illltnllr.stedCl 
production is going ahead. The three' 
steel plants at RQuritela, Bhilai and 
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[Shri Muthiah] 
Durgapur are making good progress, 
and today they are producing at the 
targeted capadty of one million ton-
nes each, and that is a great achieve-
ment for this Ministry. 

The capacity of the three steel 
plants is being expanded, to 1.8 million 
tonnes at Rourkela, 2.5 million 'lonnes 
at Bhilai and 1.6 million tonnes at 
Durgapur. The Steering Group on 
Steel has made certain recommenda-
tions. It h~< r"On~~: :~~.,~ that l'l~ 

tal':- _ ,.L I'" ...... '1 5b~Hl:d be 
r".~ ! :. IhLiliuIl tonnes, and 
1. " •••. ur new plants should be set up 

:J.ddition to the Bokaro and Salem 
[,..8nts. The Bokaro project, we are 
happy to nate, is going ahead. Messrs. 
Dastoor and Co. have submitted their 
report. The report has been examin-
ed by the technical committee which 
in its turn has submitted its report, 
and it is now under the consideration 
of the Government. Land acqUisition 
is in progress. 

I wish to say a few words about the 
Salem steel project. The Salem steel 
project has been in the air for a very 
long time. There has been too much 
delay, and this has caused great dis-
appointment to the people of Madras 
State. The Madras Government is 
most earnes't about this, and it wants 
the project to make a start before the 
end of the Third Plan. The mid-term 
review of the Madras State's Third 
Plan refers to various laboratory and 
pilot tes'ts of Salem iron ore and 
Neyveli lignite and to the concentra-
• 'r' . ,: ;t, of th~ i'-on ore in West 

",·many. Sweden and England. 
These tests haVe proved successful. A 
study of possible sites has been made 
by Messrs. Dastoor and Co., and the 
data has been furnished to them. The 
detailed project report is expected in 
April, 1964, but April is passing. I 
make an earnest request to our Minis-
ter to take steps to start the project 
before the end of the Third Plan 
period. Madras State has no steel 
plant 90 far. 

Then I come to the Integrated 
Neyveli project in Madras State. The 
revised estimated cost of the project 
is Rs. 117.7 crores. The project en-
visages mining of 35.6 lakh tonnes of 
lignite per annum. This lignite is to 
be used for the thermal power station 
at Neyveli and the Urea fertiliser 
plant at Neyveli. Full production of 
lignite is expected to bE' achieved by the 
end of 1965. The thermal power station 
at Neyveli is to have five generating 
units of 50 MW each. Four units are 
in operation now, and the fifth unit 
is not Yl"t in operation. It wa~ sche-
duled to be commenced by March, 
1964, but March is over and yet there 
is no sign of its being commissioned. 
The proposal is to expand the capa-
city of the thermal power station from 
250 to 400 MW, and ultimately '(0 600 
MW. This should bll implemented as 
early as possible. 

"" pt:f~~~ (?-<rro-) : ~T­
IilJ~ tri!~, OlJif"~T 1f.T sr~;r ~ I 
~,~ ~. 1f.ror ;ri[T ~ I 

Mr. Deputy-Speaker: The quorum 
belI is being rung. . . .Now there is 
quorum. The hon. Member may COll-

tinue. This is the second time I have 
had to ring the ben within half hour. 
It is a very sad thing that there is no 
quorum. 

Shri Muthiah: With regard to the 
fertiliser scheme at Neyveli, I submit 
it is moving very slowly. The con-
tract for the supply of machinery wa~ 
concluded in 1959. but 'the plant is not 
yet ready. Civil works are going 011, 
and they have not yet been complet-
ed. The plant is scheduled to com-
mence production in 1965, and to start 
full production by February, 1966. 
Construction and commiSSioning of 
this plant ought to be speeded up to 
meet the growing demand for fertili-
sers. 

I now come to ~he mineral explora-
tion. The Geological Survey of India 
and the Indian Bureau ot Mines are 
engaged in exploration and provillJ of 
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mineral deposits in various parts of 
the country. Rich ligrute deposits at a 
oIiepth of 200 feet have been discover-
ed recently near Karaikudi in Madras 
State. These deposits ought to be 
immediately exploited for the benefit 
Of the whole country, and particularly 
for the benefit of East Ramanatha-
puram District which is economically 
a very backward area. Minerals like 
iron ore, copper and mica have been 
-discovered in Madras State and they 
bave to be tapped. Rich depOSits of 
limestone, gypsum, :Jmenite and mica 
have been discovered recently in 
Tirunelveli District in Madras State 
by the State Geological Department, 
and they have to be exploited. 

Lastly I want to say a few words 
about labour relations in the projects 
-of this Ministry. We find labour 
trouble in some of the projects today. 
The labour trouble in the Bhopal 
Electrical Plant has been engineered 
by unpatriotic and subversive ele-
ments. The Government should deal 
with such elements firmly. Labour in 
India today is 'too much influenced 
by the absolutely un-Indian and alien 
cult of violence preached by Karl 
Marx and his followers. The Indian 
people have been known for centuries 
for discipline, non-violence and res-
ponsibility, and Mahatma Gandhi, the 
Father of the Nation, has shown the 
right way for proper relations between 
labour and management. The code of 
conduct formula'ted for labour should 
be observed by them. Labour, I hold, 
should not be exploited. It should be 
given a fair deal. But at the same 
time, labour should not be aI10wed to 
binder the country's production and 
progress. The ever-rising demand for 
wages and the unhealthy rivalry 
among the different trade unions in the 
factories under the influence of diffe-
rent political parties, and the cult of 
violence spoil labour-management re-
lations. A rational solution of labour 
discontent is the introduction of pro-
duction incentives. Wages shou!d be 
paid to every worker according to the 
actual work turned out by him. This 
production incentive will stimulate 
the worker and make him work-cons-• I"'" 

Shri C. Subramanjam: Mr. Deputy-
Speaker, Sir, at the outset I would 
like to express my grateful thanks to 
the many hon. Members who made 
very useful suggestions with regard to 
the working of my Ministry. I am 
particularly thankful to the Members 
who took a critical attitude and made 
many helpful and constructive criti-
ci.sms with regard to the functioning 
Of the various units under my charge. 

Yesterday and partly today my two 
colleagues, the Parliamentary Secre-
tary and the Deputy Minister, very 
ably dealt with some of the aspects 
and some of the points which were 
raised during the debate. That has 
made my task a little easier in reply-
ing to this debate. 

Many hon. Members mentioned the 
vital role, the important role, which 
this Ministry has got to play in the 
field of economic development. Mine-
rals, metals and machines-the three 
M's-form three of the bnsic ingredi-
ents of industrial growth of any coun-
try. While I consider this a ,vreat 
privilege that I should be associated 
with the development of these vital 
and inter-related sectors at this crucial 
stage of economic growth, at the same 
time I do realise the great responsi-
bility involved in tllis. 

Development of mineral resources 
has got to be preceded by exploratory 
work, by geological survey, and unless 
we know what we have buri.ed beneath 
the earth, the various natural trea-
sures, it would not be possible for us 
to plan properly. The two allied 
organisations, the Geological Survey 
of India and the Indian Bureau of 
Mines. are entrusted with this task. I 
do know that there are some over-
lapping: areas with regard to the func-
tioning of these two organisations. 

14.33 hl'9. 

[SHRI SURENDRANATH DWIVEDY in the 
ChaiT] 

I am currently looking into it. I am 
also aware that these two organlsa-
tlon~ have been handicapped to a cer-
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taln extent by the shortage of experi-
enced personnel and lack of adequate 
tools and equipment. 

.As far as the Geological Survey of 
India is concerned, it i.s a very old 
institution, and for more than hundred 
years it has played a notable part in 
the geological work, the geological 
lurvey of India. But still, Sir, some-
times, thilS age itself becomes a handi-
cap. We become addicted to certain 
ways Of thinking and we do not break 
away from that. Various developments 
have taken place in the field of geolo-
gical science, in the methods of geolo-
gical survey, and unless we are in a 
position to take advantage of modern 
equipment and modern techniques we 
may not be able to complete the sur-
vey of this vast land in the quickest 
possible time. Therefore, we are 
trying our best to Jet the assistance 
of foreign experts to the extent neces-
sary, so that We may be able to give 
a new turn to the work which is 
being undertaken by the Geological 
Survey. 

14.34 hrs. 

rMR. DEPUTY-SPEAKER in the Chair] 

I am sure hon. Members are aware 
that towards the end of this year the 
International Geological Congress Is 
to be held here. About 1,500 geologi-
cal experts would be attending this 
session, and I hope that the exposure 
of the geological experts in our coun-
try to these discussions and their 
association with the various foreign 
experts who would be coming over 
here would give them a new vision 
and new ideas with regard to the 
carrying out of this work. And I am 
also thinking of appointing a small 
expert committee to go into the work-
ing of the Geological Survey of India 
and the Indian Bureau of Mines, 60 
that the task may be discharged more 
efficiently and more expeditiously. 

Sir. wi,th regard to the exploitation 
of our minerals, naturally iron ore 

stands foremost becaUse it will have 
to form the base for our steel and our 
industrial development. Apart from 
that, this is a foreign exchange earner 
also, because We do export a good 
deal Of iron ore to the various coun-
tries. But there are certain problems 
ill'\volved in the utilisation of our iron. 
ores, about which I shalt' deal whl"n I 
deal with the iron and steel industry 
separately, and also with regard to> 
the export of our iron ores. In the 
production of iron ore, certain percen-
tage comes as fines. The utilisatiOD 
of these fines has been a problem, and 
we cannot afford to waste this good 
material. But now technology hu 
advanced to utiJisation of these fines. 
by sintering or by pelletisation. As a 
matter of fact, pelletisation would 
perhaps bring much better prices if 
We start exporting pellets instead of 
mere iron ore. Recently we have 
licensed a plant for pelletising these 
fines in Goa. It is in the private sec:-
tor. And I am hoping it would be pos-
sible to take up pelletisation in the-
various other iron mines also, so that 
this material will be fun y uti lised to 
the best advantage of the country. 
This also improves the performance of 
the blast furnaces when iron ore is 
used in this form. As I stated already. 
I will have to mention about iron ore 
a little more when I deal with the iroD: 
and steel industry. 

Sir, as far as coal is concerned, this 
House was very much exercised witb 
regard to the production pattern and 
the consumption pattern. For the last 
two or three years we were going 
through a period when coal was in 
great short supply. But suddenly now 
there is a glut and there is accumula-
tion of stocks at the pit-head. Why 
it has happened is a matter which 
everybody knows now. It was because 
the demand did not pick up as fast as 
we expected when formulating the-
plan and formulatill'\g the targets. And 
therefore we find 10day that while 
the production is there, there is not" 
sufficient demand. _ And even this sur-
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plus has taken place not in respect of 
all grades of coal. As far as superior 
grades of coal are concerned, there is 
sufficient demand now. It is in the 
inferior grades of coal that there is a 
great glut. And this is no~ due to b~d 
planning. As a matter of fact, 10 
planning we did not want any increase 
in production in the lower-grade coal 
because we knew that we would not. 
require this. But in spite of this, since 
there ws.s no control with regard to 
producti(.n, there has been 2 to 3 
million ton extra production as far as 
inferior coals are concerned, and that 
is why there has been !l glut. But we 
have to face this situation. And for 
the purpose of meeting the situation 
We have removed to a certain extent 
the distribution control, particularly 
with regard to the lower grades of 
coal. Whether there should be further 
decontrol with regard to prices and 
distri,bution will have to be carefully 
studied, because my own view is that 
this is only a temporary phenomenon. 
We should not be deceived by the 
surplus production which We are hav-
ing. If only the various steel plants, 
the various steel plants which are 
under expansion, go into production 
and the various other industrial pro-
jects catch up, we may find ourselves 
in difficulties later on if We do not plan 
properly for building up production 
capacity in the country. 

Shri Ranga: And also plan for the 
utilisation of inferior coal. 

Shri C. Subramaniam: ! am coming 
to that. Therefore, We could not 
afford to slow down our programme of 
investment in this vital area based on 
short-term considerations of deficit. 
Exploitation of coal requires a number 
of years before mines go into opera-
tion. Recently, I had the privilege of 
participating in the in.auguration of a 
deep coal mine in Jharia area in colla-
boration with the Polish Government. 
I was told that it would take nearly 
6-7 years to develop the mine and 
after that it would take nearly 4-5 

years more to get into full production. 
So, if we want coal to be produced, 
particularly through these deep mines, 
we have to have a perspective view of 
our requIrements of 5, 8 or even 10 
years hence and we have to plan 
accordingly. That is why we have to 
take a long-term view in this very 
important sector. It i~ important to 
relate the programme Of production of 
coal to the overall fuel and energy 
policy as well as metallurgical plana 
of the country. 

Government had to reconsider their' 
policy in regard to encouragement of 
furnace oil, for instance. As han. 
Members are aware when we were In 
great difficulties with regard to the 
availability of coal we encouraged 
certain industries to turn to furnace 
oil fuel. But now we find that It has. 
created difficulties for the coal indus-
try because instead of coal they are 
drawing fuel oil which has got to be 
imported. The policy on coal has to 
be on an even and consistent keel. I 
hope the report of the energy survey 
committee which the Planning Com-
mission has appointed will give WI 
some information which will enable a 
clearer formulation of polley. In tak-
ing a new look at the demand for 
energy in the country as a whole, we 
should take into consideration the 
demand for domestic fuel in parti-
cular. I am sorry the han. Member 
Mr. Ranga is not here; he wanted to 
have a plan for the utilisation Of the 
low-grade coal. The slackening in 
the demand of coal of the lower cate-
gories can be tackled only through its 
use in (a) generation of power and 
(b) effective programmes to popu-
larise, for instance,' the use of domes-
tic, smokeless fuel produced from 
low-grade non-coking coal. The Cen-
tral Fuel Research Institute has evolv_ 
ed an improved process which will 

. enable production of don:estic fuel 
at economic prices at the same time 
ensuring the utilisation of byproducts. 
It is my hope that this programme 
wiJl be activised. With this in view.-



10167 Demands APRIL 9, 1964 lOT Grants 10168 

[Shri C. subramaniam] 

,8 striong of low temperature carboni-
sation plants will have to be set up 
both in the public and the private 
sectors all over the country. I have 
already asked the National Develop-
ment Corporation to work out a pro-
pmme for installing a low tempera-
ture carbonisation plant in tne public 
sector. The Andhra Pradesh Govern-
ment has also a programme for setting 
up a unit at Kothagudam and the 
Government of India will assist this 
programme of producing domestic fuel 
which will also ~ive us the base for 
various byproduct chemicals which 
could form the ,nucleus for variou~ 

chemical industries. We are thinking 
in these directions and I hope and 
trust that the present glut with regard 
10 the lower grade of coal would be 
,overcome very soon. 

But we face a different problem 
altogether with regard to the coking 
coal, particularly. While our re~erves 
of non-coking coal are suffiCiently 
large, our coking coal reserves ~re 
very much limited. Our total easlly 
accessible reserves of coking coal are 
estimated at 3500 million tons which 
would lust on pre,ent estimates for 
just about 40-50 years. Set against 

·this picture the fact that by next year, 
1965-66, we are geared to producing 
22'3 million tons of raw coking coal, 
against emr need of only 18'25 million 
'tons a yl!ar. Over-supply characterises 
current production also. I find that 
now and then coking coal is -di,verted 
for other uses for which coking coal 
is not required. This is waste of very 
valuable coke reserves of "which are 
limited. We have therefore to take 
Iteps to see that such diversion does 
not take place. The selective increase 
in pricE!'J which was given' recently 
was for the purpose of ensuring that 
'because of the high price of this valu-
able coal, people who had 110 need for 
this coal would not go in for this 

'Variety of coal. 

14.46 hrs. 

[MIl. SPI:AKER in the Chair] 

But this could not be controlled 
merely by the slight margin of in-
crease in price. Other effective steps 
will have to be taken. 

Another point which was raised 
during the debate was with regard to 
the large number of uneconomic mines. 
Today we are producing round about 
65 million tons of coal for which we 
have more than 850 collieries. No-
where in the world are there so many 
uneconomic and small units producing 
coal in a primitive way. We have got 
to take steps to see that these smaller 
mines get amalgamated. An effort is 
being made on the basis of the pre-
sent Act for voluntary amalgamation 
of small mines. But the progress made 
is insignificant and we are considering 
legislation for compulsory amalgama-
tion of these uneconomic mines to 
bring about a better pattern. 

I would here like to refer to Jharia 
coal fields where we have exclusive 
reserves of coking coal in our coun-
try. Most of the coking coal required 
for metallurgical industries is found 
in these Jharia coal fields. Most of 
the easily accessible good quality cok-
ing coal lies in the central zone> of 
Jharia. This area can be divided into 
three zones; the central zone, north-
ern zone and the southern zone. It is 
the central zone which consists of most 
of the reserves. Even in the central 
zone there are 173 colliery units func-
tioning, out of which 18 alone are big 
mining companies and they own near-
ly fifty per cent of the reserves. The 
remaining smaller companies sufTer 
from the usual malady of uneconomic 
operation of smaller collieries. Bigger 
companies have coal reserves which 
at the present rates of operation, could 
last for a few centuries. The National 
Coal Development Corporation is 
prospecting mainly in the southern 
area of Jharia because the central 
zone is already leased to these big 
companies. The peculiarity of 1.'b.e 
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jlouthern area is that coal lie. deeper 
and the coal mined here has a higher 
content ot shale than in the central 
zone. More washin, is therefore re-
quired. If the future investments tor 
coking coal is to be on the southern 
areas in which the public sector is 
asked to operate, and the private pro-
ducers in the central zone are content 
with relatively modest programmes of 
expansion, much larger sums of money 
will be needed to raise the additional 
coal than we would need otherwise. 
Besides, we would be raising more 
muck and the cost of raising useful 
coking coal will be higher for the 
country as a whole. We have there-
fore to consider and arrive at an in-
tegrated programme of exploitation of 
coking coal so that the total produc-
tion of coking coal for the country 
can be stepped up with less expendi-
ture and greater expedition. Govern-
ment recently appointed a technical 
committee to flO into this question. 
Their report has been received by the 
Government and it is under active 
consideration by the Government. A 
rationalistic approach to this problem 
is indicated. It is not possible for me 
to give any indication immediately 
with regard to the direction in which 
we have to move for solving thi;! pro-
blem, but I will have to come before 
this Parliament, it neces.sary, for the 
necessary sanction to take the essen-
tial steps to achieve this objective. 

Then I would like to mention the 
steps we have taken with regard to 
aluminium and copper. It was also 
mentioned by my ~ollcngueg when 
they dealt with this subject. In the 
field of non-ferrous metals, aluminium 
is the metal in which India is best 
equipped to produce. We have vast 
reserves of good bauxite near sources 
of relatively low-cost power. Unfor-
tunately, three of the major third 
Plan projects in this sector have been 
lying dormant for various reasons. 
Recently we have taken a decision 
that the Koyna aluminium project 
should be taken up in the public sec-
tor. I am sure the hon. Members are 
aware of the chequered career of this 

Kayna project; how a licence was 
granted to private individuals and no 
proflress was made. If I may say so, 
it was making limping progress with-
out any chance of coming to fruition. 
That is why we had to step in there. 

Then the second project-I am not 
giving it in the order of preference-
1s the Madhya Pradesh project which 
was to be executed in the public sec-
tor with Hungarian collaboration. 
There also we had not made sufficient 
progress, but We have activised it 
now and we hope to take decision. 
very soon with regard to this. 

The third project is the Sharavati 
project in Mysore, which will utilise 
the bauxite from the Kolhapur district 
in Maharashtra State. The Govern-
ment have to take a decision with re-
gard to the building UP of this pro-
ject because here also there have been 
a gOOd deal of delay, particularly with 
regard to the understanding between 
the Mysore Government and the 
Maharashtra Government. Fortunate-
ly, an understanding has been reached 
now and therefore I am hopinfl it 
would be possible to take a quick deci-
sion on this. The present indication 
is that the Indian Aluminium Co., 
would be called upon to process thil 
project. 

As far as Khetri project is concern-
ed-I am sorry I do not find Shri 
Harish Chandra Mathur here, and he 
was very anxious about the progres. 
of this project-this project has been 
hanging fire for nearly threc ycnrs 
now. It has now become necessary to 
review it from the point of view of 
how much of it we can implement 
with indigenous equipment and tal-
ents. Deep shaft mining is involved In 
this. We are looking into the fact. 
to find out whether any of the con-
cerns in India, for example, the Natio-
nal Coal Development Corporation or 
the Kolar Gold Fields Corporation, 
would be in a position to undertake 
this deep shaft mining. I am told it 
would be possible for them to under-
take it and it is currently under exa-
mination. We are also reconsidering 
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its technology with a view to making 
the project more economic. 

But hon. Members are aware that 
the copper ore available in our coun-
try is very limited, unless with more 
geological survey We come across bet-
ter sources of copper ore. But today 
we are importing large quantities of 
copper at very high cost, and our 
demands will be increasing more and 
more, as further industrialisation takes 
place, when we have to produce more 
and more machines where copper 
would be an essential component. And, 
therefore, we have to take a decision 
whether we should continue to import 
copper indefinitely. Even when cop-
per ore is not available, in other 
countries they import the copper ore 
concentrates, and then smelt them in 
their own countries. We are also look-
ing out for sources of copper ore con-
centrates so that they could be im-
ported and we may have smelting 
capacity established here to I·roduce 
copper. I hope it would be possible 
for Us to locate these sources or cop-
per ore concen trates. 

Then I come to steel which, as was 
pointed out by Shri Indrajit Gupta, is 
the measuring rod of the economic and 
industrial progress in any country. 
The overall picture in respect of iron 
and steel has been one of promise. I 
say this after taking into account all 
the criticisms which have been made, 
particularly by my hon. friend Shri 
Morarka. The total production of 
laleable steel by main producers in 
the country rose from 3·917 million 
tons in 1962-63 to an estimated level 
of 4.56 million tons in the year 
1963-64. The rated capacity in the 
country is 4· 67 million tons against 
which our production will reach 4·!18 
million tons. In this production pro-
gramme, I am glad to say thai Bhilai 
takes the pride of place. As against 
the rated capacity of O· 78 million tonll 
of finished steel during 1963-64, it 
would be producing or it would have 
produced 0.89 million tons. Then 
TISCO comes second: as against the 
rated capacity of 1.52 million tons of 

finished steel, it would produce 1.541 
million tons; then comes liSCO;. 
against the capacity of 0.81 
million tons, they would be producillg 
q·81 million tons. Then comes Dur-
gapur; as against O· 8 million tuns it 
would haVe prodUCed 0·73 million 
tons. 

Rourkela is still behind its targeted 
production. A3 against the ril~t!d 
capacity of O· 72 million tons, tne pro-
duction would be only O· 5.5 million 
tons. While dealing with Rourkda, 
in 1962, soon after I took over this 
Ministry I characterised it a3 a sick 
child. But I have to say that it is an 
unlucky child also. Unfortunately, 
various incidents-labour trouble, 
technical difficulties-were commg in 
the way of achieving fu!] production in· 
this factory. 

An Hoo. Member: Administration. 

Shri C. Subramaniam: Same peo-
ple were blaming the machinery, say-
ing that we did not get the proper 
equipment. But, as a matter of fact, 
in March, 1963, we were able to 
achieve 100 per cent production in this 
factory, but later on, whatever might 
be the source of trouble, whatever 
might be the contributory factor, 
labour trouble has been in the fore-
front in this plant. 

Shri Indrajit Gupta: Repe"ited 
breakdowns could not be due to labour 
trouble. 

Shri C. Subramanlam: Breakdowna 
are everywhere; only the Rourke1a 
breakdowns are highlighted. (ITltcr--
ruption). 

Shrl p. K. Deo (Kalahandi): There 
is a limit to breakdo ..... ns. 

Shrl C. subramanlam: Unfortu-
nately, in the recent communal 
troubles, Rourkela also came into the 
picture and production had to be shut 
down, almost completely because of 
these communal troubles. Fortunate-
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ly, the situation has considerably im-
proved, and today, the plant has eone 
back into normal production. 

On this occasion, I would like to ex· 
press my grateful thanks to the West 
'German Ambassador who took a very 
sympathetic and under~tanding atti-
tude durin~ those days of trouble. He 
instructed the German personnel who 
are functioning in this itourke;a plant 
that on no account should they move 
out, and they should stick to the plant 
and see that the plant continued to 
work successfully. This is ill contrast 
with regard to some other foreignf'rs 
who were functioning there. That is 
why I thought I should make special 
mention of the hclpful attitude which 
the West German Government and the 
West German authorities took, 

15 hrs. 

The production of large tonnage of 
steel by itself does not solve our pro-
blems of shortage. While the empha-
sis on tonnage goals has nad its im-
pact on production, there have also 
been complaints that the quality of 
production needs to be further im-
proved. More and more emphasis is 
being laid on this aspect. The lev!'l of 
-production of tested steel has been 
steadily improving. I may be per-
omitted to give a few facts about this, 

During 1963-64, the Rourke!'l Steel 
plant stepped up its production of test-
~d plates from 53 to 71 per cent and 
H.R. sheets from 44 to :;2 per cent. 
'There has been continuing difficulty 
'in producing tested cold rolled sheets. 
Bhilai continued to produce nearly 90 
per cent of its structurals ao tested, 
'The percentage of tested products in 
Durgapur went up as below: In 
1962-63, 51 per cent of structurals were 
tested. It increased to 64 per c('nt in 
1963-64. In 1962-63, 56 per cent of 
merchant mill products were tested. 
1t increased to 60 per cent in l!11i3-G4, 

Government are particubl· that the 
'steel plants should increasmgly pro-
duce higher-value categories of stl"el 
'which We are now importing. Experts 
have told us that the scheme for giv-
ing incentive bonuses based merely on 

total tonnage has inhibited production 
of higher value ,iTades of steel whose 
turnover in terms of tonnage will be 
less. I' am asking the plants to look 
into the scheme of bonuses from the 
point of view of encouragini labour 
participation in the production of these 
categories, which we hav~ otherwise 
to import. 

My han. friend, Shri Morarka, 
yesterday made a point that the PAC 
in its report based on the audit report 
for 1961-62 had shown how high the 
cost of production in Rourkela, 
Bhilai and Durgapur were compared 
to the project estimates. That point 
was stressed by many other hon. 
Members also. The han. Member 
from Goa caned upon me to resign 
on this account. 

Shri Shinkre: I did not ask for it. 

Shri C, Subramanial1l: One of the 
figures quoted by Mr. Morarka was 
that cold rolled sheets were produced 
in Rourkela at a cost of Rs. 2240 
against the project estimate of Rs. 407 
per ton. Mr. Ranga is not here. He 
gloated over the fact that this would 
be the result in all public sector 
projects. For one thing, these are 
figures for 1961-62, about the pro-
duction pattern of which I shall 
presently mention. For another, the 
figure of Rs. 2240 includes deprecia-
tion, while the figure of Rs. 407 does 
not. Without including deprecia-
tion, the figure was Rs. 1307-high 
enough-but the imporlUnt factor 
which contributed to this high cost of 
production in cold rolling mill was 
that the production jw;t started in 
1961-62 and the plant was working 
only to 10 per cent of the capacity, 
producing only 14,000 tons against a 
rated capacity of 1.46 lakhs tons. 
Naturally depreciation would have 
been spread over these 14,000 tons 
instead of to 1.46 lakhs tons. 

It is elementary that the cost of 
production estimated in the project 
report, which ,relates to full working 
cannot be compared with costs on the 
lIasis of one-tenth of the working. 
It is just like trying to examine a 
child which is studying in IV Standard 
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with regard to the completed sylla-
bus in the X Standard. In fact, to-
day the work cost for this steel is only 
Rs. 500 per ton, as against Rs. 407, 
much nearer the project cost. As Shri 
Morarka himself has pointed out, in 
many cases, our consultants had pro-
ceeded on the basis of raw material 
prices which are far lower than those 
actually prevalent. This itself knocks 
the bottom out of the comparison. 
Anyway, the publicity given to such 
out-or-date comparisons without ade-
quate technical basis is not only un-
fair, but also extremely depressing 
and demoralising not to me, but to 
the managers and workers of the 
plants who have been striving hard to 
improve their performance and have 
improved their performance conside-
rably. 

Shri R. S. Pandey (Guna): It would 
be beneficial if the latest figures are 
supplied to the House by the Minis-
ter, because Shri Morarka spoke on 
the basis of 1961-62 figures. 

Shri C. Subramaniam: I 'Bm giVing 
them. The House will be interested 
to know that the cost of ingots in the 
three plants now are a3 below. I am 
comparing it with the Tariff Commis-
sion's estimated cost in TISCO and 
lISCO, which have got a considerable 
background and which have got, ac-
cording to some Members, better effi-
ciency record. In Rourkela, in 1961-
62 the cost of production of ingots was 
Rs. 308 per ton. The latest figure 
now is Rs. 252 in open hearth process 
and Rs. 226 in the LD process. Ac-
cording to the Tariff Commission's 
estimaies the figures were Rs. 243 for 
TISCO and Rs. 251 for IISCO, as 
against the figures of Rs. 252 and 
Rs. 226 for Rourkela now. In Durga-
pur, in 1961-62 it was Rs. 333. Now 
it has come down to Rs. 217. In 
Bhilai, the latest figure is Rs. 214. 
We seem to be quite content to 
debate and discuss the figures of 
1961-62 whereas we should be vitally 
concerned with the costs of 1963-64 
and not the costs two or three years 

ago. This itself reflects indeed a 
basic structural weakness of our 
system of accounts, slow-moving, out-
dated and hence least equipped as 
they are to serve the purpose of 
modern management. On this I have 
to say more later. 

For the present, I can inform the 
House that we get the eost of pro-
duction every month and try tG 
find out whether there has been an 
improvement in it. If there is any 
deterioration, we immediately try tG 
find out what is the cause. Hon. 
Members may be aware that I made 
an announcement about this during the 
debate in 1962-63, that I asked the 
plants in the public sector to place 
before themselves a target of reduc-
ing their cost of production by 1~ 
per cent during 1963-64. The costs 
of production in the three public 
sector plants have been kept continu-
ally under review. On the basis of 
monthly figures we have so far 
obtained, we find that the cost of 
production of salea ble steel in 
Rourkela has been reduced by 15 per 
cent in spite of these labour and 
technical difficulties. In Bhilai it 
has gone down by 7 per cent. That 
is mainly because even in 1962-63, 
Bhilai had already attained a high 
rate of production and therefore, it 
could not be brought down further. 
In Durgapur, it has gone down by 13 
per cent during 1963-64. This has 
been achieved in spite of an increase 
of about 1.5 to 2 per cent as a result 
of rise in the price of prinCipal raw 
materials and wages. The task of' 
further reduction of cost is rendered 
obviously more difficult as we near 
operation at full capacity. But the· 
plants, both in the public sector and 
in the private sector, have to 
continually explore ways and means' 
of achieving lower costs of production 
by increased productivity. Experts 
both from abroad and from our own 
country have stressed the importance 
of proper preparation of raw 
materials if we are to achieve higher 
levels of productivity and lower our 
cost. 
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One example will suffice to illustrate 
the significance of this. Thanks to 
the use of washed coal and sinter, 
the Bhilai steel plant has been able 
to bring down its rate of consumption 
of coke for 1 ton of hot metal from 
904 Kgms to 834 Kgms in the current 
year. Durgapur and Rourkela have 
also brought down their rates of coke 
consumption from 1072 to 968 Kgms 
and from 965 to 901 Kgms respectively. 
They have still to reach Bhilai's per-
formance. The comparab:e figures 
for Japan are Rs. 552 Per ton of hot 
metal, but we have also to realise 
that Japan has the pdvantage of high-
grade and low ash content imported 
coal, whereas our coal is of high ash-
content. In spite of the washing and 
beneficiation that we do, comparative-
ly it is of a very high ash-content. 
It is by keeping an eYe on such 
economies that We can decrease the 
cost of production further. The 
economies we can obtain by benefi.ciat-
ing Our iron ore and limestone have 
also been urged on us by technicians 
time and again. Recently a delega-
tion went to Japan under the chair-
manship of the Secretary of the 
Department of Iron and Steel. That 
team also has emphasised the urgency 
of this point of view. We have, 
therefore, decided that we should 
introduce a crash programme to en-
able better utilisation of raw mate-
rials which, in the opinion of one ex-
pert, can help us increase our iron 
and steel production by 10 to 15 per 
cent even from existing facilities of 
equipment. A technical committee is 
being constituted to look into this and 
give us a quick report based on which 
we hope to implement a crash pro-
gramme during 1964-65. 

Pig iron shortage has been the sub-
ject matter of discussion in this House 
because it has affected a large num-
ber of small-scale industries, a large 
number of foundries located in th" 
various parts of the country. But it 
is not possible to improve production 
immediately. That is why, when we 
considered the problem of decontrol, 
we carne to the conclusion that we 
should continue to have distribution 

and price control as far as pig iron 
is concerned. 

But it should be our endeavour to-
have more and more production of pig 
iron. As a matter of fact, when we 
have a programme of better prepara-
tion of raw materials, the one imme-
diate advantage would be higher pro-
duction, more production of pig iron 
which could be utilised for various 
purposes. 

Another area where we are in short 
supply is flat products. Unless ~he 
Rourkela expansion programme goes 
through there is no possibility of more 
indigenous production of flat products. 
Bokaro also was expected to produce 
one million tons during the Third 
Plan period. But unfortunately that 
has not also come through. I will deal 
with it a little later. Therefore, as 
far as these two short supply items 
are concerned We have to import to 
the extent possible. 

Shri Indrajit Gupta interjected intI) 
an otherwise excellent speech a num-
ber of insinuations. One of them was 
that the Government had timed the 
decision of reorganisation of control 
of steel So as to please the west when 
the Air India Club was meeting. I 
should, I think, be thankful for small 
mercies. No one has suggested yet 
that the constitution Or composition of' 
the Raj Committee was to please 
either the west or the east or for that 
matter the far-east. I may tell my 
hon. friend, 'Shri Indrajit Gupta that 
the reason for timing the decision on 
2nd March was a simple enough one, 
namely, to synchronise it with the 
budget. As the House is aware, we 
were currently with this reorganisa-
tion taking a number of financial de-
cisions such as abolishing surcharges, 
substituting them by eXCise, introduc-
ing the concept of variable excise to· 
mop up scarcity rents etc. These had' 
to be necessarily timed with the bud-
get. I am sorry I have to disappoint 
Shri Indrajit Gupta and his friends 
who, no doubt, see a serpent in every 
rope and who have now to exorcise 
from their minds all possibilities of' 
weaving a spy story out of a straight-· 
forward administrative change. 
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Some hon. Members were concern-

ed about the stability of prices under 
this new set-up. As the House is 
.aware, the Iron and Steel Controller, 
the Railway Board and the producers 
.are all jointly in the committee, and 
I do not think all these different in-
terests will 'be so irresponsible as to 
allow a runaway inflation of prices. 
Arid, I am sure hon. Members are 
aware that we are still functioning 
within the Steel Control Order and. 
therefore, if any necessity arises it 
can always be controlled. 

I am glad Shri Indrajit Gupta men-
tioned the Question of scarcity of 
matching sections. I rnaj' inform 
him and the House that we have al-
ready taken steps to see that a suffi-
dent sum of money is kept in reserve 
to .allow import of these sections 
so as to prevent unnecessary 
idle capacity or idle steel. 

Shri Indrajit Gupta: You are hop-
ing to rely only on imports for match-
ing sections? 

Shri C. Subramaniam: One other 
useful suggestion that he made was 
with regard to the action which we 
had already taken with regard to 
standardization of sections. We have 
a large number of sections now-1500 
.and odd or so. A technical commit-
tee was appointed for rationalising 
these sections and they have submit-
ted a report reducin& the number of 
sections to 200. Therefore, we arc 
"hoping, when we have a rationalisa-
tion of these sections, it would be 
possible for us to produce most of 
these sections inside the country. 
Still I want to tell the House that it 
would not be possible for any country 
to produce all the categories and all 
the qualities of steel inside the coun-
try and to a certain extent we will 
have to depend upon imports also. 
Perhaps my hon. friend, Shri Indra-
jit Gupta might want this import 
from a particular source, but that is 
.quite a different matter altogether. 

ShrI Namblar (Tiruchirapalli): You 
can import if it is cheaper there. 

Cheapness must be the criterion in 
deciding from where to import. 

Shri C. Subramaniam: As I haTe 
already stated, we have plall~ for pro-
duction of more pig iron for which 
We have already taken action and 
that has been placed before the 
House on many occasions during the 
Question Hour. 

Many hon friends have referred to 
Bokaro. As a matter of fact, this has 
given some satisfaction to our Com-
munist friends that ultimately the 
American aid fell through. 

Shri Indrajit Gupta: And it has 
given dissatisfaction to some people. 

Shri C. Subramaniam: Naturally. 
when aid fails there has to be a 
natural dissatisfaction. If there is 
not dissatisfaction it is a little bit un-
natural. 

As the House is aware, we have 
decided to award the further engi-
neering of the project to the Indian 
engineering firm, Messrs. Dastur and 
Company who have prepared the 
detailed project report. The con-
tract for consultancy has been agreed 
upon and the firm will continue the 
engineering work they had alrt'ady 
ini tia ted in an ticipa tion of this settle· 
ment. 

Shri Indrajit Gupta mentioned the 
question of Tenughat Dam. This is 
another difficult problem which we 
have got to tackle with regard to 
water requirements of Bokaro. There 
has been a slight difference of 
opinion between the West Bengal 
Government and the Bihar Govern-
ment with regard to this dam. . But 
I may assure the House that both 
the Ministry of Irrigation and Power 
and ourselves on the one hand. and 
the States of West Bengal and Bihar, 
on the other, are fully seizedous of 
this. They are working together to 
find a way out of the intrieate pro-
blems which Shri Gupta had indi-
cated. 
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Shrl S. M. Baaerjee: What about 
the enquiry that you promised? 

Shri C. Subralllalliam: I may assure 
the House that I do not want to in-
dulge in any witch-hunting. I may 
also assure the House that we have 
not delayed any preliminary steps 
necessary for completion of this pro-
jed. Land is being acquired. The 
township is being built. The con-
sultants have been appointed and they 
are busy preparing detailed specifiea-
tions for tender. The Bokaro Steel 
Limited has been constituted as a 
separate company with an able 
Managing Director. A nwnber of 
friendly countries have expressed ac-
H ve interest in financing various parts 
of the project. I am confident that 
we can go out into the global market 
with tenders between June and 
October 1964. Depending on the res-
ponse and the availability of credit, 
we hope to be able to place orders for 
at least some of the equipment dur-
ing 1964-65. More than thjs, I am not 
in a position to state at this stage. 

Sir since certain names were ppecl-
ficall~ mentioned with regard to 
lobbying in America against Bokaro 
being in the public sector, as tar as 
evidence goes, Sir, there is no basis 
for thinking that Birla or his group 
indulged in this lobbying. 

An Bon. Member: Who else did? 

Shri S. M. Banerjee: You said that 
you were enquiring into the matter. 
Are )OU speaking after proper en-
quiry? 

Shrl C. SubramaDlam: Ye •. 

8bri Indrajlt Gupta: If it is not 
Birlas, who else did it? 

Shri C. Subramaniam: I ·am havinS 
a feW names. 

Then, Sir, in the area of special 
steels OUr main project is Durgapur 
AllOY' Steel Project which is making 
fairly good proiress. We expect to 
172 (Ai) LSD-5. 

commission the Steel Melt :Shop 
No. II on 2nd October, 1964. In 
spite of the fact that there was near-
ly 18 months' delay in placing orders 
for this eqUipment, I gave an absur-
anCe to this House during the budget 
debate last year that the first furnace 
will go into production on 2nd Octo-
ber, 1964 as it was originally envi-
saged. 

I am glad to inform the House 
that the management has responded 
to this challenge and they are hoping 
that it would be possible to have the 
first furnace inaugurated on the 2nd 
October as originally envisaged. If 
this happens, I have no doubt in my 
mind that this would be one of the 
quickest jobs done and this has been 
possible because not only the manaie-
ment responded to the call but more 
sophisticated techniques also were 
adopted for the purpose of building 
this project. 

Shrl Tyaai (Dehra Dun): What is 
the signiftcance of 2nd October, I do 
not know? 

Sbri C. 8ubramanJam: I had to pve 
a target date to them and I thought, 
I would give the auspicioUs date of 
Gandhiji's birth. 

As far as the Bhadravati Steel 
Works is concerned, the credit has 
been secured for the conversion of 
the steel pr~ect into a special steel 
project and a team sas already gone 
to West Germany for negotiating the 
terms fOr the supply of this equip-
ment. The varioUs projects which 
have been lkensed in the private sec-
tor also are making very good pro-
gress-some of them. Therefore, I am 
hoping that the special steel produe-
tion will improve considerably diJr-
ing the first two years of the Fourth 
Plan. 

The data regarding the production 
of heavy engineering iadustries have 
been covered by my hon. colleagaes 
in their speeches yesterday and to-
day. The problem of underutilisatlon 
of some of the capacity for heavy 
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rngineering industries has been men-
tioned. This arises from the conti-
nuing dependence On imports of raw 
materials and oomponents from abroad. 
The Finance Minister in his Budget 
speech has already acquainted tbe 
House and the country about the pro-
blems We face in this sphere. We 
have undertaken a survey of the PIo-
cedures we have been adopting for 
the release of foreign exchange for 
imports of raw materials for various 
industrial units under our charge. 
I hope, this analysis will enable u~ 
to USe Our scarce foreign exchange 
with greater effectiveness in promot-
ing production. The World Bank 
and sister institutions have also taken 
note of the problems of maintenan('e 
imports. I hope that with their 
assistance and other loans from 
friendly countries we will be able to 
maintain our industrial units at a 
higher level of utilisation of capacity. 

I have now to refer to the Fourth 
Plan and the action we are taking in 
that connection. As the House is 
aware, We had appointed separate 
groups to formulate the Fourth Plan 
for steel, heavy industries, coal and 
various non-ferrous metals. The re-
ports of these four groups have al-
ready been submitted. These groups 
have had the benefit of consideration 
of various points of view in regard to 
the demand for steel, coal, non-
f~rrous metals and the products of 
the engineering industries. They 
have suggested on the basis of their 
consideration a number of new pro-
jects to be taken up both by Gov-
ernment and by the private sector 
and we propose to haVe these reports 
examined in detail and initiate action 
on the various projects that have 
emerged for consideration. I shall 
at a suitable stage acquaint the House 
tully with the details of these reports. 

In uu. connection the hon. Leader 
of the Swatantra Party raised the 
point with regard to priority with re-
prd to the aencultural leCtor and 

the industrial sector. It is absolute-
ly necessary to have steel today. 
When we talk of agriculture, we talk 
of electricity. We have to produce 
electricity. and transmit -and use that 
electricity. All this would mean 
various equipment which requires 
various metals and. various factories 
for prodUCing these various equip-
ments. We talk of tractors. That 
requires steel and various other 
metals and factOries for the produc-
tion of these tractors. We talk about 
fertilisers. Fertilisers do ~ot f&ll 
from the heavens; they have ,ot to be 
produced. That means, factories, 
equipments and the basic metals re-
quired for them. Therefore we can-
not talk of agricultural development 
today without industrial devE'lopment. 

Shri Kapur Singh (Ludhiana): You 
have completely misunderstood l:ihri 
Ranga's point. 

Shri C. Suhramaaiam: I am ccming 
to the other point also. 

Shri P. K. Deo: Only, workmen 
1'/ ill need food. 

Shri C. Subramanlam: Then, Shri 
Ranga quoted Rajaji. Unfortunately. 
he is not here, but I can tell ~he ljOIl. 
Member, Shri Ranga, that I know 
Rajaji a little better thal'l he knows 
him. He is just like our Upanisnads 
and Vedas. You can find authority 
from his speeches for any point of 
view. Therfore if we want to substan-
tiate gigantic structures, I can quote 
from his speeches and his writinp. 
Do you want to justify socialism? 
Nobody else has justified so~lal!sm or 
has advocated socialism better than 
Rajaji. 

Shri P. K. Deo: That is his versIon. 

Shri C. Subramaniam: Therefore to 
quote Rajaji is a little bit misleading. 

Sbri P. K. Deo: His socialism is 
different from yours; you have to ap-
preciate the difterence. 
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Shri S. M Banerjee: Now, there is 
Rajaji and Raniji. 

.8hri C. SubramanJam: I wish to 
bring before the HoUSe the fact that 
these studie. have emphasised the 
need fOr a continued and detailed 
attack on various plannini problems 
in the industrial sphere. It has be-
come particularly important to dove-
tail the detailed planning !or raw 
materials, machinery, transport and 
power in the inter-related areas of 
mines, steel and heavy engineerini· 
The studies we have made also em-
phasise the obvious fact that a five-
year time limit has no particu 1 ar 
validity in industrial planning. The 
demand fOr particular produ"t~, the 
equipment required for prod.;cing the 
products and the investment which in 
turn is needed to make this rna chi-
neIj·L-each of these steps succeeds the 
(ll)er by the necessary gap of a few 
years. For instance, a steel plant 
takes not less than three years to 
build and two years to get over its 
teE-thing troubles. So, if We want. a 
million tonnes of steel five years from 
now, we should plan its construction 
from today. But, to get the equip-
ment for this plant in time during 
these five years, we should have 
planned a heavy' engineering factory 
even five Or seven years Earher. This 
forward and backward linkag£; makes 
it necessary to take a careful and a 
long-term ':yiew in industrial plan-
ning. It also emphasises the need for 
detailed studies being done in respect 
of demand, technology and the possi-
bilities ot production in the country. 
We have decided, therefore, to set up 
a suitable agency to undertake det.ail-
ed planning for steel, heavy engineer-
ing, coal and various non-ferrous 
metals. The form in which the de-
tailed planning should be done is 
under consideration by Government. 

With regard to the various projects, 
detailed project reports will have to 
be got ready before time. The one 
lesson which we have learnt, parti-
cularly' with regard to the deficienc-
ies during the Third Plan, is that in 
many of the Third Plan projects the 

detailed project reports wt're not 
ready and had to be commissioned 
only during the Third Plan period . 
They take time; therefore, it is 
my intention to have these detailec! 
project reports in respect of many of 
the projects prepared even now so 
that during the Fourth Plan they 
could be easily taken up. 

Dr. M. S. Ane7 (Nagpur): Will 
what you have planned be taken as 
final and decide the scope of the five-
year planning about these matters? 

Shri C. Subramanlam: It will form 
part of the five-year plan; it will fit 
into that. 

As far as the Goa-Hospet steel 
plant is concerned, we have already 
recei ved the preliminary project re-
port. As regards the Bailadilla-
Visakhapatnam project, the prelimi-
nary project report is expected short-
ly. The hon. Member who spoke 
last, namely, the han. Member from 
Madras mentioned about the Salem-
Ne'yoveli project. All the tests are 
over now, the report is under compi-
lation and we are hoping that that re-
port will be available soon. 

Now 1 want to refer to one vital 
aspect of industrial development, that 
is management. Ultimately, the SUc-

c~ss of various plants and projects 
depends on the men who manage 
them and the technique of manage-
ment they adopt. May I crave the 
indulgence of the House to share with 
the Members some of my thoughts 
and experiences as a result of my 
association for the last two years 
with some of the major public sector 
projects in the country? At the 
very outset, I must point out that 
I fully' believe that Parliament .as the 
ultimate owner of the enterprises In 
the public sector is the final arbiter 
tn regard to all policy decisions re-
lating to the management of the 
public sector. It is precisely becau~e 
of the healthy interest taken by thlS 
House in variouS aspects of manage-
ment that I wish to take this oppor-
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tunity to place some aspects of this 
problem before his House. The fact 
that the House has given the manage-
ment of the various public sector 
organisations under this Ministry 
substantial freedom and flexibility of 
operation also gives me further reason 
to hope that the practical problems I 
place before the hon. Members will 
receive a sympathetic response. 

A socialist society ascribes a very 
important role to the public sector. 
Indeed on the success of industries in 
the public sector depends the growth 
of the economy as a whole. Hence 
the managers of the public sector 
undertaking have a vital role in 
nation-building. We have, therefore, 
to set before them clear and well-
defined goals if we are to expect quick 
and good results. At the level of Gov-
ernment and Parliament, we should 
have a clear and coherent philosophy 
regarding public enterprises and their 

management. 

The Finance Minister in his budget 
speech pointed out that enterprises in 
the public sector should not only make 
profits but also should make good pro-
fits. He ciarified that his intention 
was that they should give a good divi-
dend to the exchequer and yet be able 
to build up reserves to finance their 
future expansion. This is a view 
which I whole-heartedly share. There 
has been some doubt recently as a 
result of the manner in which a 
recommendation of the Public Accounts 
Committee has been phrased suggest-
ing a ceiling on profits of the public 
sector. I suppose this is not with 
reference to the industries which are 
producing various machines and other 
equipments because these machines 
and equipments are necessarily to be 
utilised in the private sector whereas 
there is no ceiling of profits with 
regard to the private sector. I sup-
pose it is not the intention of the 
Public Accounts Committee that the 
public sector alone should have these 

restraints. Certainly, this is definitely 
not what a socialist society envisages. 
Profits are increasingly becoming a 
measure oC efficiency and acquiring 
respectability even in communist 
countries which earlier avoided the 
use of the word though not the idea 
itself. I do not see why we alone 
shOUld take such a puritanical attitude 
with regard to profits. Therefore I 
want that these public sector proje~ts 
should function efficiently and on the 
basis of that efficiency they should 
earn more and more profits or to put 
it in the communist jargon they should 
('re"te surplus for the purpose of 
further expansion. 

I have been acquainting the House 
from time to time with the steps 
taken by me to re-organise the 
management of the public sector 
undertakings with a view to bringing 
greater authority to the Manager of 
the Plants and to freeing him from 
restrictive regulations. Many of our 
public sector undertakings still operate 
under Governmental patterns of 
accounting and audit. Their person-
nel policies are based generally on 
Governmental traditions. Systems of 
accounting, reporting purchase and 
sales derive from Governmental pat-
terns and are scarcely suited to indus-
try which needs more than anything 
else speed of decisions. These have 
to be. changed. But this is possible 
only If our national philosophy in 
regard to the public sector enterprise 
changes .. We should stop expecting 
the public sector undertakings to per-
form as well as a private sector 
undertaking -but under much more 
severe restrictions in regard to 
powers and responsibilities of indivi-
dual managers. 

introduced certain changes in 
September, 1963 with regard to the 
management of Durgapur Steel Plant 
and Sindri Fertiliser Plant. Sindri 
Fertiliser Plant is under the charge 
of my colleague Shri Humayun Kabir 
and Shri Alagesan. But as far as 
Durga,:,ur is concerned, this chan~e 
has Ylelded very good results and 
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today we find production going up 
and efficiency increasing there. The 
other important aspects of the manage-
ment changes were in regard to the 
establishment of proper personnel 
practices and proper commercial 
organisation for both purchase and 
sales. These are various aspects to 
which we are giving attention. 

I want to refer to one other impor-
tant thing, that is, audit. This is 
another important handicap that the 
public sector suffers from the remedy 
for which lies with Parliament. This 
arises from the supplementary audit 
which Comptroller and Auditor 
General undertakes of all public sec-
tor undertakings under the powers 
given to him by the Companies Act. 
The manner in which he does the 
audit which he does over and above 
the regular Chartered Accountants' 
audit by a firm of auditor nominated 
in consultation with himself is decided 
by the Comptroller and Auditor 
General himself. Time and again, I 
have come up against the excuse that 
such and such a decision could not 
be taken for fear that ComptroJler and 
Auditor General's resident audit will 
comment. The 'audit-para' is an 
effective answer to shut up adverse 
criticism from those who ask for quick 
decisions in the public sector. Before 
I proceed further with my comments 
on this, I must state that I find that 
the Comptroller and Auditor of India 
is fully aware of the need for a change 
in the type of audit and executive 
reactions to audit. He has recently 
mentioned this in a speech at Madras. 
He says: 

"It should not be business of 
the Auditor General or the audi-
tors working under him to look 
for skeletons in the cup-board but 
they should instead see whether 
the whole organisation is running 
eftlciency." 

The Auditor General takes the view, 
however, that there is no harm in 
asking executives to explain; after all, 
if the decision is bona fide, one should 

be bold to own a mistake. I am afraid, 
the position is not as simple as this. 

An able Chairman of the Unilever 
Limited Lord Heyworth once said: 

"Industry is not an exact 
science and no one can tell at the 
point of taking a decision whether 
it is going to prove right or wrong 
but three weeks later or some-
times an hour later you can tell-
but one cannot at the time. The 
point is that decisions have got to 
be taken in time. If people came 
to looking at everything I did in 
a year after the event, the share-
holders would be horrified that 
some of those decisions were quite 
wrong in the light of after events. 
The mere fact that I felt someone 
was looking over my shoulder all 
the time and was going to 
examine these things any time 
later, the less I would be inclined 
to take a decision-the less deci-
sive I would be. If I do not take 
a decision, they cannot prove I 
was wrong." 

The House is aware that in Septem-
ber, 1963, I tried to persuade without 
success the Comptroller and Auditor 
General to relax the requirement of 
having his auditors in the Durgapur 
Steel Plant and confining audit to that 
by the usual chartered accountants. 
To meet this situation, we created an 
audit cell in Durgapur Steel Plant 
with an official and five assistants 
exclusively answering the C. & A.G.'s 
resident audit officer's queries. I think 
the House should know of the types 
of queries which are raised in his 
plant and which keep operating execu-
tives busy at least part of their work-
ing day. The audit oftlcer's pursuit of 
details in one month led him to 
enquire as to why some tiles had been 
purchased in. 1957, some chairs had, 
been rented out, some sanitary mate-
rials lay un utilised. I would like the 
House to appreciate that the time 
taken by executives in answering these 
queries is time which could wt:ll have 
been spent in producing more steel. 
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[Shri C. Subramaniam] 
These queries concern mainly minu-
tiae of management and not overall 
ftgur'!s. The queries in themselves 
may look innocuous. But it is the 
p.,-chology they create that is dan-
Berous. The manager who takes bold 
decisions finds himself more and more 
liable to explanation to an auditor 
who seldom realises the urgency ot 
industrial activity. The manager who 
plays it sate and according to the 
book of words finds himself coming 
on top. This multiplies the tendency 
to evade responsibility. As one 
manager put it to me, it is as though 
a private company were subject to 
enquiry by a shareholders' meeting 
every day' of the year. Besides, the 
private sector producer with whom 
the public sector manager is conti-
nually compared operates under a 
system far dill'erent. This House will 
have, therefore, to decide whether we 
shall have this detailed control ot 
every day, day-to-day administration, 
()r we shall judge the performance 
once in six months or once in every 
year as to how far they have succeed-
ed. After all, the ultimate success 
depends on how far there has been 
efficient production and how far they 
have been able to earn profits. A 
person may follow the procedure 
correctly but still ultimately find that 
the concern has ended in a failure. 
"Therefore, we have got to adopt more 
commercial methods. I am glad, in 
that connection, Shri Nath Pai quoted 
Galbraith but immediately he relaxed 
further to say that still we should 
"ave detailed control. I do not know 
what he means by that. But I think 
he will have a clearer exposition of 
this and tell me what he means by it. 

Shri Nath Pai: Nnw or later? 

Shrl C. Subraman1am: It is not as . .t we are having for the first time 
lPubllc lector undertakings in our 
country. ·There are other countries 
which have got more public under-
'takings than we have. Lord Robens 
.w11.o contro1s the nationalised coal 
industry in Britain was here and I 

asked him whether the Comptroller 
and Auditor General was the person 
who audited his accounts. He said, "I 
would not allow him to come any-
where near me. It is the chartered 
accountants who have got to do audit-
ing. If I fail, then it is a question of 
finding out why I have failed and it 
I have not discharged my duties, then 
I should be sent out". 

Shri Nath Pal: Are not you mis-
quoting me? I said, we are confining 
to financial audit and what we need 
is technical audit, an audit of 
efficiency. 

Shrl C. Subramauiam: I am glad. 

Shri Sath Pai: I did say. I am not 
interpol.,' jag now. 

Shri C. Subramanlam: I have got 
what you have stated here. This is a 
contradiction. The hon. Member may 
go through his speech carefully. 

If sncialism is to succ(>ed, if public 
sector is to make profits and innova-
tions. if th~ managers in the public 
sectors are to stop passing th(' buck 
and start taking courageous decisions, 
the HOllse will have to consider· 
whdher it is righ t to start the race 
with a handicap for the public sector. 
By all means have two commercial 
auditors independently to do the 
audit. if ~'ou may. But let us at least 
have respite from the dedicated scru-
tiny of trivia and leave public sector 
plants to handle their production pro-
blems and not occupy themselves in 
answering for the trivial errors of 
some executives who might have lett 
long ago. 

Shri Nath Pai: May I ask only one 
question of the hon. Minister? Would 
he call -it as trivial it the estimates of 
his experts 10 wrong to the extent of 
54 per cent, and only 30 per cent of 
imported machinery has been used and 
the rest has been lying idle for as 
long as a whole year? Is that trivial? 
Is that a minor thing? Is that bother-
ing about a chair or a table? Is it 
fa i r to say all that? 
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Shri C. SubramlUliam: After all, we 
have a schedule of programme with 
regard to each industry, when the 
machines would arrive, when they 
would be erected, when they would 
go into production and so on. There-
fore, we can go into that. If there 
is any deficiency there because of the 
management, the best thing to do is 
to send out the manager immediately; 
that is the best thing rather than to 
look into it two years later. That is 
'Why I am saying that in an industry 
'what is required is not an inquiry 
two years later but what is important 
is an immediate looking into the whole 
matter for lhe purpose of finding out 
whether everything is going on all 
right, and ultimately we shall have 
to depend upon how at the end of 
the year they have performed. 

In this connection, I would also like 
to mention one other fact which was 
pointed out by Shri Nath Pai, with 
regard to the estimates of the Heavy 
Engineering Corporation. He made a 
point that the cost had increased from 
R~. 125.95 crores to Rs. 206.5 crores 
in 1963-64. I wen t through the Esti-
mates Committee's report. The excess 
pointpd out by Shri Nath Pai does 
seem to be a grievously large one. 
But if we pause for a moment and 
proceed further on In the report of 
the Estimates Committee, we read 
that: 

"The increase of Rs. 64 crores 
has been explained to be due to 
the inclusion of items not includ-
ed in the detailed project report." 

1 can understand finding fault with 
the con9Ultants for not including these 
Items in the detailed project report. 
But to say that the cost has increased 
from Rs. 125.95 crores to Rs. 206.5 
crores, I ma~' say, is a little bit mis-
leading. 

Yet another aspect to which I would 
like to invite the attention of this 
House is the conditions of aervice of 

pubiic sector managers. If we are to 
get the best managers in the country 
to work in the public lector, we have 
to create the conditions to attract 
them. Salary alone is not a sufticient 
consideration. It is very often the 
combination of prestige, status, per-
quiSites and pay that attract a man to 
a job. We have to give our managers 
in the public sector higher prestige, 
status and salaries comparable to 
those offered in the private sector. 
Invariably, I find that the present 
pattern of salary distribution diverts 
some of the best minds in the country 
to jobs in the private sector. I am 
not saying that the jobs In the pri-
vate sector are not important, but, 
comparatively speaking, we have 
today a situation in which a young 
engineer can get more as a salesman 
in a private sector company selling 
steel than in a factory in the public 
sector producing essential equipment. 
This distortion of priorities by the 
structure of salaries has to be ended. 

The magic of 'jobs with Govern-
ment' will not have the same force a 
few years on as it has today. I, there-
fore, hold it to be of the greatest 
importance for the public sector 
undertaking to adopt a personnel 
policy which is more inkeeping with 
the modern industrial practices. Their 
managers should be recruited on the 
same 'hire and fire' basis as is done 
by private undertakings. They should 
be paid on bases comparable to pri-
vate s('~tor remuneration. Heads 
should roll, if performance is unsatis-
factory. I include the Minister also 
in this regard. If I fail I should be 
dismissed. Promotion and preferment 
should go by merit and performance 
and not according to the sheer weight 
of dead years. 

We have also got to undertake an 
industrial training programme. Un-
fortunately, till now, this training 
programme was isolated from the 
educational programme. It has been 
isolated from the research institutions. 
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[Shri C. Subramaniam] 
We have to bring about a correlation 
between the educational institutions, 
particularly, the higher technological 
institutes which we have built up and 
the various technical institutions 
which we have built up. I am glad 
that my hon. friend Shri K. C. Pant 
made this point in his very construc-
tive speech with regard to the corre-
lation between the educational insti-
tutions and· other technical institutions 
and industrial training programmes. 

As I have already stated, manage-
ment itself is becoming more and 
more technical, and we should have 
a sufficiently large programme of 
training our Industrial managers. The 
history of industrial development in 
other countries shows that no country 
has made much headway by continu-
ing to depend upon imported techno-
logy. Therefore, we have to have 
large programmes of research and 
development. In the field of research, 
particularly the National Metallurgi-
cal Laboratory and the Fuel Research 
Institute have done very good work. 
But the time has come when we have 
to have a more comprehensive work 
in this field. Therefore, it becomes 
Decessary not only to have more insti-
tutions but to have the neces-
lary resources for this purpose. 
We should also bring about a 
co-ordination of these activities. We 
have got equipment in the various 
steel projects. We have got equip-
ment in the variou8 technical institu-
tions. We have also got man-power 
in these technical institutions. Till, 
DOW, there has been no co-ordination 
between the research activities carried 
on in these institutions, our national 
institutes of research and our indus-
trial units. There will have to be 
grllater co..ordination between these 
institutions. These are the various 
aspects which we shall have to 
consider. 

Lastly, I would like to touch upon 
labour relaticllUI. I know, Sir, that 
the time given to me is over, but 

with the indulgence of the House, I 
would like to take a few more 
minutes to deal with the labour pro-
blems about which much concern was 
expressed. I may inform the House 
that I grew up as a labour leader. So, 
I know the problems of labour, and 
all my sympathies are with labour. 
When I took over this important port-
folio, the first thing that I did was 
to tell the managers that our indus-
trial projects in the public sector 
should become ideal labour-employers, 
and there should be ideal labour 
relationship. I can inform this House 
that our industrial managers have 
done their best; in spite of their own 
rigidities of approach and in certain 
cases in spite of their bureaucratic 
approach, they have done a good job, 
and they have tried their best to bring 
about a better atmosphere. But, still, 
we have got to consider that there 
are two sides to the problem. I think 
my hon. friend Shri Indrajit Gupta 
mentioned that there should be a 
human and civilised approach. I agree 
with him. 

.8hrl Indrajit Gupta: I did not use 
those very words. 

Shrl C. SubramaDiam: !lut it shOUld 
be a two-way traffic. If you go out 
and lock up your managers or assault 
your supervisors, or boo the managers 
as they go round the project, will it 
be a humane and civilised treatment 
on the part of labour? After all, 
managers also are human beings, and 
they also react in • human way. Is it 
considered that this will be permitted 
particularly in a country for whicb 
my hon. friends opposite have so 
much of admiration? 

Shrl Indrajit Gupta: Why should 
my hon. friend mak& insinuations? 

Shrl C. S.bramanlam: Any such 
indiscipline there would not have 
merely ended with putting the men 
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inside the lack-up, but they would 
have been completely liquidated. 
Therefore, while I have all the sym-
pathies for labour, at the same time, 
we have got to see that labour also 
behaves properly. 

I may say that I am not blaming 
the labour alone for that. We have 
created conditions in such a way that 
there is bound to be conflict. The 
'original sin', if I may say so, was the 
starting of these trade unions based 
on political parties. Of course, imme-
diately, my hon. friends from the 
Communist Party will say 'No, no, 
the AlTUC has nothing to do with 
the Communist Party'. Even though 
the same person is the chairman of 
the Communist Party and the General 
liecretary of the AITUC, yet, he works 
in compartments, and he is such a 
detached yogi that once he goes into 
the AlTUC he functions purely as a 
trade unionist and once he goes into 
the Communist Party, he becomes a 
party member or a party chainnan! 
Sir, that is impossible. 

In the same way, the Socialist Party 
has got the HMS. So far as the Con-
,ress Party is concerned, even though 
we also say that we have nothing to 
do with the INTUC, still it is under 
the influence of the Indian National 
Congress. 

8hri Nath Pal: All the trouble i& 
because of the trade union of the 
Government coming into the picture. 

Shrl C. 8ubramaaiam: Now, the 
DMK is coming into politics in the 
south, and so, they may also have a 
trade union under their wing, so 
much so, that, now, a trade union 
instead of being a mere trade union, 
is becoming a power and status sym-
bol of political parties. 

Shri Surendranath Dwivedy: And 
Government also. 

Shrl C. Subramaniam: Now wh'at 
is to happen tomorrow? Suppose 
there are two communist parties, one 
of the Peking variety and the other 
of the non-Peaking variety. Suppose 

tomorrow the PSP nd the Socialist· 
party of Dr. Lohia merge. These 
may be two wings of the HMS, one 
with the Congress and other with 
the new party. 

Shri Surendranath Dwlvedy: No, 
no. The INTUC is there. There is no 
difficulty. I do not think they are 
going to start another inside that. 

Sbri C. Subramaniam: In the same 
way, the INTUC. Whenever there is 
no strong leadership. in the INTUC 

.... 4iOIld whenever there is faction within 
the Congress Party, that gets itself 
reflected in the INTUC also--there 
are two ractions in the INTUC. We 
see it everywhere. 

Therefore, what I say is that unle .. · 
we take away this pOlitical attach-
ment of trade unions, it wiU not be 
possible fOr us to make any progress 
whatsoever becoause this trade union 
activity is political activity in the 
guise of trade unionism. It is going 
on now. When it is in the interest of 
various pOlitical parties to bring down 
the Government, one way of doing it 
is to see that on the economic front 
We become a failUre, and that can be 
attempted by affecting production ... _ 

Sbri Surendranath Dwivedy: You 
are diverting the issue. 

Shri C. Subramaniam: in the 
various industrial projects. Even 
though they might protest that they 
are interested in building up the pub-
lic sector projects unconseiously the 
working of their mind is to see 
that they should not be u success; 
otherwise, the prestige and power or 
the Congress goes up. 

Shri Surendranath Dwivedy: This is 
something nonsense. 

Shri C. Subramaniam: I '<1m also a' 
human being. I know. 

Shri Surendranatb Dwivedy: We-
are not going to swallow this chal'ge. 
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Sllri C. Subraman1am: 
human reections. 

know 

Shrt Surendranath Dwlvedy: He 
cannot make the charge that all poli-
tical varties do not want tht' public 
.sectOr to be a success? This is humbug. 

.Mr. Speaker: Order, order. 

Sbri C. Subramaniam: I am gl'ad 
the hon. Member is so detached that 
in spite of his political opposition, he 
will help the Congress in making .. 

Sbri Surendranatb Dwivedy: Not 
the Congress. There you are making 
. a mistake. The cat is out of the bag. 

Sbri Koya (Kazhikode): The Cong-
ress is not the country. 

Sbri Surendranath Dwivedy; The 
Jtublic sector is not Congress property. 

Mr. Speaker: Let us prucecd now 
in the manner we are required to. 

Sbri C. Subramaniam: Unfortu-
nately. find another th:llg. Any 
individual is entitled to ~tart labour 
union, so much So that it is not one 
labour union or two labour un:ons but 
a multiplicity of labaul' unions thoat wc 
see today. No doubt, we have got 
codes of cunduct at the h:ghest level. 
I am sure when the labour le-aders 
enter into them, they do so sincerely 
and genuinely and they also try to 
implement them. But what about 
the lOwer level? They 'Ilre not inte-
rested in the national leadership enter-
ing into these codes of conduct. They 
want to be the dominating factor in 
each in1;vidual plant. Therefore, 
there is a continuous tussle gOing on. 

Therefore, in the present structure 
of trade unionism, in the present 
.ltructure of our labour poliCY, 
for which I take the blame as a Con-
gressman and as a Congress Minister, 
in the present structure ot labour 
policy where we allow a multiplicity 
of labour unions based on and attached 
to political parties, there is a built-In 
position of conflict. I want to empha-
.sise this fact, and I say it with regard 

not only to public sector projects that 
unless industries grow, unless pr~uc­
tion improves, there is no question of 
improving the lot of the common 
people. From that viewpoint, we have 
to evolve a labour pOlicy which will 
take a'way these pOlitical inftuences 
and political conflicts. After all we are 
all human beings. We want to SUCceed 
for ourselves. Therefore, we have to 
evolve a policy which will not have 
built-in conditions of conflict and, if 
I may say so, confusion. This is one 
aspect which will have to be kept in 
mind . 

If I have said anything to offend 
any of my political friends opposite, I 
am prepared to withdraw it. But it 
is not a question of any political party. 
It is a question of national interest. 
It is a question of national policy. It 
is a question of building up the coun-
try in a way which will give new 
opportunities, a new life and a new 
spirit to the millions of our people. 
That can happen only when we suc-
ceed in our industrial programme. 
The industrial programme cannot 
succced unlcss we have the co-opera-
tion of the entire labour, unless labour 
becomes more efficient, unless we 
create condition~ in which labour and 
manage-ment can co-operate fully. 
That is why I am pleading: let us sit 
down and discuss I may be wrong. 
But if any other Member is prepared 
to suggest any other solution . . . 

Shri Surendranatb Dwivedy: We arc 
prepared to evolve a labour policy so 
far as the public sector industries are 
(oncerned. Let Us do that. Let us 
find out what is the root of the 
trouble and who is respolUlible for it. 
If the hon. Minister is prepared, so 
far as Rourkela is concerned, to 
appoint a commission to inquire into 
the causes of the labour trouble and 
who is responsible for it, I say cate-
gorically here that if the labour 
union belonging the HMS is esta-
blished to be responsible for the 
trouble, we will have nothin, to do 
with it and we will decr.r U. !.at us 

. ---
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go into I.~)h matter. This is a very 
serious matter .... 

Mr. Speaker: That interruption is 
enou.gh, 

Shrt SueJUlranaUi Dwlvedy: Let WI 
evolve a labour policy. 

Shrl C. Sabramaniam: I .am not 
singling out any individual plant. 

Shri SureDilranath Dwivedy: Let it 
be anywhere in the country. 

Shrj C. Subramanlam : I am refer-
ring to the entire national ~ituation 
today. I have no doubt in my mind 
that unless we are able to find a 
solution to this ticklish problem, 
whatever other measures We might 
take with regard to investment, with 
regard to putting into the plants hun-
dreds of c)'ores and so on, we will 
not be able to get the full results 
and full yield rfrom those projects. 
That would mean delaying the coming 
of the millenium for the poor people 
of this country. 

I hOPe the House will give some 
thought to some of the thoughts and 
ideas I ha\'e expressed and ultimately 
I hope and trust the House will take 
decisions which will contribute . to 
the further growth of industry which 
alone will lead to betterment of the 
society. 

Mr. Speaker: Am I required to 
put any cut motion separately?-No. 
All the cut motions wpre put and 
negatived. 

Mr. Speaker: Th .. · question is: 
"That the re-;' ,·~t;ve sums not 

exceeding the amounts shown in 
the fourth column of the order 
paper. be granted to the President, 
to c01!J.p!.ete the sums necessary to 
defray the charges that will come 
in course of payment during the 
year ending the 31st day of March 
1965, in respect of the heads of 
demand entered in the second 
column thereof against Demands 
Nos. 79 to 81 and 1311 relating tb 
the Ministry of Steel, Mines and 
Heavy Engineering". 

The motian was adopted. 

The motions for demands fOT Grant. 
which were adopted by the Lok Sabhu 
are reproduced below-Ed. 

DEMAND No. 79-MINISTRY OF STJ:EL, 
MINES AND HEAVY ENGINEERING 

"That a sum not exceeding 
Rs. 37,74,000 be granted to the 
Presidllnt to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1965, in respect 
of 'Ministry of Steel, Mines and 
Heavy Engineering' ... 

DEMAND No. 80-GEOLOGICAL SURVEY 

"That a sum not exceeding 
Rs, 3,24,84,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1965, in res-
pect of 'Geological Survey', .. 

DEMAND No. 81-0TIIER REVENUE Ex-
PENDITURE OF TilE MINIS THY OF STEEL, 
MINES AND HEAVY ENGINEERING 

''That a sum not exceeding Rs. 
35,13.40.000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1965, in res-
pect of 'Other Revenue Expendi-
ture ot the Ministry of Steel. 
Mines and Heavy Engineering· ... 

DEMAND No. 136-CAPITAL OUTLAY OF 
THE MINISTRY OF STEEL. MmES AND 
HEAVY ENGINEERING 

"That a sum not exceeding 
Rs. 1,26,37,92,000 be granted to 
the President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1965, in respect 
of 'Capital Outlay of the Ministry 
of Steel, Mines and Heavy Engi-
neering'." 
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15.58 hrs. 
MINISTRY 01' ExTERNAL AFFAIRS 

Mr. Speaker: We shall nOW take up 
the Demands under the control of the 
Ministry of External Mairs. 

DEMAND No. IS-TRIBAL AREAS 

Mr. Speaker: Motion moved: 
"That a sum not exceeding 

Rs. 14,54,01,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the ycar ending the 
31st day of March, 1965, in respect 
of 'Tribal Areas'." 

DEMAND No. 16-ExTERNAL AFFAIRS 

;Wr. Speaker: Motio;) moved: 
"That a sum not exceeding 

Rs. 16,99,91,000 be g~anted to the 
President to complete the sum 
necessary to defray the charges 
which will come in courSe of pay-
ment during the year ending the 
31st day of March, 1965, in res-
pect of External Mairs'." 

DEMAND No. 17-DADRA AND NAGAR 
HAVEL! AREA 

Mr. Speakl!1': Motion moved: 
"That a lum not exceeding 

Rs. 17,2.2,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1965, in respect 
of 'Dadra and Nagar Haveli 
Area'." 

DEMAND No. 18-0THER REVENUE Ex-
PENDITURE OF THE MINISTRY or Ex-
TERNAL AFFAIRS 

Mr. Speaker: Motion moved: 
''That a sum not exceeding 

Rs. 7,16,06,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of paY-
ment during the year ending the 
31st day of March, 1965, in re~­
pect of 'Other revenue expendI-
ture of the Ministry of External 
Affairs'." 

DEMAND No. 115-CAPITAL OUTLAY OF 
THE MINISTRY OF EXTERNAL AFFAIRS 

M.1r. Speaker: Motion moved: 

"That a sum not exceeding 
Rs. 1,51,25,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March. 1965, in respect 
of 'Capital Outlay of the Ministry 
of External Affairs'." 

Mr. Speaker: Those hon. Members 
desirous of maving their cut motions 
may send chits to the Table within 
the next ten minutes 

Shri P. K. Deo: While moving the 
cut motion standing in my name, I 
beg to submit that it is gatifying to 
note that the world is today no longer 
divided between two monolithic and 
antagonistic power blocs; thanks to 
the statesmanship of the UK, USA and 
USSR in signing a test ban treaty and 
the great political foresight shown by 
the USA and the USSR by relirieving 
this world from a boiling cauldron in 
the Caribbean by solving the Cuban 
crisis, which would otherwise have 
not only led to mutual suicide of the 
USA and USSR but would have led 
to the total annihilation of the world. 
A new awareness has dawned on the 
world that there is no future for . the 
world without some kind of a world 
order. 

In spite of this favourable climate 
being created in the world, it is reg-
rettable to note that the graph of ten-
sion so far as our relations 
with Pakistan are concerned has been 
increasingly rising. We hear distress-
ing reports of firings by the Pakistani 
Rifles along our border. Several ins-
tances of violation of cease flre have 
come to our notice along the Kashmir 
border Communal passion has been 
let loose in Pakistan. which has led 
to the migration of nearly two lakh.l' 
of refugees from East Pakistan. This 
stream has not yet dried up. The 
influx is at the rate of 5,000 per day. 
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As many as 30,000 Christians have 
come from East Pakistan from the 
Mymensing area. We learn that 
Buddhists are also coming away: 
from Pakistan. We will have to 
give them full opportunity for 
rehabilitation. After all, it is We who 
were a party in agreeing to the vivi-
section of this country on the basis of 
religion. I condemn all those who say 
that we should retaliate. It is unchi-
valrous, cowardly and un-Indian. We 
sincerely hope, this House also since-
rely hopes, that the Home Ministers' 
conference which is now taking place 
will be crowned with success and a 
climate of safety will be created for 
the minorities in Pakistan. Whenever 
there is communal riot in Pakistan, 
naturaly it has it. repercussions in 
this country, and I therefore hope 
this conference will go a long way to 
crea Ie a climate of safety for these 
minorities. 

16 hrs. 

As you know, the joint talks at the 
Ministerial level on Kashmir had 
failed. On the eve of the talks, the 
Sino-Pakistan alliance, a marriage of 
convenience, was solemnized, and the 
dowry given was 2,000 square miles 
out of the 32,000 square miles of 
Indian territory illegally held by 
Pakistan. It cnme as a bank just on 
the eve of these talks. We all know 
that Kashmir is an integral part of 
India, in fact and in law. This is 
affirmed by history. tradition and cul-
ture. We got the legal status by the 
Instrument of Accession of Maharaja 
Hari Singh and it has been further 
ratifi.ed by the Constituent Assembly 
of Kashmir, and subsequently bv the 
elected Assembly of Kashmir. 

However firm it may be,' if We want 
that it should be permanent, we will 
have to win the heart of the people 
of Kashmir, and make them feel one 
with us. This cannot be achieved by 
thrusting on them an unpopular and 
corrupt Government as we have done 
for the last ten years. 

Then separatist provision of article 
370 has to be abrogated. That will 
hasten the process of full integration 
of Kashmir with India. 

I cannot appreciate why the pro-
blems of Goa, NEFA and Nagaland 
should be looked after bj. the Ministry 
Of External Affairs. They are integral 
parts of India, their problems are our 
domestic problems; if at all they are 
to be looked after, they sh:lUld be 
looked after by the Ministry of Home 
Affairs. 

16.03 hrs. 

[MR. DEPUTY-SPEAKER in the Chair]. 

The hesitancy on the part of Gov-
ernment in taking such action puts 
impediments in the process of natio-
nal and emotional integration of this 
country. Unless we act in the right 
direction, we should be afraid that 
Assam in no time will be a second 
Kashmir for India. 

With all their hesitation, so far as 
Kashmir is concerned, it is a good 
thing that the correct step has been . 
taken in that the Sadar-e-Riyasat is 
going to be termed the Governor, and 
the Prime Minister is going to be cal1-
ed the Chief Minister as in any other 
State. We have also taken the cor-
rect step in freeing Sheikh Abdul1ah, 
the leader of the masses in that area. 

For the Kashmir problem there 
should be a national approach; it 
should not be a parochial or partisan 
approach. It should not be thought 
that it is the National Conference, 
which is a part of the Congress, which 
is the only organisation which can 
deliver the goods. There are patriotic 
elements like Shri Premnath Dogra, 
and the Praja Parishad, which is a 
unit of the Jana Sangh. All these 
patriotic forces should be rallied to-
gether and a national Government 
be forged if we want the people of 
Kashmir to be with us tor all time to 
come. Once the people of Kashmir 
are with us, no evil design of Pakis-
tan or China is going to succeed. 
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['Shri P. K. Deo] 
Pakistan cannot frighten us by using 

the word "plebiscite". 

Shri R. G. Dubey: But Shri Masani 
wants a plebiscite. 

Shri P. K. Deo: In Pakistan, a refe-
rence to democracy cannot be tolerat-
ed in the National Assembly. When 
an hon. Member made a reference to 
the success of democracy in India, the 
Speaker of the National AssemblY did 
not permit him to do so. So, for 
Pakistan. where there is absolute-
ly no democracy, to talk of self-deter-
mination of the Kashmir people and 
to ask for a plebiscite is ridiculous. 

We know that even if there is a 
plebiscite, it will be in India's favour. 
Have We not seen that in 1949 that 
the two tiny villages of Hilchi and 
Tavat voted in favour of India, even 
though these are predominantly Mus-
Jim villages, when a referendum was 
taken to determine their will, whe-
ther they would like to opt for India 
or Pakistan? 

A study of the debates of the Secu-
rity Council makes very interesting 
revelations. It will be risky to rely 
indefinitely and exclusively on the 
veto of Russia. We will have to 
make our case stronger. For that, we 
will have to make the other Members 
of the Security Council interested in 
the case and make them know the 
real state of affairs. Shri Chagla has 
done a very good job, but simply 
going to the Security Council is not 
enough. All the decisions in the Se-
curity Council are taken in the State 
capitals. So, he has to visit a11 those 
State capitals and convince them that 
our stand is perfect and they will 
have to support us. 

In spite of various pinpricks, I do 
not think there will be any military 
adventure or showdown by Pakistan 

because of the following reasons. If 
Pakistan ever attempts to have a mili-
tary adventure with India, she will 
lose all diplomatic sympathy. Secon-
dly, Pakistan's military machine has 
been linked with that of the United 
States of America, and the United 
State's friendship with this country 
has been reaffirmed and confirmed. 
Further, the whole world banks on 
this country. They all feel that a 
militarily strong and economically 
progressive India can put a stop to 
the expansion of Chinese imperialism 
in this world 

It is a pity that with utter disregard 
to all friendly advice, Pakistan goes 
ahead to strengthen the Pindi-Peking 
axis. It is only hatred against this 
country that has brought about this 
collusion. 

Coming to China, we get grim re-
ports that there has been larger con-
centration of troops since 1962, and 
that they outnumber us at the border. 
We also hear that where there was 
nothing a bunker has been put up, 
where there was a bunker, a tent has 
been pitched, where there was a lenl 
now there is some stone structure. 
By occupying large chunks of Indian 
teritory, China has been reaping mili-
tary afld political benefits. It is most 
unfortunate that we have acquiesced 
in these illegal acquisitions of China. 
Till now no step has been taken to 
redeem the pledge of November 14, 
1962, to oust the intruders from the 
sacred soil of this country. We rely 
on Colombo proposals and the several 
talks which are likely to takc place. 
But any talk prior to redeeming the 
pledge of November 14, 1962 would 
be derogatory to India's honour. We 
hear of the Second Bandung Con-
ference in the name of non-alignment 
and Mro-Asian solidarity. It seems 
to be a trap to invite India, to make 
India eat the humble pie and accept 
the status quo on the northern border. 
We should be careful. 
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Coming to the home front, we see 
that there are persons in this country, 
in the Communist Party of India, who 
act as the fifth column and they have 
been actively circulating documents 
defining Chinese aggression 'as the 
struggle caused by unjustified provo-
cation of China by reactionary ele-
ments in the Government of India.' 
All these things have to be looked 
into. 

We are of course grateful to the 
West for their timely help, for the 
joint air exercises, for the economic 
aid and for PL 480 aid. But the acqui-
sition of genuine friendship is more 
important than acquisition of military 
hardware. With India's diplomatic 
fumbling, China has stolen a march 
ahead of us in diplomacy. While 
China has been making new friends, 
we are losing our confil1lTled allies. 
At the age of 63, the Chinese Prime 
Minister walked over our head in his 
hectic tour of Africa anI in the peri-
phe:y of the Indian sub-continent to 
make friends. We should shed our 
big brother attitude. We are fast 
losing our ground in Burma, Ceylon 
and Nepal. If you take into conside-
ration the export figures of. 1960-61, 
our export to Burma was Rs. 651 lakhs 
which is today Rs. 189 lakhs. From 
1843 lakhs in 1960-61 in the case of 
Ceylon, it has come down to 819 
lakhs. I do not have the figure for 
Nepal for 1960-61; for 1961-62 it was 
Rs. 916 lakhs; it has come down to 
Rs. 490 lakhs. 

What was our attitude towards 
Malaysia. We lack genuineness of 
heart to support the cause of Malay-
sia the genuineness of heart with 
which Tunku Abdul Rahman support-
ed the cause of India when this coun-
try was the victim of naked Chinese 
aggression in 1962. In Africa, Mr. Chou 
En-Lai declared after his t011l' that 
conditions in Africa are excellent for 
revolution. The prophecy was follow-
ed by a coup in Zanziba·r. From ob-
livion personalities like Okelo and 

Babu emerged into prominence, with 
their training in China and in Cuba. 
We got grim reports that Indian life 
and property had been lost. In this 
connection, an han. friend from Kutch 
has written a letter to the han. Prime· 
Minister in which he has narrated the 
various details, how the !Cutchs going 
from this country and settled in Zan-
zibar have been ill-treated. An atmos-
phere of insecurity still exists in East 
Africa after its independence. Gov-
ernment has been conspicuous by its 
callousness. They should use their 
good offices and through their various 
High Commissions in the respective 
States should ensure human and equal 
treat.ment to Indians. Diplomatic ties 
have to be established WIth countries 
like Mauritania, Chad, Nigar, Dahomy, 
Central African Republic, Congo 
(Brazaville), etc. They are all in the 
French Community, they have become 
independent and are members of the 
U.N. but no diplomatic ties have bl:en 
established So far. So, also is the case 
in regard to Cameroon and Gabon. 

Our external publiCIty is far from 
satisfactory; it has to be streamlined. 
We should not be niggardly T"garding 
the provision of funds. I had the pri-
vilege of visiting the most populous 
State in Africa, Nigeria in 1962. The 
Prime Minister's historic letter written 
immediately after the Chinese inva-
sion to the Prime Minister of ~igeria 
Abu Baker Balewa-I could not get 
sufficient number 01 copies of ~hat 
letter to be circulated to the various 
delegations to the Commonwealth Con-
ference which they wanted to see for 
lack of funds in the Indian High Com-
mission at Nigeria. In populous places 
like Nigeria, we must have our news 
bulletins. A small country like Pak-
istan prints a weekly news bulletin 
and it circulates the length and 
breadth of that country. I think simi-
lar steps should be taken to dissemi-
nate Indian news in foreign countries. 

Some of our Ambassadors are doing 
excellent work and some are mediocre 
but some are still confinen to their 
bureaucratic cell. They no not 1[0 out 



[Shri P. K. Deo] 
.and mix with the peopic at large and 
they do not take the opportunity to 
contact and educate people in those 
countries about what India stands for. 
Government should consider sending 
more delegations of M.Ps artists 
sportsman, farmers, students: etc. t~ 
various countries to project a true pic-
ture of India; then we will be able to 
win friends. There exists a wide area 
of international friendship and if we 
are wise and hole enough we will be 
able to cultivate friendship with sue. 
cess. There is a saying: faint hearts 
do not win fedr ladies. When I quote 
this, I mean genuine friends. We 
should shed our international ambi-
guity of non-alignment. Our policy 

.of non-alignment was at one time 
equidistant from U.S.A. and U.S.S.R. 
In th~ pr"~~nt context, it should be 
close proximity to both and take ail 
possible help from both. Luckily for 
us, both are antagonistic to China. 

Coming to Sino-Soviet conflict I beg 
to submit that it is not only ideologi-
cal; there has been a definite clash of 
national and internationai interests. I 

·should say international interests be-
cause each one has been fighting with 
·the other to dominate the movement 
of international communism and it has 
its repurcussions on the C.P'!. in this 
country which has its extraterritorial 
roots. Instead of dOllmatic approach 
of non-alignment we should rally all 
forces against Pindi-Peking axis. In 
the past by our inconsistent behaviour 
we have lowered our prestige and 
turned many friends into foes. As a 
glaring example Of double standard I 
shall quote one. The simplest exer-
cise in foreign affairs is recognition 
and establishment of diplomatic ties. 
By switching recognition from For-
mosa to Peking we hav'~ laid down the 
principle that any regime which gov-
erns th(' territory is entitled to recog-
nition whether it is to one's liking or 
not. But We do not follow this noble 
principle so far as Israei is concerned. 
It is a living reality and we have been 
guarding the Israel border on behalf 

. of the United Nations in the Gaza 

strip. Is it not the fear of offending 
Nasser? A small country like Burma 
has diplomatic ties both with Israel 
and U.A.R. 

Coming to anti-coloniaiism, I beg to 
submit that even thoug.'! we condemn 
Portuguese colonialism in Angola and 
Mozambique, we accept the Chinese 
colonialism over Tibet. If we take 
cognizance of this medieval treaty of 
China with Tibet to establish Chinese 
SUZerainty over Tibet, we cannot afford 
to ignore the treaties of Salazar and 
his clique for their claims over Goa. 

Sir, we expressed indignation at 
the murder of Lumumba, but we re-
mained completely silen~ when Imre 
Nagy was killed. We loudly regretted 
the assumption of direct rule by King 
Mahendra in Nepal, but we kept mum 
when democracies were thrown over-
board in Asia and Africa by the deter-
mined cliques, when graveyards of 
democracy were dug by the perpetua-
tion of one-party rule and when Pre-
sidents were elected for lifetime by 
their own henchmen. 

Lastly, with all humility, I bei to 
submit that the Prime Minister who 
has had the privilege to guide the 
destinies of this nation for the last 17 
years is not keeping weil. We pray 
to God that he will get back his health 
and, at the same time, under the pre-
sent circumstances as he is now today, 
I beg to submit that he should relieve 
himself of the onerous responsibilities 
of this Ministry and nominate some-
body as Deputy Prime Minister. Some-
body now officiates for him in the 
Cabinet meetings; somEbody acts for 
him in the External Affairs Ministry 
and there is a deputy leader in this 
House who is also somebudy else. So, 
I beg to submit that to put an flnd to 
all speculation, he will have to nomi-
nate a Deputy Prime Minister, be-
cause the administration Is not just to 
turn the wheel of democracy but is 
something more; it requires dYllamism . 
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~o rftf~ ",g (15f~) : ;ro-

~ ~~lI', q ~ ~ lr'T q'q',n <RfWili 
.;r'Tfcr itiT ~O' ~ ~or; ~ ~ 1 ~ 'fiT 

~ t 1 ~T ~fu.t; ifTfO' lriT ~~ 
i ..nt;rt ;ftfcr ~ ~ 1 ~lflo'I' 1frot' 11ft 
~cr ~T t, ~ ~fffcr '!IT ~ 
iI; q,!~~ t 1 ~ 'Wf.r ~ ~ it; 
~f~ij" ilil ~ ('I'T 'li~ it i!i+rT i{ij" 
-mr !fiT Sil«if ~r flf.ll'T fifo m:rr;: it 
~'Eltf lrl, ~:[ il:T. f~ lrT 1 ~ 

if~Tfm~~II":~~ 

fif\' l:Il ~ ~ ~ ifro iIi'T i!I1fmr ~ 
fili ~'l: m~ it mf;cr ~ 1 WT'1"1fO' 'fiT 

q,!m:oT ~ ~T it ~f<fif, !fiT<'I' it 
filil:ll, ~ ~l~ Q;i!i 'fit tnT; ~ ~ if,l 
~ f~ 1 W ifTfcr 'fiT tI'1~ 

~n: SiUT'f ~T q'f6('1' ;;rcn~,:,; ~ 
IIfi\: ~ ~, ~p: m;;r ~ if~T ;p: ~ ~, 

'fir ~~if.hfij"it~CI"if~~~~ I 

l!~ 'liT mij" it t:!lr \'ffnpr ¥~ ~ ~l 

Ifit ~ it ;;rr;;aT ~ fifo f;;re- ~ ~ 
.q"<:fU');f it ,,~ ~ 'liT ctrs-('I' ~T it; lr'T 
SR'alCf ~rn~if, ifTfcr it; ~~ it Iti'iW 
'ltiTlilfTrorr it m€f it, m~<'I' ~lI' 

~~it~it~1ti'iW it;~ 

~f8'~T it m€f it I a 1 ~ H\iRr ;:ftftr 
'ltiT ~ fi!ill'T ~, ctf6Cl' ;;it f;;m ;ftfcr 
it; ~~~ 'li~lIi1 ~ ~~, ~ 

1[1£'T 'q1tf ~ f~ fi!ill'T flli 'Il ifTRr 
~T ort ifTfcr rtt"f t 1 ~ ~ 

- "'1.~~ ~ I 

'11 "'~ -nt : y;:m ~ ~ t I. 
172 (ai) LSD-'1; I. 

'1'0 ~ mr: ~cmilifaT it; ~ 

1ft ~ ~ ifTf('l' II": t;ffi I ~~ q'~<'I' it; 

~'liTw.nfO'it~m~~ I 

;ft;r 'fiT ~ ~ 1 :;{rif it; m'lf.-
~ it; fuit ~ ij<;rl~ ~ it I ~ mm 
~ '11 fifo ;ir .... Tif ~q i{QifT ~ fw 
~~, 15f1 'iftif ~~ q'~ it; f~ 
if,'( ~~ ~:~, \ni <t G~ it 'EI"~ 
~ t, en?: ;ftif i{ij" srCfiT~ ~ m it 
~'q 'liTim I \ijif .... Tif IfiT mlf.1j1If gm 
~ ~ ~ f~ gQ; q'q"fT ~m it, 
<~ llf~ ~~ Si8'Tif ~~. ctf6('1' ;;rcn~ ... 
<11<'1' ~ it ~w Q;i!i ~ all'fifO' if lrlar 
cr1 en?: Q;i!i tt~ ~ 'fT f;;re- ~ tlf 
q'q'"T ifTf('l' it f61f ;;rr€f <t<: f~T if fif,m 
~ it ij"f1=llf<iQ il:1 ;;n€f I ~ en?: r:(f 
fi!ill'T, ctf6Cl' 15fT it; ~<'I' itmcr it; CfiT':OT 
~ flf.ll'T, ~ ctf6Cl' 15f1 ~ i{~ if'Tfcr 
ij';rtt f~ I 

~ ~Tif.r ~ ~ ~lifT il:T 
~ ~ ifTf('l' if,1 ~t ~ it I \ijif ilift 
Ifm ~~i ~<"lf i, <lfTlI' it;, qmp: II": ~ 
it; w if ~ it ('1'[ ~ ifro;;r lrl 
;;rrar "fT, \ijif ~ omr ~ ij'C1f ~ ilI'I1f 
iIi'T'if~ ~~~ wit~ittn 
~ ~15f {l ;;rrar 'fT 1 ~lflo'I' ~ ~ 
~ ;ftfcr '!IT ~it ;;riT ~ 1 ~~ 
'q1tf ~, Uifl it ij- ililt ~ cmr itiT 
~~lIi ~ ~, ~1if1 it fm iliT ~;;wr ~ 
t, fili i{if ~ it ~ fm it 'ql;;r 

~ ~ ~ I IEnI5f ~ IEniifTI5I' 
~iIi~ ij-lI'f~ij;~ 
~ ~ \JO ~ ~ I 'q1151' q: qmGI' ~'IfI' 

it(t~tl ~oftfu'~~ 
'1ft' ~ It 1 ~ iii f.:Iit '1ft' :;fR ltlT 
~~tl~~~~ 
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~~ ~ ~ 'fffl' ~ ;;rrf~~ 'I¥ ~ if f'f;ln" ;;rrn- ~ I 

~ ~ ? ~ ~ 'fo'T 'WI'I1f ~ t1'F;~n ~ I " 
~~~f.pr~~$~ ~ 
~ ~, lit!' itU 11'I'ffl iF ~ ~ I ~ ~ 
CIll'~~~~~tT<mfiTUU1m 
if mar ~ f'f. ~ f~ 'f.T ~ Of 

ifilf ~ i\<;rr fft ~ a I 
~ ~ ~r ffiw=r. ;rTfu' "'T 

~~,J;f'+fr~Ji~~~"t 
1frtT ~ ~ '3'>rif ~t <it SI"lT'f 
ffi • .f\";rft ~tsrvrr~ ~ ~ 'f.'f,T ~ 
~1i' ""IlTifi~ if ~ wm: ~ :-

"f~ <m~ ~ ~ <f.I" 
~ >rflff~ if • .:i'M"'f.T 
<tT IWR ;toft >;r"\'l:rqr 
-.j:st<.;>j14~. it 'foij, fip~ 
~ vr'!if~ ~ 'f.T 
1!l;7.f '1~, ": r.r 1!~1 q;;t 
f<rTf~T 'l1: 'r-": ~ '!fif,'e 

~ ~ f .... ri['iit ~ 00 
<tit W!. 'I t'i, 'I Ji ij ifttr 
""~ 1fT I mit; 
mtr ~~ ~;it 
qF. 1;; iI'iI'RT ~ fit> ~ 
~;fifulrl on: 'f.'I1f1f 
~IT I . . . . . . W!. 'It'i, 'I 
iii ifR 'f.t irn ~ 
~ ~ ~ r.rif ij- 'f.f 
;l ~;ftfu' ;it ~ 
~ I" 

fW ~ ~~ ~ f'li' f;;ffi; ~ if ~ 
fcri1tw ~ ~ if ~~ ~ "" 
~mtf~m~,~~q'~ 
~~,br~~'f.T~~~1 
"rra <t~ ;ftft; ~ ;ftfa" ~ f.im tf<: 
~ mnIT'T ~ ~ w ~ ~ I f.;nr 
;frfu 'foT ~ ~ ~ irn '1ft ~ 
~~ ~~;ftfu' ~ ~ if~Jlft ~ 
~~m~~~m~~ 

"" OfTq IfTf : ~ ~ ~ 'f.T 
W-i'1 :aor;n 'fTVlT ~ I ~ ~ 
it 'l;f'lft ~ h STo ,,"f~T iF ~lfTlT 'f.T 

Tf.-: ~ ;fun ~ I ~ """ ~ fg;~r 1'j"fRlm 
~ ~, ~ iI; ~ qlr<1'~I?k if rr.m 
.,~ .. If, rn "'~ 'nfi:rnij~ iF ~­
"W it fq'1fr; ~. *: ~ iF ~ ~ 
if] '[:{ ;;r of 'f.<:'ir ~ fir. mIT <tt ('R'fi ~ 

lIT.,·fi7.r ~ ~ f<r;;.ft <it orn:r for. ~ 
;;rrf.r ~ ~ '-ii1 ClT'P'l' ~ I 

Tro ~ mf : ~ ;:;ft, 
<n~ mq ~ ~ f.1i' it ~ ;;r;:rnf<il/T-
ii"c<:T ~ 1'I'T it ~ 9i1' <n'l"'l' ~ iF f<:!~ 
a-rn7 ~ I ~f.r.rr l!if f;;rcrOfT 'Ilro 'f.T m;r 
~ '3''1" m;r it ~ it '!/lOG ;;r;rrm<il/T-
ifcfr ~ .,<if ~ I 

'itT OfTq qlf : lff, <iT ~ ~ 'f.T 

~~~~ 

~o ~ ~~ : ~ a1 4't\' ~;;r 
~ 1fT fifi' l1i itm ~ {RrT ~ .. 

~ " 

Mr. Deputy-Speaker: It may not 
be unparliamentary. but it may not 
be proper. The hon. Member may 
withdraw it. 

~o ~~~: ~~ft 
it ~ f.l; ~ mo:r ~ Wiiif '-ii1 q;f-

qlf<'l~'iiet\ mma- ~ ttT ~ lOf ;it 
~ om: a:Ttffi ¥t '" f<;rit ~ ~ I ~Of 
1fi .f\;Rr;IT '1m ifi'T ifT;r t ~ ~rr.,. 
, ",,;rnn: 'I;ftI~ fit,~r iF 'iI'A'IT ;A, 
flI;m ~iF ~ 'Ii'r-;;r;;T1:1 vr;nq'~ 
.\iN ttl ~ ~ iiI'llR t ~nr~ 
~ i;fT ij'iflffi ~ I 
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o;ft ~~~ ~: (f~.m:) : 
rorm it ifi'rf ~ or@ ~TaT, f ... ~ 
YOm ~~ ~ ~1iT ~r if ~ <tl1fij' 
~ AA 'fTf~ I 

'1i~: qq<:~it~~ 
~ tIT YOm ;;.r it; ~it If1: iflff Ofro'if 
~~ I 

Wl 0 ~ l'm : it qq;ft "U'f 
GrJf~ if01: W ~, $ ~or.r~ mm 
~ if, ;;rTfl!; f~ ~ ~it or? ~ 
~ g, ~ ~ ~ flt; ijf'if 

~o #il'lT ~ ~ ~ ~ fifi 
''Let Hindi go to hell." cror • 
~ ~~f~ '<T I 

""n:!l~ ~'" : "~'T <r.r ~ 
ir.rr ~"lr ~ ~ ;r@ ~ I {;r ~ 
q"Tq' 'Imr ~ I 

Shri C. K. Bhattac.harrya (Raiganj).: 
Usually when this expression is used, 
it is not seriously taken. When Mr. 
Lal Bahadur Shastri resigned from 
Railway MinistershiD, tne Press re-
porters asked him at Calcutta why he 
had resigned. His reply was, "There 
seems to be some screw 10\lse in my 
head." 

""n:!l~ ~: ~~, 'I!f(tf 

it~~~1 

Shri KbadlJkar (Khed): You must 
first decide whether it is parllamentary 
or unparliamentary. If your rullng 
is that it is unparliamentary, the hon. 
Member should withdraw 1t. As I un-
derstand it, the expression he used was 
"he is somewhere loose in brain". It 
means he ill confused. What is unpar-
liamentary in it? 

Mr. DepIlty-Speaker: Such remarlai 
should not be made a,ainst any hon. 
Member. 

Dr. M. S. Aney: Does he mean tha\ 
he is a mad man? If so, why not say 
that? (InteTruptions). 1 think it fa 
unparliamentary. 

Shrl S. M. Banerjee: On a point of 
order, Sir. 

Mr. Deputy-Speaker: I have asked 
him to withdraw and he has with-
drawn it. 

Some Bon. Members: He has not 
withdrawn. 

Wlo tftf'.r.cr ~ : ~ ;;fT, 
it ~ ;mr;r 1fi'r !!l'1'fT ~ -qy;m ~ I 

~~~('f ~rf ~$cr irt 
~ 1ft ~ I ~,or ~ if or@ lf1crr 
fifi ;;.r 't>"r ~ orr:r iflfT ~ 1IT"flf it-ft 
~I 

I5IT ~o ,"0 il'm : ~ 'qT!fi 

mnl~qqit~~;:r@~ 

~I 

.,. 0 Iftf?r.cr a-m : 'flIT ~ ~ 

mm ~ ~ flt; f«;r ifi~ ? 

~~~:;;fT~tl 

Wlo ~ ~ : it 9;fT11 'Iii" '1mT 
qn;;r <r.VIT ~ $ qq;r " ~ ~ 
mR'1 
~ ('fifi ;ft;r ~ IICfi 'fiT ~ ~, 

iI1' ~ 1ft ~ ~, $ "(ij' fcNIf it ~ 
~~it~f;Rrrotftiffi'l'~ 
~tft t iI1' lf6' ;r@ t flt; WIf ~ ~ ~ 
lti1'1iTt~t I ~~~it~ 
!I' ~m ;rnf ~ ~ ~J f\;r;l it fq; tt 
~~~~ I q1ft'l!f(tfit~ 
"IlMl'1QI 'fiT,;;fr ~ ~ ~ 
it: ~, 1tifi ~ "" ~, ~ 11. 
• it;' 'fit it m~ a I if8' llJ SAm" 
t: 

"Mr. M. Basavapunnaiah, 
"POkeaman of the leftillt. In the 
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Communist Parly of India, today 
clearly defined his group's loyalty 
to the Chinese Communist Party 
and opposition to the Soviet Com-
munist Party." 

;r;r :;fr;:r 'l>T ~ ~ '1ft ~ it; ~ 
~~~~ ~~it;f<t,~r 
'1ft ~ it; f.tim '1ft ~ 'tiT, ~ ~ 
f.;rrircm: ~ 'tiT, :;ft;r u ~A"Iffir 
tl~~~lfi'1f ~lfi'1ftjf~ 
;it 'tiT, f~ <it ;:ftfu ~ir.nT ¢ ~ 
~r ~, 11"6 fcr<m: rn ltIT ~nr 
~f"'~m~~~(I'lf>;;rr 
~~ I ~ft~f{~'Ift~ 
~, ~ '1ft mat ~, mft ltIT ~ 1ft 
~~~~,~r 1P:~1ft~ 
~)a- ~, \lNIIrT if ~~ '1ft ifi~T i;["RfT t, 
l!iTt 1ft ~ 'SI''fo'Tfua' f<m; ;;rrtf ~ .. 

Ilit~o q)o ~ :w~~ 
Ifi€\'T I 

.-r 0 '1lfir-t UfI" : m.: ~ wr.l\: it; 
if~ '1ft 'SI'mfmr f'f.lt ;;rrtf~, ~ 
f;;r~4"m o~ffl it; ;;rTf,.. !f17 mq ~ ~ 
(j:ifsr;; ~, f<r. crQ, ;fr.r <r.T ~ ~ it; 
~ ~l'T 'n: ~ ~a- ~ 1ft, :;ft;r it; 
'IT~ ~ I in:r ~'ff it ;;@ mar f<r. ~ 
r'i;:~ 'iiT :;fT~ ~ ~ if".:m;J" <it ;;rr ~ 
~ ? ~ ~ ~ '1or ~T'Rr <it ~, ~ 
sr;rffif 'iRT ~ t, 5i,mrn- IP: f~ 
fcr-rcrI+T ~, ~fr,<r !;f"l".;of~ if ~r ~r 
<t't ~ <r ~ ~nn ~T'fr ~ I ~ 
;r;;:r f1> ~ 'tIr ~ 'f'~, ifiTl\' 'til" ~ 
fu"i1, ;n~ q~ fP1i7: 'fGi if itT lIT f~f if 
~), m ollf'f'i1it it q:r ;;tt ~ ~ 
~ f<r'l"er it ~T, Cl\! ~r~f.T.: ~ t'n- ~ ,,1<: 
F,+r ~'i:fT'T H ~~r ~,~~r ~ I iRr \,Ipf 

it ~ :acrrorr 'iiT rr:TT. fl:oT ~ / ~ 
f.r '+1"1" ;i~ <r q;r~ ~ftrn ~;;ft '!rf~ I 

wH a'T't ~Kfr 'Tlf<fo~('rr'l' ~ ~cT 
if '+f1 tt ~~ ~ 1f.\! i. I 11~ ~~ ifi1 

;mr t fifi ~ If>T ~ f~ 
ill f~ W ~ ~Rt ~ ~ ~ ~f"ll<Jt 
~ ~ qf~ ~) ~ ~ I ~ 'ti~ ;:r(Y 
~T f", qlf .... «tl'l ~ ~ If>T 
.rrm ~ I ~ ~T ~~m: if fm u 1ft" 
.rrm ~ "W'I'r ~ a"iT ~ 41f~ 
ir U1I'fr w;rr ~~ ~ mrn mr ~ ~ 
~ ~ ~q ~ or(\' t I ~lf><f 
q: ~ '+f1" !11 f~ If'{ ~ f"lfe 
~~I 

~~~Itil~~,~ 
~ ~ ~'l'T f-irm f", ri\ift" if "<r1 ~ 
~~"~~,qr~~f"'~ 
Itil ~ ~1" '+f1" ~ ~ f", f;;m ~ 
If'{ f~ flf'lfT ~ ~ ~, ~ ;;rr 
~t~)tt~~~~f", 
~~~~lfiT~W~,~ 
~ If>T m~ Wr ~, ~ .m 
~'1' ~ i!:1" 41f~ ~ ",)f ~mr 
flf'lfT ;;j T ~"i I 

~1" ll'f: urT qf~ ll:T ~1 ~ 'N 
tff'lf'lT ifi1", ~ qf~ if ~~ f~ crT 
~lI'F ~ 'f.T ~, o~ ~, ~­
mll'F tr-r.m <r ~ 9;f1"~ ~lI'F 
~ ~~ ~ it ,~, ~ ~ :i<mr ~ 
lffT iITcf ~ f~ r.'"Q:r ifT ~r ~ I 
~m it ~ ;;rrq ;r firiR<r f<r.m, 41f'f.«l'T'1' 
U UTT:nTm '1oB 'f.T ~ ~~ 'SI"f.T"{ 1f.T 
5I"lrr.f if,"GT ~ ~f ... ;; ~ fmrRfT q. 
~'l<: 1f...r-T"{ ~l Brf 'SI',<r ij' f<f\'l]"~ 9;fWr 

w 1f."{ ,\:ViT ~ I 

!!rifr Tr;: ~: 'Ff f"3l'1' m~"ttf ~ 
if "lTP:PIT f"IIT ;r-,:,}r 1?TP; ~~f,1"'r. ~'9T"{ 
~ wc;"'l ~i ,r;-;:-r / ~::r f::(qlT ~r fi f<fCf:!:"," 
;oil" ~ ~I,,;':r ~ I ~lTry :i~;;.", !i~ 
~ if,lr,[!': ;; ~lJ ii" ,f." i-!' ~; <j~r ~ , 
~ Ul'o/if ~r 1,"U ":17 ~:.rA :~ f'l7 ~ 
v1:i<T ,,~ ~r; ',11 t::~f ~i:T q-"{ '>!flier. l:1;f 
IfiVIT 'l"ii'"Ql1; I f.:'f f'i'i f,~;fi it 
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[1"0 tftfq;:~ ~m ] 
~ li'f'imr t ~;:~ ~ Iftr ~ifr ;nf~ 
flJ ~ ~;ftftm~, ~ ~ '!ff"l'I1rt 
., ~if~~it tR~ if if 
qt ~ ~ 'lf~nff it~~ 

WTo tft~'l U~ : f~ if ~t 
~ -n: if) if(\' ;rr.:'tT , 1lPn:~) ~<tiffi 

(m ~) ~ <ti(aT f'li ~i!: f~T it f~ 
~ <lf~ ~ ~ 'l'qT ~ , 

~ li~~'li sr'fJ<: if: w-rnr it 
q ~ 'Q'T 'TIfT ~ ;;fer ~ iii) ~'li f~, 
m.rr ;r"R ifi"t ~r<rol'~ ~ ~i">: J;flTT 
~ Cf~ ~)cr;rif'fo" ~ m qf~"f :;ft 
tWiT lft 1f~ if~ ~) ~ , ~ f~ 
IfiVIT ~ f'li ~ ~~ if ~ 'fflT ~ 
~ f~ erUj' ~ 'J;('fiT cri , ~ ;r~ 
I!R f'" !!"flfT {::AT ~1it ~) if<lr ?,-, 
tmmfrn' if: ~~ ij'Nif) if: if>T7:1Jr, 
~ ~ ~ ~~fi" sr:;m: if: fqq;.r <tT 
.m I!iT ~ or~ ~ m , :a'~r 
~~~m' t«~if 
(it t!;1Ii If\'GIiff Ifi'rR 1ft ';oq~q"'dI ~ J;f);: 
n miff IIiT m~ if qf~ ~ri{ ~ 
'CI'1<ll!q~dT ~ ~)"( ;rn ~ ml:Ai ~or ~ 
~ ~ QI<lilqifOdI ~ I 

~~ ~ I!iT f"~ ~ m TIR 
~~I ~:a'ifiIi1mlft~ l<m 
~ \!I') ~ ~) ~ ~ v.: m~ :a'a.!'l if~ 
t f~ ~ ~r.rr 'frf~ I qft ~ ~ 
br ~ URfR lIi1 ~ifT ~ t mfGj'iff;;r;r 
Wf if ~ ~ t, :a'or;;lor ~"f ~ 
qf~~"~~~~~ri 
..mn ~ I IIfr1: ~ ;ft;w"f if ~ 
t1f ~'Ff I!iT1fi1'! ~~~T omn 
iIr~it{ImTrilfi1!'~~Ar 

~,~~T'(jf)~~~sr~ 
( ~ if ~rn if>1f .-'if ift!:T ~) ~ ~'( 
~'(jfr ~;i~~ ~ ~:a'if~'Ift 
~ ~ ~ or~ ~) ~ I 4"~T 
~ \I'ro'lf if f~ f<tiIIT lifT, ~ 
t~l!T'li ;ftf~ ifiT ~ ~ ft m-if ~ 
~ ~, ifiT~ ~ it m1f ifir ~ ~ 
Q'fGj' liT il ~ lfl'fffi ~ f", ~ ;Mer ~ 
n ~ ~ fon:t ~ ~T crf("'1> m't mIT,( t 
f~ ~ ~"ti1i ;:f\fer ~ ~h: ~ fifi~ lft 
qf'(foo~ if :a'lf ~Tf(T ifir ~.r.t ~ 
~lff>CfT or<f\' ~ I ~ ;a'ij"'liT ~q.;r 
1!i'(CfT ~ I 

Shri BraJeshwar Prasad (Gaya): 
Mr. Deputy-Speaker, Sir, We should 
ignore public opinion abroad if it 
comes into conflict with public opinion 
at home. We should ignore public opi-
nion at home if it come, into cOl:flict 
with national interests. 

Public opinion at home stands for 
the withdrawal of China Dnd Pakistan 
from the Aksai Chin area, Hunza, Chi-
tral, Gilgit, Puniyal and the so-calJe-d 
Azad Kashmir and not for any ncgo-
tiation and settlement with thcm. Thi • 
stand, in my humble opinion, is in con-
formity with OUI national interests. 

Friendship between India 011 the one 
side and China and Pakistan on the 
other is possible after China and Pak-
istan have withdrawn fl'om our terri-
tory. We should ignore publlc opinion 
in our neighbouring countries because 
Asia and Africa have got no part to 
play on the stage of international poli-
tics. 

Disarmament is the next step In po-
litical evolution. The stage of in-
ternational politics wlll be shattered 
to pieces the day the goal ot disarma-
ment is achieved. Tiw Russo-Ameri-
can hegemony prevails and will con-
tinue to prevail till Ute goal of disar-
mament is achieved. 

We should never Rive up our lien 
over the Aksai Chin area. The best 
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missile base in the world can be built 
there. No fool of a Russian would 
like us to give UP our lien over the 
Aksai Chin area. Chma cannot con-
solidate its position In Seki8lli if the 
Russian troops are inducLed into the 
Aksai Chin area. The pull of Sekiang 
over Russian Turkistan would become 
irresistible, if China is allowed to con-
solidate its position in the Aksai Chin 
area. But if Russian troops are induct-
ed into the Aksai Chin area not only 
China and Pakistan cannot invade 
India but the pull of Russian Turkis-
tan over Sekiang would become irres-
istible. The future of Sekiang will de-
termine the politics of the Afro-Asian 
sector of the Rimland iC not of the 
whole world 

As long as the world of sovereign 
nation state lasts all states in general 
and the giant states in particular 
would have both friends and enemies. 
Enemies are as inJispensable as 
friends. 

Shri Tyagi: They are more inti-
mate than friends. 

Shri Brajeshwar Prasad: Pakistan 
has incurred the hostility of Russia 
and won the friendship of England and 
America by quarreling with India. By 
quarreling with India, China has in-
curred the hostility. of both Russia 
and America and won the friendship 
of England and Pakistan. To be per-
turbed at the hostility of China and 
Pakistan is a sign of rolitical imma-
turity. The coming together of Rus-
sia and America led to the coming to-
gether of China and Pakistan, It has 
also led to the ~mergence of one 
school of thought in Western Europe 
in general and in Great Britain in 
particular, which ~tallds for the estab-
lishment of a military alliance bet-
ween countries of We';tern Europe on 
the one side and China on the other. 
The aim is to throw overboard both 
Russia and America. Russia will be 
confronted with the str3tegy of war 
on two fronts if the states of Western 
Europe enter into a military alliance 
with China. The states of V. 'estern 
Europe will not require any help from 
the United States ot America if such 

an alliance is formtod. No Russian 
expansion can take place. China and 
the states of Western Europe would 
become autonomous celli res of power 
and the bi-polar world would break 
up into a multi-polar one. 

The cOming together of China and 
Pakistan is an anti-Russian move. It 
i. anti-Indian to the extent it is antf-
Russian. It is anti· Indian because it 
is anti-Russian. 

The aim of Cllina is not ')lIly to 
prevent the consolidation of Russo-
American entente but to dri'le out 
Russia from the wl1olt:' region that ex-
tends from the Urai mountains in the 
west to the Pacinc Ocean in the east 
and from the Arctie Ocean in the 
north to the HimaiavD5 in the south. 
The condition nr<!?edellt to the estab-
lishment of Chin.cse he!le~ony. either 
now or at any time in future, over the 
Afro-Asian sec~or ot th!' rimland if not 
over the whole of the rimland is the 
expulsion of Rus~la from the hlart-
land. The desti'l~' of Indio ll:ld P.us-
sia is intertwin~,'. The maxims of 
geopolitics will be invalidated only 
after the establishment of a world gov-
ernment. 

The Government ·of the United 
States of America is bound to pursue 
an anti-Chinese and pro--Russian 
foreign policy despite the tact that 
large segments of public opinion In the 
United States of America are sympa-
thetic towards China. The choice be-
fore China is between dismemberment 
and disarmament, The condition pre-
cedent to German disarmament was 
the dismemberment of Germany. The 
condition precedent to the establish-
ment of world peace on a permanent 
basis is the dismemberment of the 
giant States into smaller units. 

Shrl. Nath. Pat: Is India giant' or 
small? 

Shri Brajeshwn Pra.~": ThE" con-
stituent units wfll breali away from 
the centre without encouraging any 
resistance fI'OllIl any quarter whatso-
ever either before or aftel. the ..". 
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[Shri Brajeshwar Prasad] 
lishment of a world government. The 
t'aison d'etre for the establu;hmcnt of 
giant States will disappear if and when 
a world government is established. 
The days of the Greek city states 
would come back once again. 

The Russo-American hegemony pre-
vails over the world. It is the result 
of the thermonuclear stalemate. The 
• tatus quo cannot be changed.by force 
of arms. Neither Russia and America 
can fight each other nor they can 
attack any other State nor they will 
permit any State to attack another. 
Pakistan and China cannot attack 
India. England, France and Israel had 
to withdraw from Egypt. The status 
quo in Korea could not be changed 
either by China or by the United 
States Of America. America did not 
Interfere in Hungary. Russia dis-
mantled its missile base in Cuba. 

The Russo-American negemony is I 
form of world government. It will be 
transformed into a full-fledged world 
government if and when the Afro-
Asian sector of the rimland and Latin 
America are industrialised to the full 
height of their being. No attempt 
made by China or the countries of 
Wc .. tcrn Europe can liquidate the 
Russo-American hegemony. Russia 
and America can destroy the whole 
world within a few minutes. Foreign 
po;icy has become obsolete. 

Shri Kapur Singh: The Foreign 
Mini~try has also become obsolete. 

Shri Brajeshwar Prasad: China is 
not going to disarm itself voluntarily 
and hence its dismemberment is inevi-
tah:e. The thermonuclear stalemate 
dOC'3 not leave any other choice. 
Di"~,mamcnt is a historic necessity. 
It i:; Il(l longer an ideal. To talk of a 
p8:itic,': scWcment with China, a State 
which lilt~ Germany, Korea and Indo-
(;:';;)3 i:; bound to be dismembered, is 
s:li~idJl folly. For heaven's sake, do 
Ilot a"bf,'on'ise Russi'! and America. 
C'lina is en ho.tile terms with both. 
It hr·s ]nirl claims over 7 lakh square 
m:lc; of Russian territory in the hearL 

land. The Pacific is the Done of con-
tention between China, Russia and 
America. America has built a missile 
base in Formosa. The Seventh Fleet 
is patrolling in the Chinese water .. 

If there is going to be any meeting 
between the Prime Ministers of India 
and China, the venue should be either 
Moscow or Washington .•. 

Shri Kapur Singh: A very good 
suggestion. 

Shri Brajeshwar Prasad: Please do 
not disturb. 

Both the President of the United 
States Of America and the President of 
the Soviet Union .. 

An HOn. Member: The Prime Min-
ISter. 

Shri Brajeshwar Prasad: Both the 
President of the United Stales of 
America and the Prime Mini'oiter of 
the Soviet Union should be invited to 
participate in the meeting as full-
fledged members. No attempt should 
be made to solve our own problems ill 
isolation, for without Russo-American 
agreement on all outstanding disputes 
no problem can be solved on a bila-
teral basis either between India and 
China or between India and Paki~tan. 
No problem of international politics 
has been solved after the elose of the 
Second World War. Neither the 
Kashmir dispute vis-a-vis China and 
Pakistan nor any othcr di"pute on the 
stage of international politirs can be 
solved till the goal of disarmament has 
been achieved. The p,oblems of inter-
national politics have never been and 
can never be solved In a worlrl of 
sovereign nation-states based on power 
politics and balance of power. The 
main problems of international po'itics 
involve the question of peace and"war. 
The international problems ch~nge 
their forms only. The centuries-old 
rivalries between England, FranrC', 
Germany and Russia still continue. 
There are two camps now: Russia and 
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America belong to the same camp; 
China belongs to another. For all 
practical purposes India has entered 
into military alliances with Russia and 
America. Russia and America have 
come together to combat the yellow 
peril. All the nation-states of Asia 
and Africa must Jom hands with 
Russia and America and refrain from 
talking about Afro-Asian unity. The 
goal of disarmament will recede into 
the background if we pursue any 
other ideal. We should have nothing 
to do with those who either stand for 
the break-up of the bi-polar world or 
want to establish some new form of 
hegemony in place of the existing 
Ru,so-American hegemony. The eco-
nomic development and thE defence of 
the rimland are the responsibility of 
Russia and America. Either chaos and 
anarchy will prevail or Chinese hege-
mony will be established in the rim-
land if Russia and America withdraw 
from the heartland and the rimland. 
Russia must remain in control of the 
heartland if India is to exist as a 
sovereign entity tiII the goal of dis-
armament has been achieved. 

No war can break out between India 
and Pakistan if the Kashmir dispute 
IS not solved. Russia will occupy the 
whole of West Pakistan if India Is 
att~cked. If this eventuality comes to 
pas.:. the State of Pakistan will be 
dismembered into the three States of 
E~3t Pakistan, Pukhtoonistan and 
West Pun.iab. The seaport of Karachi 
will become a joint port of Russia, 
Afghanistan, Pukhtoonistan and West 
Punjab. 

There is absolutely no necessity for 
coming to terms with China as well. 
'Lle Russian and American troops will 
occupy and dismember China into the 
six States of Tibet, Sekiang, Mongolia, 
l\hnchuria, North China and South 
China if a full-fledged Chinese inva-
sion of India takes place. Dismem-
boement means disarmament. The 
arhcvcment of the goal Of disarma-
ment will be accelerated 'r China 
im'adcs India. Comrade Mao, on the 
other hand, thinks that the achieve-

ment of the goal of Communism will 
be accelerated if China invades India. 
China will be dismembered whether 
India is invaded or not. All ideologies 
have become obsolete in the thermo-
nuclear age. 

Mr. Deputy-Speaker: The hOD.. 
Member's time is uP. 

Shri Brajeshwar Prasad: Two· 
minutes more. 

Shri Ravindra Varma (Thiruvella): 
Please give him some more time. He 
speaks only once a year and is makin, 
an original contribution. 

Shri Brajeshwar Prasad: It is a 
mistake to think that the goal of dis-
armament cannot be achieved unless 
and until all traces of colonialism and· 
racialism have been liquidated. Are 
We to understand that Russia will not 
disarm itself however willing America 
may be to do 50 unless the Govern-
ment of South Africa gives up its 
policy Of racial discrimination and 
Portugal liberates its colonies? Or, 
are we to understand that it lies in 
tne power of the nations of the Afro-
Asian landmass to disarm themselves 
or not however willing Russia and 
America may be to disarm themselvps 
unles3 and until all traces of colonial-
ism and racialism have been wipeci 
out? Thpre will be no need for the 
establishment of a world governmpnt 
if all evils can be liquidated in a world 
of sovereign nation-states. The 
achievement of the goal of di,~armll­
ment is dependent upon the sweet will 
of Rus:ia and America. Disarmament 
means the division of Asia and Africa 
into two spheres of influence, Rllssinn 
and American. Upti'l now. no agree-
ment seems to have been arrived at on 
fhe questi.on of dismembering Chi',~. 
The leaders of Russia and America are 
waiting for thE' opportune moment to 
pounce upon Ch:na. There are f'1,,-
ments in the Kremlin and in the 
White House which are pro-Chin~se. 
The goal of disarmament cannot be 
achieved unless and until theSe cle--
ments are liquidated lock, stock ':lud 
barrel. 
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[Shri Brajeshwar Prasad] 
17 1u'II. 

Before I conclude, Sir, I would like 
to say one or two sentences more. I 
know that these ideas may run counter 
to what the Prime Minister may stand 
for. These are my individual reac-
tions. I regard him as a philosopher-
king. If he in his supreme wisdom 
thinks that it i6 In the interest of the 
country to negotiate with China and 
Pakistan, he will haVe my full support. 

Mr. Speaker: Hon. Members may 
now mOVe their cut motions relating 
to the Demands under the Ministry 
of External Affairs subject to their 
being otherwise admissible. 

1'7.01 hrs. 

[MR. DEPUTy-SPEAKER in the Chair] 

Shri P. K. Deo: I beg to move: 

''That the demand under the 
head Externa! Affairs be reduced 
by Rs. 100." 

(N eed to tighten the control Of finan-
ces at the Indian Missions abroad 
(4) ]. 

"That the demand under the 
head External Affairs be reduced 
by Rs. 100." 

[Need to improve Indo-Nepal rela-
tions (5)]. 

''That the demand under the 
head External Affairs be reduced 
by Rs. 100." 

[N eed to follow a policy of consi&tenev 
in giving recognition to the foreiga 
Governments (6)]. 

''That the demand under the 
head External Affairs be reduced 
by Rs. 100." 

(Need to establish diplomatic relaUofll 
with the African Republics withi. 
the French Community (7) ] . 

''That the demand 'Under the 
head External Mairs be reduced 
b, RI. 100." 

[Need to recognise the Government 01 
Israel and establish diplomatic rela-
tions with the said Government 
(8)]. 

''That the demand under the 
head External Affairs be reduced 
by Rs. 100." 

[Need to streamline the eztemal pub-
licity (9)] 

"That the demand under the 
head ExtE'rnal Affairs be reduced 
by Rs. 100" 

[N eed to take steps to safeguard the 
interests of Indians in Kenya, Tanga-
nyika. Zanzibar, MozambiQ'lle and 
Angola' (0)]. 

"That the demand under the 
head External Mairs be reduced 
by Rs. 100." 

[Condition of Indians In Ceylan (11)]. 

'That the demand under the 
head External Mairs be reduced 
by Rs. 100." 

[N eed to sever diplomatic relation.t 
with the People's Republic of China 
(12)] . 

'* Jf~~ ~ (mr~) 
If ~rq' ifoVfr ~ : 

"flt; ~~f!iT~-'Fnf ~ iF ~ 
~ I!il 'fill' ~ij; t ~ ~ f!{ll'r 
~I" 

[fiRm it 'F1"~~ 'liT ft:vmr iF GIT~ 
it~~'F1'~ (n)J 

"f~ ~~ffi-'Fnf w')1t iF ~ 
1fi'Ir~)~~t~~ 
~lll'~I" 

[fcNm it ~ ~~T it; 
~ ~~ 0lflI' ~ f~ !tiT 
CII''I44",a I (t'lf)] 

"fir;' ~~ ~ iF ~<:f 1'ft'l' 
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~) Ifi1f ~~ t ~ ~ f«r 
;;ffT.t I" 

[f~l!ff if fl?1.fq 'iW.;Tlr C;;qf1lT~T 
e- ij'l'ar;;; !1'iff"{ f!flTTlit ~ 

f"f~ ;:1 (tY.)] I 

Shrt ShiDkre: I beg to move: 

'"!'hat the demand under the 
head Tribal Areas be reduced to 
Re. 1." 

{Failure to bring Assam Rifles under 
the control Of Defence MinistTt/ 
(20) J. 

'"!'hat the demand under the 
head Dadra and Nagar Haveli 
Area be reduced to Re. 1." 

rFailure to integrate Dadra and Nagar 
HnveLi with the adjoining State (21)]. 

"That the demand under the 
head Capital Outlay of the Minis-
try of External Affairs be reduced 
to Re. 1." 

[Failure to take steps to expedite the 
merger of PondicherTy with the ad-
10ining State (22)]. 
Shrl Shinkre; I beg to move; 

"That the demand under the 
head capital outlay of the Mionistry 
of External Affairs be reduced 
to Re. l." 

[Failure to assess properly the results 
of recent General Elections in Goa, 
Daman and Diu and to take imme-
diate steps for merger Of Goa with 
the State of Maharashtra and that 
Of Daman and Diu with the State of 
Gujarat (23)]. 

'"!'hat the demand under the 
head capital outlay of the Mionistrl' 
of External Affairs be reduced 
by Rs. 100." 

{Need for laying down policv for the 
selection Of proper personnel 10r our 
diplomatic missions abroad (24)]. 

''That the demand under the 
'head capital outlay of the Mionistry 

of External Affairs be reduced 
by Rs. 100." 

[Need to reorientate Our foreign poliCJ/ 
on the basis Of national require-
ments (25)]. 

Shri Yashpal Singh: I beg to move: 

"That the demand under the 
head Ministry of External Affaill's 
be reduced by Rs. 100." 

[Need to impro"e the publicity 01 
Government policies abroad (26)]. 

'"!'hat the demand under the 
head Ministry of External Affain 
be reduced by Rs. 100." 

[Working Of Jndian Missions in foreign 
countries . (27)]. 

Dr. L. M. Singhvl; I beg to move: 

"That the demand under the 
head Tritbal Areas be reduced by 
Rs. 100." 

[Working Of the general amnesty to 
hostile N agas declared on 1st JuIV. 
1963 and its result (38)]. 

"That the demand under the 
head Tribal Areas be reduced by 
Rs. 100." 

[Planning and reconstruction activities 
in tTibal regions (39)]. 

''That the demand under the 
head Tribal Areas be reduced by 
Rs. 100." 

[Need to raise frontier constabulary on 
a large scale in the tribal regions 
bordering Pakistan and China (40)]. 

'"!'hat the demand under the 
head Tribal Areas be reduced by 
Rs. 100." 

[Need for a comprehensiVe develop-
ment programme for the trfbllZ re-
gions ( 41)]. 

"That the demand under the 
head Tribal Areas be reduced by 
Rs. 100." 
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[Dr. L. M. Singhvi] 
[Visit of Rev. Michael Scott to India 

and the assistance extended to him 
by the Government of India for 
bringing out underground hostile 
Nagas (42)]. 

"That the demand under the 
head Tribal Areas be reduced by 
Rs. 100." 

[Pattern of adminisfTation in NEF A 
and its shortcomings (43) J. 

'-rhat the demand under the 
head E",,1;ernal Afirurs be reduced 
to Re. 1." 

[Inadequacy of the steps taken to 
invoke the Genocide Convention 
against Pakistan for its policy of 
extermination against the minorities 
in East Pakistan (·U)]. 

'"l'hat the demand under the 
head External Affairs be reduced 
to Re. I". 

[Refusal to accept techno-economic 
assistance from IST'ael for the deve-
lopment of desert areas in India 
(45).] 

Dr. M. S. Aney: I beg to move: 

"Th:.!t the demand under the 
head External Affairs be reduced 
by Rs. 100." 

[Need to adopt and follow the poliCy 
oj rcc:pn~;ty in clealing with na-
tions which are ho~ti!c to India 
(46).] 

"That the demand under the 
hearI External Affairs be rpduced 
by Rs. 100." 

[Problem of Stateless Indians created 
by the Government of Ceylon (47).J 

"That the demand under the 
head External Affairs be reduced 
by Rs. 100." 

[Need to take effective stcps by Indian 
Embassies to counteract the pr0pa-
ganda camed on by Pakistan and 
China in America, Europe, Africa 
and Asiatic countTies (48) J. 
Dr. L. M. SiDrhvi: I beg to move: 

''That the demand under the 
head External Affairs be reduced 
by Rs.' 100." 

[Need fOT' U. N. Charter revision 
(49) ]. 

''That the demand, under the 
head External Affairs be reduced 
by Rs. 100." 

[Need for securing a permanent Beat 
fOT' India on the Security Council 
(50)]. 

"That the demand under the 
head External Affairs be reduced 
by Rs. 100." 

[Need for developing closer relationa 
with Latin AmC1'ican countries 
(51)]. 

"That the demand under the 
head External Affairs be reduced 
by Rs. 100." 

[Need for reorganising External Pub-
licity (52)]. 

"Th3t the demand' under the 
head External Affairs be reduced 
by Rs. 100." 

[Need to send a delegation of Mem-
bers of Parliament to study the 
cu"c1i :-:ms of per.~ons of Ind:an ori-
gin in different foreign countrie. 
(53) ]. 

"That the demand under the -, 
head External Affairs be reduced 
by Rs. 100." 

[N cC'd to send Parl:amentaTY goodwill 
miRSi()ns and delegations to foreign 
count-Ties (54) J. 

"That the demand under the 
hcaJ External Mairs be reduced 
by Rs. 100." 
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{Undesirable activities of the ojfici418 
of Pakistan High Commission at 
New Delhi (55)]. ----- . .-

"That the demand under the 
head External Affairs be reduced 
by Rs. 100." 

(Composition of Indian delegations to 
foreign. cOtl.ntries (56)]. 

''That the demand. under the 
head External Affairs be reduced 
by Rs. 100." 

{Problem of reclaiming or recovering 
migrants' property in East Pakis-
tan (57)]. 

"That the demand under the 
head External Affairs be reduced 
by Rs. 100." 

{Statu.! Of Tibet and the caUSe of 
Tibetan people's freedom (58)]. 

"That the demand under the 
head External Affairs be reduced 
by Rs. 100." 

{Sino-Pakistan collusion against India 
(59)]. ". 

"That the demand, under the 
head External Affairs be reduced 
by Rs. 100." 

IProposed conference of neutral na-
Pons and India's participation in Ie 
(60)]. 

''That the demand, under the 
head External Affairs be reduced 
by Rs. 100." 

(lndo-N epalese relations and econo-
mic collaboration (61)]. 

''That the demand. under the 
head External Affairs be reduced 
by Rs. 100." 

'{Inadequacll of e:risting machineTl/ for 
foreign Publicity (62)]. 

''That the demand under ·the 
bead External Mairs be reduced 
by Rs. 100." 

[PLight of persons of Indian origi. 
abroad (63)]. 

"That the demand under the 
head External Affairs be reduced 
by Rs. 100." 

[Repatriation. of Indians from Mozam-
bique (64)]. 

''That the demand under the 
head Dadra and Nagar Hawli 
Area be reduced by Rs. 100." 

[Pace and pattern of integration of 
the erstwhile Portuguese pockets in 
India. (65)]. 

"That the demand under the 
head Other revenue expenditure 
of the Ministry of External 
Affairs be reduced by Rs. 100." 

[Delay and obstacles in securing 
qui"ker integratian of Goa (66)]. 

"That the demand under the 
head Capital Outlay of the Min-
istry of External Affairs be re-
duced .to Re. I." 

[Manning of lindian Missions and 
Delegations abroad (67)]. 

"Thai the demand under the 
head Capital Outlay of the Min-
istry of External Affairs be rt>· 
duced by Rs. 100." 

[UnreguLated expenditure by our Mis-
sions abroad (68)]. 

''That the demand under the 
heact Capital Outlay of the Min-
istry of External Affairs be re-
duced by Rs. 100." 

[Administrative indifference in ac-
knowledging letters from Members 
of Parliament rai,ring general issue. 
(69)]. 

"That the demand under the 
head Capital Outlay of the Min-
istry of External Affairs be re-
duced by Rs. 100." 

[Circumstances leading to the pr'Op06-
eel withdrawal of prosecution. agai7IBC 
Sheikh Abdullah and the announce-
ment of his release. (70)]. 
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Shri Indrajit Gupta: I beg to move: 

"That the demand under the 
head Tribal Areas be reduced by 
Rs. 100." 

[Arrivat of Rev. Michael Scott in 
Nagaland without Government Pe7'-
mission. (71)] . 

"That the demand under the 
head Tribal Areas be reduced by 
R~. 100." 

[Need to restore peace and nonnaicll 
in Nagaland, immediately (72)]. 

"That the demand under the 
head Tribal Areas be reduced by 
Rs. 100." 

[Contacts between some Naga hostile. 
and Pakistan authorities (73)]. 

"That the demand under the 
head Tribal Areas be reduced by 
Rs. 100." 

[Failure of general amnesty for Naga 
hostiles (74)]. 

"That the demand under the 
head Tribal Areas be reduced by 
Rs. 100." 

[Need for enligh.tened development 
programmes in all tn·bal areas 
(75)]. 

"That the demand under the 
head Tribal Areas be reduced by 
lis. 100." 

[Need for intensive tribal orientation 
courses for o:tficers ported to triOOI 
areas (76)]. 

8hri Nath Pai: I beg to move: 

"That the demand under the 
head External Affairs be reduced 
~y Rs. 100." 

[Faiture of foriegn policll (77)]. 

"That the demand. lIJldel" the 
Ilead External Mairs be redueed 
by Rs. 1ao.'· 

[Failure to et70lve a dynamic, eohe7'en* 
and integrated policy towards China 
and Pakistan (78)]. 

Shri Indrajlt Gupta: I beg to move: 

"That the demand under the 
head External Affairs be reduced 
by Rs. 100." 

[Inadequacy of overseas publicity aneS 
propaganda regarding India's di .. 
putes with Pakistan and ChinCJ 
(79)]. 

"That the demand under the 
head External Affairs be reduced 
by Rs. 100." 

[India's role in forthcoming conference 
of non-C1lig7lcd natiuns (80)]. 

"That the demand under the 
head External Affairs be reduced 
by Rs. 100." 

[India's roll' in propOSed forthcoming 
Afro-As'iCln Conference oj Banci.ung 
type (81)]. 

''That the demand under the 
head External Affairs be reduced 
by Rs. 100." 

[Need to intensify external publicity 
work in Afro-ASian countries (82)]. 

"That the demand under the 
head External Affairs be reduced 
by Rs. 100." 

[Need to supplement official with not&-
official channls of presenting India'I-
image abroad (83)]. 

''That the demand under the 
head External Affairs be reduced 
by Rs. 100." 

[Lack of reliable data regllrding c0n.-
dition of pe7'sons of Indilln origin ",. 
various countries UI4)]. 

"That the demand under the-
head External' Mairs be ~cl~· 
by RI. 100." . . . 
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[Need to send more non-offci41 mW-
sions of goodwill to foreign coun-
tries (85)]. 

"That the demand under the 
head External Affairs be reduced 
by Rs. 100." 

[Activities of Foreign Service Inspec-
torate (86)]. 

"That the demand Uflder the 
head External Affairs be reduced 
by Rs. 100." 

[Complaints regarding red-tape me-
thods at U.K. Office of Indian High 
Commissioner (87)]. 

"That the demand under the 
head External Affairs be reduced 
by Rs. 100." 

[N eed to standardise service condi-
tions and emoluments of staff em-
ployed at Indian High Commission 
Office, London (88)]. 

"That the demand Uflder the 
head External Affairs be reduced 
by Rs. 100." 

[Prolonged absence of Ambas~ador ani! 
other responsible officials from In-
dian Embassy at Vienna (89)]. 

''That the demand under the 
head External Affairs be reduced 
by Rs. 100." 

[Need to give up policy of non-·recogni-
tion Of the German Democratic 
Republic (90)]. 

"That .the demand under the 
head capital outlay of the Ministly 
of External Mairs be I't!duced by 
Rs. 100". 3b 

[MOVe to remove Pondicherrv frot" 
judicia! ;uriBdiction of Madras High 
Court (91)]. 

Shri Swell (Assam-Autonomous 
DIstricts): Mr. Deputy-Speaker, Sir, 
it is natural that a discussion on the 
Ministry of External Mairs, at pre-
sent, IIhould bear reference to I the 
person of the Prime Minister-and the 
first &paaker this evening of the 
8watantra Party has done that-for 

the reason that the Prime Minister 
who has headed this Ministry right 
from its inception and has left an 
indelible imprint of his personality on 
its workings and policies is not in the 
best of his health. I would like to 
take this opportunity of conveying to 
the Prime Minister my earnest good 
wishes for his quick and full recovery. 

Let me assure you that if this coun-
try, more especially Ihis Ministry of 
External Affairs, ever needed his 
lendership it has never needed it more 
than at present for we are passing 
throul!h very difficult and acute times 
in our relationships with other coun-
tries. I do not know what an average 
Indian conceiv~s of the image that is 
projected of India abroad today. Today 
that image is no longer the resurgent 
image of India committed to the ways 
of peace to which many countries, 
many young and resurgent countries 
in Asia and Africa, looked up for 
guidance'. That image is not there. 
The eVl'n!s of the last 18 months have 
besmirched and broken that image 
and has rendered it pathetic. 

Sir, an analysiS, a short analysis-
because the time at my disposal is 
very limited-of the events will bear 
me out. Let us take our relationship 
with China, the Chinese aggression in 
1962, the humiliation and the defeat 
China inflicted on us, the unilateral 
cease-fire that they imposed, our un-
conditional acceptance of the Colombo 
proposals and our offer to China tha.t 
we were prepared to take our dispute 
with her to the International Courit 
at the Hague. As you know, Chin. 
Cleverly dodged a full acceptance of' 
the Colombo proposals and spurned at 
our offer of taking the dispute to the 
International Court. Following that, 
China stepped up its war against 
India. It was no longer a shooting I 
war but we entered into a cold war 
with China after that. The Prime 
Minister of China, accompanied by hia 
War Minister, went on peripatetics to· 
different countries in Africa and A8ia 
to impress those young and impreasion-
able countries with the might and tire 
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[Shri Swell] 
sweet reasonableness of China. I do 
not know how we gauge the success 
that the Chinese Prime Minister 
achieved. But to all intents and pur-
pose, it appears that rather than he 
being isolated, we are being isolated. 
On our part, what have we done? We 
did next to nothing. The most we 
did was to send a junior Minister of 
the Ministry of External Affairs to 
-Cairo and Belgrade to discuss about 
the preparations for a non-aligned 
conference. I am sorry that in the 
process of going to Cairo, he also 
willingly or unwillingly did something 
that made our immediate neighbour, 
Ceylon, a little unhappy about this 
matter. Now, while we were taking 
the initiative for a conference of non-
aligned nations, China counteracted 
that by trying to revive the idea of 
another Bandung conference. We had 
-Aid and declared many times that 
we would never sit on the same table 
with China again unless and until 
-China accepted the Colombo proposals 
and we had also discountenanced the 
idea of another Bandung conference. 
But now when one of the Coiombo 
powers, Indonesia, started taking up 
this subject earnestly, and has called 
-for a preparatory conference at 
Jakarta and has made it clear that 
China was one of the invitees to that 
conference, we hurriedly decided to 
send a team to Jakarta to be headed 
by one of the senior Ministers of this 
country. It appears to me that we 
are losing this war, the cold war, with 
China and that the history of our 
foreign policy in regard to China in 
the last 18 months or so has been the 
history of indecision, vacillation and 
:failure. 

i Let me pass on to another vexed 
,.problem which is facing us today, that 

is, our relationship with Pakistan. 
With regard to Pakistan, there are 
three prominent and distinct issues 
that have emerged. Firstly, it is the 
-question of Kashmir. We have 
declared times without number in this 
House and outside that Kashmir is a 
part and parcel of India, as much a. 

Delhi or Bombay is a part and parcel 
of India. But we did nothing to eject 
the aggressor from the soil of Kash-
mir. We still keep reacting to the 
acrobatics of Pakistan in the Security 
Council. Much has been said about 
the part that was played by Mr. 
Chagla, our representative in the 
Security Council last time. But I am 
afraid that despite all the good pre-
sentation of the case that he made, 
we escaped a consensus of opinion in 
the Security Council and we escaped 
a resolution of the Security Council 
that would have been unfavourable to 
us with great difficulty. Today, before 
another meeting of the Security 
Council is due in the month of May, 
we took another very big step with 
regard to Kashmir and that was to 
release Sheikh Abdullah. Personally 
speaking, I welcome this action of the 
Government, for the reason that we 
could not keep Sheikh Abdullah in 
jail any further. The conditions in 
Kashmir today are that we could not 
keep Sheikh Abdullah further in jail 
without doing harm to our cause, and 
without lending substance to the 
charge of Pakistan that we are ruling 
Kashmir by repression. But the facts 
are that Sheikh Abdullah stood fast, 
iI) his eleven years of incarceration, 
to his ideal of an independent Kash-
mir. He had never recanted it, and 
he gave no undertakings when he 
came out of jail yesterday. And the 
Prime Minister also has given expres-
sion to his misgivings by referring to 
that action of the Government as a 
calculated risk. Tomorrow,- if Sheikh 
Abdullah should again raise! the fiag 
of independent Kashmir and the 
Kashmiris go with him, we shall have 
very little to say in support of our 
case. I shall say only 80 much about 
Kashmir. 

With regard to East Pakistan, two 
questions arise, and they are the treat-
ment by East Pakistan of the minori-
ties, which has been the subject of 
many heated interpellations in this 
House and the question of the eviction 
of the illegal Pakistani infiltrators 
into Assam, Tripura and West Benpl. 
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I was happy that as a result of the 
anxiety expressed on many occasions 
in this House, of the danger to Assam, 
Government saw it fit to send the 
Home Minister personally to Assam to 
study this question, and on the whole, 
the Home Minister created a good 
impression in Assam. But no sooner 
had the hopes of the people of Assam 
been raised, and no sooner had the 
hopes of the minorities in Pakistan 
been raised that India would be we)-
coming them all and rehabilitate them 
hcre, than we took another step, and 
that was to invite the Home Minister 
of Pakistan to a conference with our 
Home Minister here in Delhi. I wish 
this conference well. I wish that this 
conference produces something good 
and tangible in our interest and in 
the interests of Pakistan. But I have 
my fears and misgivings. If the ne'NS-
paper reports today are any indication, 
this conference is going to be a failure, 
and it will be lucky if we emerge out 
of this conference with feelings not 
further embittered. This is the dis-
mal picture of our foreign policy. Wf' 
lIad expected something better. 

The annual report of the Ministry 
of External Affairs has made a men-
tion of the fact that we have so many 
as 129 Missions abroad in different 
parts of the world. I want to ask this 
pointed question of the Prime Minis-
ter, for whom I have a very great 
r£'spect personally. Will he tell me 
whether in Asia and Africa today, we 
have got any country that we can 
consider to be our real and genuine 
friend? Let us not talk about America 
and Europe, for we do not count in 
America and Europe. But in Asia 
and Africa, can we put our hands to 
our hearts and point to a particular 
country and say that that country is 
our friend? Can we say today that 
Ceylon is our friend? Can we say 
that Burma is our friend? Can we 
say that Indonesia is our friend? That 
is the question that bites deeply and 
that calls for an answer. Now, if we 
are isolated in the world, the impor-
tant question is what our 129 Missions 
in the different parts of the world 
172 (ai) LSD--8. 

have been doing. There are so many 
charges against these Missions. The 
charges are that these Missions, the 
people who run these Missions, are 
careeristic, cavalier, irresponsible, and 
supercilious in their general attitude. 

Mr. Deputy-Speaker: The han. 
Member should try to conclude now. 

Shri Swell: I have yet to make the 
point that I really wanted to make. I 
request you to give me a few more 
minutes. 

Mr. Deputy-Speaker: The han. 
Member's party is entitled to 14 
minutes, and the hon. Member has 
taken already 15 minutes. 

Shri Swell: I was told that I was 
'!ntitled to 20 minutes. Anyway, I 
would request yOU to give me a few 
more minutes. 

What have our Missions been 
doing? I was aghast the other day to 
read that at the height of the Kashmir 
crisis, when the leader of the Indian 
delegation, Shri M. C. Chagla, was in 
America, he wanted to have· an inter-
view with the American Secretary of 
State, Mr. Dean Rusk, but he could 
not do that, because the Indian 
Ambassador in Washington was not 
there and his Deputy also could not 
be traced. 

I was more aghast to read of the 
stoning of the Indian embassy at 
Rangoon by Indians themselves. I do 
not know if any other country in the 
world has sunk to that level when the 
nationals of that country would be 
stoning the embassy of their own 
country. I submit to the Prime Minis-
ter that there is IOmething very wrong 
with the way our missions abroad are 
functioning, that he would kindly look 
into this matter and see to it that we 
get a worth of job from these dilfe-
rent missions on Which we are spend-
ing so much money. 

I would like to refer to the ques-
tion of NEFA, but it does not seem 
possible. But what I would like to 
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[Shri Swell] 
say in conclusion is this: that it 
appears from this analysis that we are 
reaching a climacteric as far as our 
foreign policy is concerned and that 
we can push on with this policy only 
at our peril. It appears to me that 
a time has come for a fresh thinking, 
for a reassessment, for a reappraisal 
of our fortign policy. I see unmistak-
able signs that the Government too is 
thinking i.l these terms of reassess-
ment and Iethinking about our foreign 
policy. There is no other explanation 
for the release of Sheikh Abdullah. 
There is no other explanation for the 
decision to send a team to negotiate, 
to talk at Jakarta along with the 
Chinese across the same table. 

I would submit that our foreign 
policy should be based on certain con-
crete and immutable facts. They are 
that we are a sovereign inde-
pendent country and we mean 
to keep our sovereignty, our 
independence, and towards that 
We will do all in our power to build 
up our strength, militarily and in-
dustrially. At the same time it is 
necesary for Us to realise thls fact 
that we have to live together with 
our neighbours; We have got to get 
on with our neighbours. We have 
got to get on with China; we have got 
to get on with Pakistan. And if we 
have to live and get on with them, 
we have to realise that we are not 
all angels and they are not all devils. 
Our pose Of self-righteousness which 
we have taken all along has done us 
no good. We have to realise that the 
other side too has a case. I do not 
know if that means that we start 
negotiations with thOSe countries. 
There has 'been a talk, there has been 
a demand for that in this country. I 
for one would not suggest that we 
would start negotiating with China 
or Pakistan on their terms. I 
would not say that we should deviate 
from our stand that we should ne-
gotiate with China unless and until it 
accept the Colombo proposals in toto. 
But thele Kre other ways of doing 
that. 

I wonder iI it would not be a fruit-
ful thing if we start calling or have 
somebody to call, a convention of all 
nltions in Asia, a sort of an All-Asian 
Organisation for Asian Unity, like the 
one they haVe in Africa, in which 
all the countries, irrespective of their 
ideologies, irrespective of their align-
ments, but realisinll: that they have 
got to live together in Asia, will meet 
together round the table and 
try to thrash out their problems. I 
would put tills suggestion earnestly 
for the consideration of the Prime 
Minister. His word has great value 
in the world. It has always had 
value and it has value today. If the 
Prime Minister with all his wisdom, 1 
with all his prestige, would try to 
bring that fresh thinking over the 
problems in Asia, it would £0 a long 
way in solving not only the problems 
of this country but the problems of 
this vast continent. 

Shri D. C. Sharma (Gurdaspur): I 
have listened with a great deal of 
respectful attention to the hon. Mem-
ber preceding me and I feel that 
whatever he might have been saying 
in the beginning, he came in the end 
to those very conclusions which all 
right-thinking persons arrive at look-
ing at our foreign policy in the cor-
rect perspective, not only in the con-
text of national interests but also in 
the light of international develop-
ments. 

I was slightly pained to hEar that 
our China policy had been a failure, 
a policy of indecision and a policy of 
vacillation. I think it has been just 
the reverse of that. Our Prime Minis-
ter has been saying all these days, 
and he has never flinched from that 
even for a minute, that India can talk 
with China across that table only 
when China accepts the Colombo 
proposals in toto and not in substance 
as the Chinese have done. Is that a 
case of vacillation? 

Moreover, I would submit very res-
pectfully that 1,he \UliIateral cease-
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fire by China, the perigrinations of 
Chou P .. 1-1ai In the countries of Africa 
and Europe, :md the feelers that h .. 
ba~ been putting forth through this 
Prime Mini.;ter and that Prime Minis·· 
tcr-all these are not acts of mag-
nanimity 01' gestures of grace or in-
dications' of any superiority. but are 
indicative of the fact that China gut 
badly mauled, if I can use that ex-
pression, if not in the military sense, 
at least in the other sense of the 

" word, on account of the aggression 
that she committed against India. It 
is not we who are isolated. 

SIlr1 Natll Pai: She would commit 
more aggression so that she would 
be completely mauled. 

Shri D. C. Sharma: I do not think 
we stand in any way isolated at thE' 
bar of world opinion. 

Shri Nath Pai: Not at all. 

Shri D. C. Sharma: But I do feel 
that since China had done this in-
human, treeherous thing and had 
stood to lose &11 along the line, there-
fore, in order not to lOSe face, China 
ordered the cease-fire. 

My han. triend said we should 
build our country milltarily Imd in-
ciustrially. I think that is what our 
Prime Minister has been saying a!1 
these days, that is what alI the mem-
bers of the Cabinet have been saying 
all these days. 

In reply to a question put on th(' 
noor at the House the other <lay, it 
was stated that we were building up 
our defence potential to the high~s:, 
possible extent. 

Shrl Nath Pai: T),agiji does not 
agrel!!. 

Shri D. C. Sharma: Tyagiji and you 
are exceptions, I cannot help it. 

Shri Raghunath Singh (Varanasi): 
Tyagiji is a member at the Congress 
Party, he is not an exception. 

Shr1 D. C. Sharma: We are build-
ing our defence potential .0 the hig!l-
cst point, and we are trymg to i'l-
dusrialise OUr \:ountry as much as we 
can, but more than thi., 1 would lay 
that China has awakened the nation, 
has drawn our attention to thE: great 
danger with which we are aurround-
ed, and the :norale of the nation is 
much higher today than it was before 
the Chinee aggression. 'Ihe emer-
gency has percoated every hamlet, 
to every cottage. and every man and 
woman and boy and p.i.rl, becaule 1 
find that boys and girls are now 111 
tile NCC and ACC. All of th~m feel 
that urge for the retention of national 
sovereignty and integrity, to which 
my hon. friend made reference. 

I feel that our foreign policy is 
based on certain inunlltable princi-
ples, but, in [oriegn policy, as in 
military policy. we have the grand 
strategy, and we have also tactics. So 
far as tactics are concerned, so far aa 
the decisions in this sector or that 
sector are concerned, we do have 
fresh appraisal, and we do 1ry to 
adjust ourselves to new circumstan-
ces, but so far as the basic principles 
orc concerned, I think they have been 
adjudged by time, by the emergency, 
and found to be quite good and quite 
in the interests of our country. I 
think one of the great principles to 
which my eountry is committed, and 
waich is the great contribution made 
by our Prime Minister. is the princi-
ph, of non-alignment. 

We are living in a very disturbed 
state of mind today. The whole world 
is troubled by the division of so many 
blocks. Formerl;)" we had only two 
blocks. Formerly We had only two 
and the Anglo-American bloc. But I 
feel that a time will come when there 
may not be two but four blocks. 
Fran"" is thinking of having a block 
of its own-not in terms of satellites 
but of sovereign nations. France also 
wants to have a revision at the old 
concept of. the balance 01 power. At 
the same time China also want. to 
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[Shri D. C. Sharma] 
build up a number of satellites not 
only in Asia and Africa but In other 
countries also. Therefore, the world 
will be riven as under and divided 
into four blocks in the near future. 
I feel that when the world is being 
fragmented and sub_divided into so 
many different 'blocks which could 
be militarily together, industrially 
together, for a country like India the 
policy of non alignment is the one 
policy which is not only a good poliry 
for it but also is a policy which could 
bring pea~e and some little comfort 
to those countries which have ac-
quired i,ndepedence recently and 
which have become sovereign recent-
ly. All those countries, I think, ate 
torch bearers of non-alignment be-
cause they know that the creation of 
these blocks means a lot of danger to 
them. As time passes this policy 
will gather greater and greater force 
and will get more and mare adherents. 
After all people know that this policy 
is not based on distance or proximity 
but' it is a policy which makes for 
full sovereignty of a State, whatevE'r 
its population, per capita incoml', 
military potential or industrial effi-
ciency. India has been one of the 
barbingers in this matte!' and "s time 
passes more and more peopie will 
look upon this question with proper 
perspective. 

Another important problem is dis-
armament. Unless there is disarma-
ment, ther can never be peace in the 
world. I am happy that !eventeen 
nations got together at Geneva and 
the Indian delegate has given the 
right kind of expression to our feel-
ings, not to our feelinel only but of 
all those countries which yearn for 
peace. We want nuclear weapons 10 
be frozen; there should not be !lny 

proliferation of nuclear weapons and 
there should be some kind of limita-
tions in thOse matters which are COIl-
ducive to militant and warlike pro-
pensity in this world. When I look on 
this problem, I find that in this mat-
ter there are some countries which 
see eye to eye with us, other countries 
are there which do not see eye to 
eye with us. It is an urgent pro-
blem before mankind. Again, I hope 
that the two super-powers Russia 
and America will come to some kind of 
agreement about this problem of dis-
armament and that they will try tc 
see that no country can transfer 
nuclear weapons or weapon techno-
logy to another country, and that non-
nuclear powers do not try to manu-
facture, possess or receive those wea-
pons which are there. At the same 
time. I feE'l that the plan submitted 
by Mr. Gromyko has within it thE' 
,('eds of lasting peace for mankind. 

Mr_ Deputy-Speaker: 'fh", hO~l. 

Member will take more time. I sup-
pose. 

Shri D. C. Sarma: Yes, Sir. 

Some Hon. Members: Let him 
continue. 

Some Hon. Membel'5: Tomorrow. 
I\lr. Deputy-Sp"aker: He has got 

five minutes more; he can continue 
and finish. 

~ome Hon. Members: Tomorrow. 

Mr. Deputy-Speaker: The Hous~ 

stands adjourned till 11 am. tomorrow 

17.31 hrs. 

The Lok Sabha then ad;ourned till 
Eleven of the Clock on Friday, April. 
10, 19641Chaitra 21, 1886 (Saka). 

GMGIPND-.LSI1I-172 (Ai) LSD-24.-4.64--980. 


	002
	004
	005
	006
	007
	008
	009
	010
	011
	012
	013
	014
	015
	016
	017
	018
	019
	020
	021
	022
	023
	024
	025
	026
	027
	028
	029
	030
	031
	032
	033
	034
	035
	036
	037
	038
	039
	040
	041
	042
	043
	044
	045
	046
	047
	048
	049
	050
	051
	052
	053
	054
	055
	056
	057
	058
	059
	060
	061
	062
	063
	064
	065
	066
	067
	068
	069
	070
	071
	072
	073
	074
	075
	076
	077
	078
	079
	080
	081
	082
	083
	084
	085
	086
	087
	088
	089
	090
	091
	092
	093
	094
	095
	096
	097
	098
	099
	100
	101
	102
	103
	104
	105
	106
	107
	108
	109
	110
	111
	112
	113
	114
	115
	116
	117



